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 14.00  hrs.

 GENERAL  BUDGET,  .  1983-84—GENE-
 RAL  DISCUSSION—Contd,

 7

 MR.  DEPUTY-SPEAKER:  The  House
 will  now  take  up  further  general  discussion
 en  the  Budget  (General)  for  1983-84.  Shri
 Ravindra’  Varma.

 SHRI  RAVIDRA  VARMA  (Bombay
 North):  Mr.  Deputy-Speaker,  Sir,  I  have
 very  high  esteem  and  affection  for  my
 Right  Honourable  friend,  the  Finance
 Minister.  I  wish  I  could  say  that  I  have
 similar  feelings  for  the  Budget  proposals
 that  he  has  presented.

 AN.  HON.  MEMBER:  Very  good!

 SHRI  RAVINDRA  VARMA:  ।  know
 that  he  has  a  very  difficult  task,  and  he
 has  had  to  do  it  in  a  very  difficult  year.
 He  has  made  a  conscientious  attempt,  but
 1  am  afraid  it  is  his  total  conscientiousness
 that  has  landed  him  in  a  very  difficult
 situation.  He  has  attempted  to  be  conscien-
 tious  as  ि 85  the  parameters  of  the  philo-
 sophy  of  his  Party  are  concerned.  He  is,
 therefore,  a  prisoner  of  the  philosophy  of
 his  Party.  I  must  say  that  his  Budget  is
 true  to  the  philosophy  of  his  Party,  that
 is  to  maintain  the  facade  and  undermine
 the  foundations,  This  is  precisely  what
 year  after  year  this  Government  has  ऑ-
 tempted  to  do  with  the  sanctity  and  utility
 of  the  Budget.  In  the  hands  of  this  Gov-
 ernment,  the  Budget  has  ceased  to  be  what
 one  has  a  right  to  expect  from  a  Budget.
 ।  185.0  deteriorated  into  a  sanctimonious
 annual  ritual.  The  Budget  of  this  Govern-
 ment  no  longer  presents  a  clear,  compre-
 hensive,  categorical  picture  of  the  state  of
 the  exechequer,  nor  of  the  intentions  of
 the  Government  in  raising  revenue  or  in-
 curring  expenditure.  Democracy  _  8aed
 from  the  demand  that  there  should  be  no
 taxation  without  representation.  7i  ob-
 viously  means  that  there  should  be  no
 taxation  without  the  sanction  of  the  re-
 presentatives.  But  the  Government  has
 evolved  a  very  strange  strategy  by  which
 every  year  they  come  before  the  House  with
 minimal  demands  for  additional  taxation
 and  when  the  House  is  in  recess,  behind
 the  back  of  the  House,  they  heap  a  heavy
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 burden  on  the  people  through  10515,
 through  additions,  increases  in  the  adminis
 tered  prices  of  commodities,  The  sanction
 of  the  House  is  taken  for  granted.  The
 major  share  of  the  revenue  in  a  year  is
 raised  through  imposts  that  are  levied  at
 the  back  of  the  House  and  a  symbolise
 element  is  placed  before  the  House  for
 debate  to  fulfil  a  customary  ritual  ०.
 should  ।  sa,  constitutional  responsibility
 if  that  phrase  clicks  better  with  you—  at
 least,  it  is  more  uptodate.

 There  are  three  methods  that  are  emp-
 loyed.  One  is  imposts  and  concessions,  the
 other  is  frequent  revisions  and  re-revi
 sions  of  the  estimates  of  figures,  and  the -
 third  is  frequent  recourse  to  supplementary
 demands,

 Let  me  take  up  the  imposts  first.  ।
 1980-81  the  additional  taxes  that  were
 levied  were  to  the  tune  of  Rs.  262  crores

 in  1981-82  ८8  320  crores;  the  total  amount
 of  taxation  was  Rs.  587  crores  in  1982-83,
 and  this  year  it  is  Rs.  716  crores,  giving
 the  country  the  impression  that  the  Gov-
 ernment  is  mild,  considerate  about  the  bur.
 den  that  it  places  on  the  people  and  in
 four  years  it  had  levied  a  total  of  Rs.  1885
 crores.  But  what  is  the  reality?  There  are
 two  realities~-the  apparent  reality,  that
 they  would  like  to  project  before  the  peo
 ple,  and  the  reality  as  the  figures  will  show
 when  the  revisions  are  over.  During  the
 year  1982-83  pre-Budget  imposts  were  of

 the  order  of  Rs,  2600  crores  and  post-
 Budget  imposts  were  of  the  order  .  ot
 ८0.  2500  crores,  7i  year  before
 the  Budget,  my  hon,  friend  and  his
 equally  illustrious  colleagues—I  would  not
 like  to  say  that  there  are  many  illustrious
 colleagues,  perhaps,  he  is  more  equal  than
 the  rest—raised  Rs.  2100  crores  through
 imposts.  So,  even  if ।  d०  not  go  into  othe
 things,  I  can  straightway  refer  to  Rs.  6,700
 crores  which  have  been  raised  behind  “
 back  of  this  House.

 In  reply  to  a  question  on  the  25th  of
 February,  1983  in  this  House,  from  three
 Members  who  asked  the  Government  to
 specify  the  number  of  notifications  in  the

 last  three  years  and  in  the  current  year
 giving  effect  to  increase ४  levies  and  prices,
 the  आा  ae4  -i  reply
 should  not  pass  without  aii  1980,
 1981,  1982  and  1983  upto  15th  February,
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 1983,  there  have  been  35,  68,  53  and  5
 notilications  issued  by  this  Government
 levying  imposts  or  raising  prices  to  add
 or  augment  to  the  revenue.  Then,  Sir,
 there  is  one  sentence.  I  do  not  know  whe-
 ther  this  has  passed  the  careful  eye,  hawk’s
 eye  of  my  friend  the  Right  hon.  Finance
 Minister.  The  sentence  says:

 “Any  estimate  of  the  revenue  effect
 of  these  notifications  cannot  by  its  na-
 ture,  be  very  accurate  or  firm.”

 I  leave  alone  the  grammetical  mistake.  1
 think  he  hag  not  seen  it  otherwise  म
 would  have  been  corrected.  The  estimate
 of  the  yield  cannot  be  ‘accurate  or  firm’.
 The  Government  does  not  have  before  it
 an  accurate  estimate  of  the  yield  from  the
 imposts  that  it  levies.  It  is  an  astounding
 admission  of  the  manner  मं  which  the
 Government  calculates  its  revenue.

 Notifications  are  issued  not  only  to  raise
 the  revenue  but  also  to  extend  concessions.
 On  the  eve  of  this  Budget,  my  hon.  friend
 placed  five  notifications  on  the  Table  of

 the  House  giving  concession  to  small  cars
 and  scooters  manufacturers  worth  Rs.
 216  crore,  It  is  a  very  costly  penalty  that
 the  Government  is  paying  to  adopting  a
 delinquent  baby  in  the  small  car  sector,
 should  I  name  it,  Maruti.

 14.11  hrs.

 [पास  CHINTAMANI  PANIGRAHI  in  the
 Chair}.

 Then,  Sir,  I  come  to  revision.  The  bud-
 get  estimates  are  revised  and  re-revised,
 and  actual,  are  available  only  years  later.
 Are  we  aware  of  the  actuals.  The  actuals
 will  come  later.  They  are  very  useful  to
 Statisticians  and  academicians  but  not  to
 Parliamentarians.

 In  the  case  of  Supplementary  Deniands,
 the  hon.  Minister  believes  in  hitting  a  hat-
 trick  every  year.  There  are  three  Supple-
 mentary  Demands  on  an  average.  The  fre-
 quency  and  dimensions  of  the  supple-
 mentary  budget  have  increased,  Thousands
 of  crores  are  accounted  for  through  these

 supplementary  demands.  These  items  2
 not  riaai  unforessen  items.  This  in  the

 way  budgeting  takes  place.  Ad  hocism  in
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 budget  estimates  has  made  Parliamentary
 sanctions  almost  look  redundant  and  ऑ-
 tenuated.  Parliamentary  scrutiny  and  con-
 trol.  There  seems  to  be  a  new  system  of
 budgeting  which  is  from  hand  to  ro-
 from  the  hands  of  the  people  to  the  mouth
 of  the  Government,  perhaps.  Is  not  the
 Finance  Minister  himself  perturbed  about
 the  state  of  budgeting,  this  thorough  break
 down  of  the  system  of  budgeting,  the  ab-
 sence  of  a  system  in  budgeting?  I  know

 he  is  a  very  intelligent  man,  and  I  know
 that  he  is  not  one  of  those  who  revel  im
 sanotimony  and  in  conservatism.  ।  had.
 therefore,  expected  that  he  would  at  least
 take.  some  steps,  take  same  initiative  to
 improve  and  streamline  our  system  of
 budgeting  in  the  last  four  years)  But  he
 ig  a  prisoner  of  populism,

 Now,  take  the  budget  for  1982-83.  Every
 year  the  estimated  deficit  gets  enlarged  in
 spite  of  mid-year  or  quartely  augmentation
 of  sources  of  additional  revenue.  The
 House  is  told  that  the  expected  deficit  will
 be  ‘८.  Additional  taxation  is  levied.  But
 during  the  year  further  additional  taxation
 is  levied  further  income  accrues  to  the
 State,  and  yet  the  deficit  increases  at  the
 end  of  the  year.  If  this  is  not  done  in  the
 middle  of  the  year,  there  should  have  been
 a  terrible  inflation  as  far  as  the  figures  of
 deficit  are  concerned.  ।  116.0  year  1982-83
 the  estimate  of  deficit  was  1,365  crores.
 But  went  up  to  1935  crores  excluding
 1,743  crores  given  to  the  States.  Apart

 from  this,  there  seems  to  be  an  effort  to
 pull  wool  over  the  eyes  of  Parliament,
 Take  this  year’s  figure.  If  you  look  at  mar
 ket  borrowings  which  were  originally  3,200
 crores,  and  later  raiseg  to  3800  crores
 the  explanatory  Memorandum  on
 page  66  says  that  the  total  receipts  upte
 the  date  on  which  the  Memorandum  was
 presented  was  Rs.  2,744  crores.  After  that
 two  bonds  have  been  issued  for  Rs.  385
 crores,  This  does  not  total  upto  Rs.  3,800
 crore,  for  which  credit  has  been  taken.
 This  would  mean,  that  is,  if  the  actual
 turns  out  tobe  different  from  the  tevised
 estimate,  it  would  mean  a  hidden,  com
 cedled,  deficit  of  Rs.  671  crores.

 Sir,  you  have  been  a  member  of  the
 Public  Accounts  Committee  and

 you  4e
 very  well:  that  generally  the  revised  e8-
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 mates  and  actuals  do  not  go  downwards,
 ‘they  go  upwards.  For  instance,  I  can  give
 moa  the  example  of  1980-81.  Take  one
 figure,  that  of  customs.  I  could  read  the
 whole  list,  if  1  have  the  time,  The  budget
 estimate  was  Rs.  3,000  crores,  the  revised
 estimate  2८.  3,350  crores,  and  the  actuals
 ८0.  3,409  crores;  so,  there  is  an  ascend:
 ing  order.  But  last  year,  as  my  hon.  friend
 knows,  the  corporation  tax  customs,  ९-
 cise?  everything  has  been  scaled  down  in
 the  revised  estimate.  What  the  actuals
 ‘would  be,  and  what  the  shortfall  in  actuals
 would  be  remains  to  be  seen.

 Coming  to  public  sector  units,  my  hon.
 friend  says  that  the  estimate  of  profits  in
 the  public  secor  is  Rs.  360  crores,  as
 against  ८८.  134  crores  jn  1981-82  Every-
 body  knows,  as  my  hon.  friend  from  Cal-
 sutta  North  East  said  the  day  before  yes-
 terday,  that  it  is  mainly  the  public  sector
 undertakings  that  had  the  benefit  of  the  in.

 16852.0  in  administered  prices,  particularly
 the  petroleum  group,  which  have  shown
 profits.  We  do  not  have  the  figures  of
 1982-83,  but  if  you  go  by  the  figures  for
 1981-82,  what  is  the  position?  The  total  pro-
 fits  made  by  public  sector  undertakings
 making  profits  was  Rs.  732.25  crores;  the
 profi;  of  the  petroleum  group  was
 ४८.  594.70  crores  and  the  profit  of  the
 rest  was  ८८.  137.55  crores.  The  loss
 made  by  the  loss-making  group  of
 public  sector  undertakings  was  ८८.  261.95
 crores.  90.  it  cancels  out  and  works
 out  to  a  joss  of  Rs,  124.39  crores,  I
 do  not  have  the  figures)  which  my  hon.
 friend  may  have,  for  1982-83. If  there

 is  a  shortfall  of  this  kind  in  the  actuals,  it
 would  mean  an  addition  to  the  figure  of
 the  actual  deficit.  There  has  been  a  lot  of
 jugglery  with  statistics.  10  hon.  friend
 comes  from  the  State  of  रि,  ८.  Sarkar  .1
 am  not,  therefore,  surprised  with  his  mas:
 tery  over  the  art  of  jugglery.

 The  Economic  Survey  is  a  very  interest-
 ing  document.  In  fac‘,  it  begins  with  appro-
 priate  tlaims  to  give  the  illusion  of  pro-
 gress,  amd  ends  with  the  inescapable  ad-
 mission  about  the  mounting  failures  that
 are  crippling  the  €0 0; ४,  making  a  moc-
 kery  of  planning.  It  is  very  interesting
 reading  indeed.  In  every  paragraph  the  first
 Tine  talks  of  the  past,  1981-82,  which  re-

 MARCH  16,  1983  Gent.  Disc,  332

 gistered  an  increase,  and  the  third -  ४०
 talks  of  the  future,  in  which  there  is  hope
 for  even  greater  increase,  and  the  second
 rie  in  between,  sandwiched  in  between,
 talks  of  the  failure  of  the  last  year.  Last
 year’s  report  ig  not  given  prominence  in
 the  Economic  Review.

 MR.  CHAIRMAN:  x  do  you  look
 to  the  second  line  only?

 SHRI  RAVINDRA  VARMA:  Because
 occasionally,  as  in  the  case  of-the  Panel  of
 Chairman,  one  has  to  look  at  the  second
 line,  not  only  to  the  Speaker.

 PROF.  MADHU  DANDAVATE
 (Rajapur):  In  between  the  linesT

 SHRI  RAVINDRA  VARMA:  ।  have
 tried  to  cull  out  these  figures,  and  they
 make  interesting  reading.  The  growth  in
 GNP  in  1981-82  was  5.2  per  cent.  The
 Survey  talks  of  3  per  cent  for  .  1982-83,
 Agricultural  poduction,  133.1  million  for
 1981-82,  125  to  128  million  for  1982-83;
 high  yielding  varieties,  the  target  is  51
 million  hectares;  they  say  it  is  not  likely
 to  be  reached.  Coal  production  was  124.9
 million  in  1981-82;  there  is  an  increase  of
 4.2  per  cent  in  1982-83;  in  the  previous
 year  the  percentage  of  interest  was  11.4
 per  cent.  Industrial  production  in  1981-82
 was  8.6  per  cent.  In  1982-83  it  is  likely
 to  be  4.5  per  cent.  There  is  a  significant
 shortfall  in  the  production  of  ० मा  selected
 industries.  The  growth  in  production  in
 the  public  sector  in  1981-82  was  19.7
 per  cent;  from  April  to  October:  1982-83
 it  was  8.9  per  cent.  These  are  figures
 culled  from  the  second  line  of  my  hon.
 friend’s  Economic  Survey.

 The  Economic  Survey,  in  the  end,  as  I
 said,  in  the  chapter  on  Taxes  ahead,  is
 very  realistic.  It  says.

 “However,  the  fact  remains  that  des-
 pite  the  increase  of  9  million  hectares
 in  the  irrigation  potential  and  about  2
 million  tonnes  in  fertilizers  etc.,  there
 has  not  been  any  significant  increase  in
 the  level  of  production  of  the  food-
 grains.”

 ।  ‘ं5  a  catalogue  of  confussions.  It  goes
 on:

 “In  the  last  year’s  survey  it  was  point-
 ed  out  that  part  of  the  reason  for  high
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 growth  of  industrial  production  in  1981-
 82  was  the  depressed  level  of  production
 in  the  previous  two  years....

 “The  experience  of  1982-83  has  once
 again  highlighted  the  fact  that  the  in-
 dustrial  structure  is  yet  to  regain’  the
 dynamism...”

 “The  level  of  capacity  utilisation  in
 most  industries  continues  to  be  low...”

 “Prices  of  industrial  products  are  re-
 latively  high  which  puts  them  beyond
 the  reach  of  all  but  the  few.”

 ‘These  are  from  the  Economic  Survey.

 Towards  the  end  his  consientiousness  has
 asserted  itself  again  and  he  has,  therefore,
 come  to  this  assessment.

 The  Minister  has  claimed  that  there  has
 been  an  average  growth  rate  of  5  per  cent
 per  annum  during  the  last  three  years.
 This  calculation,  as  he  himself  would  ad-
 mit,  is  based  on  the  assumption  that  the

 growth  rate  of  1982-83  will  be  around  2
 per  cent.  But,  this  again  depend  upon  the
 estimated  shortfall  in  the  production  of
 khariff.  The  estimate  varies  between  6
 million  and  11  million  tonnes  and  if  the
 latter  figure,  the  higher  figure  turns  out
 to  be  the  figure,  then  the  growth  rate  may
 be  below  2  per  cen  and  as  some  Research
 Bureaus  have  prophesised  it  may  be  well
 below  zero.  It  may  be  negative.

 I,  now  turn  to  the  Plan,  The  Minister
 has  said  that  one  of  his  highest  priorities
 is  to  protect  the  Plan.  He  claims  that  the
 Central  Plan  outlay  has  been  stepped  up
 by  26  per  cent  to  Rs.  13870  crores.

 It  is  one  thing  to  provide.  It  is  another
 to  revise.  र  ४ं  2.  third  thing  to  expend,
 and  it  is  a  fourth  thing  to  expend  wisely.
 1  do  not  know  whether  my  hon.  freind  has
 examined  every  stage  of  this  process  in  bis
 desire  to  protect  the  Plan.  7e  Plan  is
 a  sacred  document,  The  House  never
 discusses  the  Plan  these  days.  1  the’
 olden  days  the  House  used  to  discuss  the
 draft  of  the  Plan,  before  revision  after
 finalisation,  and  then  the  mid-term  app-
 taiea.  We  have  passed  three  years- of  the
 Plan.  16e  other  day  I  asked  a  question
 about  the  mid-term  appraisal.  Do  you
 know  the  answer  I  was  given?  I  was  told
 that  the  mid-term  appraisal  is  in  progress
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 and  is  yet  to  be  completed.  7e  Plan
 will  be  over.  Like  the  Bharat  Ratna,  a
 poshumous  award  will  be  given,  ‘When
 the  Plan  is  over,  the  mid-term  appraisal
 will  be  placed  before  the  Parliament.  But
 it  is  not  surprising,  you  know  when  the
 financial  targets  are  fulfilled,  but  physical
 targets  get  eroded  because  of  the  erosion
 in  ihe  value  of  money,  then  .there  is  talk
 of  salvaging  the  core  of  the  Plan.  Now  the
 core  of  the  Plan  has  been  defined  as  the
 20  Point  Programme.  It  is  the  core  of
 the  Plan.  Everything  case  is  frill,  Every-
 thing  else  is  body,  and  so,

 वासा सि  जीणानियथा  चलाया

 just  as  the  body  when  it  is  out-worn,  old
 and  diseased  can  be  cast  away,  and  the
 soul  preserved  so  too  with  the  plan
 Now  the  20-Point  Programme  has
 become  the  soul.  The  esteric  of  the
 soul  has  been  introduced  and  the  soul,

 श्रव्यक्तायम्  श्रनिन््त्यायम्
 It  does  not  submit  itself  to  [1(6116 01100
 analysis,  qualification.  Therefore,  the  soul
 has  no  quantum,  It  cannot  be  described.
 It  is  a  profance,  it  is  a  blasphemy,  to
 attempt  to  quantify  the  soul.  So,  the  20
 Point  Programme  has  no  quantification.
 I  is  a  statement  of  direction.  It  is  भ  state-
 ment  catalogue  of  desirabilities.  ।  15.0

 of  course,  is.

 कालातीत

 It  is  beyond  the  concept  of  time  and
 targets.

 MR.  CHAIRMAN  You  have
 philosophical  now.

 SHRI  RAVINDRA  VARMA:  In  the
 presence  of  a  Pandit  in  the  Chair,  I  have
 no  other  option.  ।  शा  addressing  another
 Pandit,  So  I  have  no  other  option.

 become

 What  is  the  real  situation?  Let  us  take
 the  question  of  the  provisional  that  the
 Plan  makes.  8ढ  said  that  there  is  an  मं-
 crease  of  26  per  .et.  1a  year,  he  said,
 there  was  an  increase  of  27.1  per  cent.  [
 do  not  know  by  what  mistake  he  did  not
 keep  this  year’s  increase  above  27,1  per
 cent,  The  hon.  Minister  has  claimed  that
 the  provision  made  last  year  represented
 an  increase  of  about  27.3  per  cent,  What
 happened  in  the  Reviséd  Estimates?  You
 must  bear  with  me,  these  are  important
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 things  that  the  House  should  know,  which
 should  not  be  put  under  the  carpet.

 The  Plan  provision  for  Medical  and
 Public  Health  was  scaled  down  from  122
 to  119  crores;

 Co-operative  Fertilizer  factories  from,
 120  to  105;

 General  Economic  Services  from  268
 to  261.0 हिन

 Special  Programme  for  rural  develop-
 ment  from  430  to  405.  This  covers  prac-
 tically  all  services  including  the  IRDP,
 NREP  and  DRAP.  The  provision  has
 been  reduced  from  430  to  405,  Animal
 Husbandry—from  24  to  16;  Fisheries
 from  23  to  18.  xuad  and  Village  Indus-
 tries  from  167  to  169.  Machinery  ad
 engineering  industries—from  128  to  120.
 Petroleum—from  242  to  143.  Fertilisers—
 from  232  to  209,  Coal  and  Lignite—from
 857  to  844,  Consumer  industries—from
 160  to  142,  Hydel—from  107  to  103,  Ship-
 ping—from  103  to  99,  Total  under  क-
 dustries  and  minerals—from  187  to  177.

 This  is  the  scaling  down.  But  what  is
 the  estimated  outlay  actually  made?  Yes-
 terday  or  the  day  before  yesterday,  my
 hon.  friend  Mr.  Barot  referred  to  the
 rnr  and  pointed  out  how  the  money
 provided  even  in  the  revised  estimate  had
 not  been  spent.  Even  if  the  financial
 target  are  reached  to  the  71610.0  of  Rs,
 79,000  crores  and  if  the  Government  suc-
 ceeds  and  ।  d०  not  doubt  their  ability  to
 spend,  and  they  reach  the  figure  of  Rs.
 97,000  crores,  by  the  end  of  the  Plan,
 there  would  have  been  an  erosion  of  40
 per  cent  of.  the  outlay  on  the  Plan.  The
 real  targets  will  therefore,  be  down  by  40
 percent,  ri  has  been  the  bane  of  our
 91a0.

 ।  know  that  you  are  worried  about  the
 time  that  I  take  and,  therefore,  I  shall  not
 Tead  out  to  you  what  the  position  is  after
 30  १  '  ह

 क  ro  blaming  my  hon.

 friend,  alone.  It  is  a  fational  calamity
 that  after  30  mee3  of  Planning  50  per  cent
 of  8  people  a०  below  the  poverty  line.
 Steel,  raw  cotton,  export  and  practically
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 everything  you  choose.  1  you  put  to
 gether  the  total  ‘target  of.  the  30  years,
 you  will  find  that  the  increase  reached  ४
 33  per  cent  for  steel,  39.27  per  cent  for
 raw  Cotton  and  44  per  cent  for  exports.
 This  is  the  way  the  Plan-is  being  fulfilled.

 Take  for  instance,  agriculture.  The
 overall  production  this  year  will  be  3  per
 cent  less  than  that  of  1981-82.  0o
 does  not  deny  the  drought.  But  there
 has  been  a  fall  in  production  inspite  of
 more  than  2  million  additional  hectares
 being  brought  under  irrigation  every  year,
 large  sums  of  money  being  invested  ४
 agriculture,  an  increase  in  the  consumption
 of  fertilisers  and  the  introduction  of  xi
 yielding  varieties,  9at  has  been  the
 net  result?  2  hon.  friend  will  agree
 with  me  that  there  has  been  a  decrease  in
 the  per  capita  availability  of  cereals  lead-
 ing  to  malnutrition—a  few  minutes  ago.
 you  found  the  echoes  of  this  in  the  House-
 strain  on  the  public  distribution  system,
 purchase  of  4  million  tonnes,  worth  how
 many  crores  of  rupees  from  abroad,  re-
 versal  of  the  policy  of  self-reliance,  strain
 on  the  foreign  exchange  resources  and
 discontent  due  to  differential  prices?  ।
 am  very  glad  that  my  hon.  friend,  Prof.
 Ranga  has  come  when  1  am  talking  of
 the  difference  in  the  prices  being  paid  to
 the  Indian  agriculturists  and  the  agricul-
 turists  abroad.

 Now,  Sir,  I  come  to  irrigation.  Through
 major  and  minor  irrigation  projects,  we
 have  created  an  additional  petential  of  28.5
 million  hectares.  But  we  are  utilising  only
 24.6  million  hectares.  re  cost  of,  pro-
 viding.  irrigation  potential  for  one  addi-
 tional  hectare  is  Rs.  7,000.  7i  means
 Rs,  28,000  crores  worth  of  potential  is
 unutilised  and.  locked  up,

 MR.  CHAIRMAN:  You  have  almost
 taken  25  minutes,

 SHRI  RAVINDRA  VARMA:  ।  shad
 been.  promised  40  minutes.  ।  shall  finish
 within.  that  time.

 7.  CHAIRMAN:  The  entire  time  is
 32  minutes  only.

 SHRI  RAVINDRA  VARMA:  1  had  ह
 talk  with  the  Deputy-Speaker,  1

 had
 been  promised.
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 PROF  MADHU  DANDAVATE:
 म is  a  mathematical  error.

 SHRI  RAVINDRA  VARMA:  36  __  re
 cent  has  been  set  apant  for  the  Energy
 sector.  oe  of  Rs.  5014  crores  of  which
 my  hon.  friend  was  proud,  Rs.  2815
 crores  will  goto  the  petroleum  sector  and
 Rs,  2200  crores  for  power  and  coal.  8-
 locations  for  the  Railways—-my  hon.
 friend,  I  am  happy’  that  you  were  not
 there—are  totally  inadequate.  r6ढ  right
 hon.  gentleman  from  Malda  is  threatening
 that  the  Railways  will  have  to  close  down.
 He  did  so  in  one  of  the  speeches  मं  ४e
 other  House.  ।  ar  not  referring  to  his
 speeches  which  are  tapped  else  where,

 and  on  which  there  are  walks-out  in  other
 places,

 Barring  three  States,  every  51816.0  has
 been  suffering  from  power  shortage.  In
 some  States,  the  shortage  has  been  heavy,
 leading  even  to  100  per  cent  power-cut
 on  some  days.

 Now,  I  shall  refer  to  ४e  small  scale
 sector  about  which  my  hon.  friend  has
 made  no  reference,  Perhaps  with  the  in-
 fluence  of  the  World  Bank,  the  small  scale
 sector  has  become  unmentionable.  1o
 only  untouchable,  but  unmentionable.  Of
 course,  I  know  that  the  Finance  Bill  re-
 fers  to  it  but  I  shall  come  to  it  later.

 Recession  hits  not  only  big  units  but
 also.  small  manufacturers  who  have  less
 of  cushioning,  no  guardian  angels..  who
 can  grease  palms  or  twist  arms.  There
 are  reports  that  thousands  of  small  scale
 units  are  being  closed  down’  or  are  on
 the  verge  of  closing  down  or  are  sick.
 The  All  India  Federation  of  Small-scale
 Industries  has  decided  to  start  an  agita-
 tion  against  the  discriminatory  policies  of
 this  Government.  800  articles  were
 reserved  for  this  sector.  But  it  did  not
 mean  reservation  to  the  exclusion  of
 others  who  were  already  manufacturing
 these  articles.  Is  my  Hon.  friend  monitor-
 ing  the  way  in  which  these  depredators
 the  multi-nationals  and  FERA  Companics’
 and  MRTP  Companies  are  stil]  using
 these  areas  as  happy  hunting-grounds  in
 spite  of  the  reservation?  The  new  excise
 Rates  are  likely  to  hit  the  “small  scale

 ।
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 industrial  units.  xrde  the  disqualifying
 limits  for  itemis  under  68  have  been  fixed
 at  40  lakhs  for  smiall-scale  units,  the
 eligibility  limits  have  been  revised  up-
 wards  from  the  level  of  15  lakhs  to  25
 lakhs  to  25  lakhs.  1  small  units  can
 manufacture  items  under  68  up  to  40
 lakhs,  what  is  the  raison  d'etre  for  your
 decreasing,  that  the  limit  in  other  cases
 should  be  25  lakhs  ?  Then  again,  the  new
 amendment  that  lays  down  that  those
 between  5  lakhs  and  7.5  lakhs  will  lose
 exemption,  will  again  hit  the  small-scale
 industries,  Perhaps  he  may  not  persist
 with  these  proposals,  ।  have  a  suspicion
 that  these  are  the  small  sops  he  wants
 to  hand  out  when  he  replies  to  the
 debate  on  the  Finance  Bill  later.

 ।  shall  now  trun  [ठ  non-plan  expendi-
 ture.  Non-Plan  expenditure,  we  are
 told,  is  decreasing.  I  must  crave  your
 indulgence  to  point  out  that  even  the.
 Budget  at  a  glance,  the  disc  which  you
 supplied  to  us  along  with  other  papers,
 shows  that  development  expenditure  was
 59  paise  in  the  rupee  पं  1980-81
 when  you  came  to  ‘power  and  to-day
 it  ig  57  paise.  I  do  not  think  it  is
 lying  because  an  additional.  1  per  cent
 has  now  gone  for  defence  and  another
 one  per  cent  for  interest,  the  rest  remain-
 ing  the  same.

 My  Hon.  friend  has  made  an  exhorta-
 tion  against  wasteful  expenditure  in
 private  companies  and  the  public  sector.
 But  it  does  not  apply  to  the  Government,
 perhaps.  There  is  an  attempt  to  create
 an  impression  that  the  non-Plan  expendi-
 ture  has  gone  down.  1ढ  claims  that  it
 has  been  brought  down  to  Rs.  21,985
 crores  for  1983-84.  This  is  a  very  good
 gimmick.—I  am  sorry  ।  should  not  use
 that  word  for  my  friend.

 *
 ।८  ४ं5  1  would

 not  say  calculated  but  likely  to  give  the
 impression  that  it  मं  m  down.

 What  is  the  position  ?  Actually,  the  total

 expenditure’  on  the  plan  went  up  from
 Rs.  11,344  crores  in  the  Budget  estimate
 to  Rs.  11,987  crores  in  the  revised  e
 mate.  But,  non-Plan  expenditure  went
 up  from  Rs.  17,875  crores  in  the  Budget
 estimate  to  Rs.  22,253  eoe0.  that  is  ही।
 increase  of  24.5  per  cent  in  the  non-Plan’

 expenditure.  And  now  when  you  say
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 that  it  has  been  brought  down  to

 Rs.  21,984  crores.  Hon.  Members  will
 look  at  your  figures  only  at  two  _  lines.
 ‘They  will  miss  the  intermediate  line.

 Therefore  they  will  get  the  impression
 that  it  has  been  brought  down,  But  the
 reduction  is  from  the  revised  estimate

 which  is  25.4  per  cent  over  the  original
 estimate.  There  have  been  revisions  in
 the  previous  years.  If  ।  80.0  the  time

 I  would  have  quoted  them.  But  the  revi-
 ‘sion  was  only  marginal,  as  far  ४  the
 previous  years  are  concerned.

 Now  about  prices.  My  Hon.  friend  has
 claimed  that  there  has  been  comparative
 stability  and  the  whole  sale  price  index
 is  only  3  per  cent  higher.  But  he  has
 conceded  that  the  consumer  price  index

 thas  not  been  under  his  rein.  I  do  not
 want  to  refer  to  the  arbitrariness  in  the
 selection  of  a  point  when  you  talk  of
 point  to  point  comparison.  But  the
 behaviour  of  the  CPI  consumer  price
 indexwith  due  apologies  to  CPI—is
 very  important.  It  has  gone  up  by  8.5

 (सe  cent.  ।  185.0  been  showing  a
 continuous  rise  every  week.  The  expla-
 nation  that  the  fall  in  the  WSPI  (Whole
 Sale  Price  Index)  will  get  reflected  in
 course  of  time,  perhaps  eternity  in  the
 consumer  price  index,  does  not  hold
 water.  On  the  other  hand,  has  it  occurred
 to  you,  Hon.  Minister  that  the  gap  bet-
 ween  the  wholesale  price  index  and  the
 consumer  price  index,  according  to  your
 own  figures,  point  to  point  figures,  was
 double,  last  years,  but  it  has  trebled  this
 year—the  gap  between  the  two.  The
 Government  itself  has  admitted  that  the

 ‘prices  of  most  essential  commodities  have
 been  rising—cereals,  vegetables,  fruits,

 eggs,  meat,  fish,  milk,  edible  oil,  etc.
 This  is  your  confession.  I  shall  not
 quote  figures.

 Now  black  money.  1  friend  has
 inveighed  against  black  money.  But  he

 ‘is  in  the  company  of  people  who  are
 adept  in  making  white  money  black  who

 ‘have  the  Midas  touch.  I  do  not  want  to
 ree  merely  to  his  colleagues  here  but  .
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 elsewhere  too  in  different  parts  of  the
 country  who  have  specialised  themselves
 in  the  art  of  Midas—making  white  money
 black  and  black  money  white.  In  a  recent
 paper,  Dr.  Rangnekar  has  said  that  two-
 fifth  to  one-half  of  India’s  (१९  iं
 perhaps  originating  in  the  black  economy.
 The  links  between  politicians  and  black.
 money  are  well  known  to  you.  My  hon.
 friend,  there  have  been  illustrious  office-
 bearers  of  your  party  in  different  States
 accusing  Ministers  of  the  very  same
 State  about  their  links  with  black-
 marketeers  and  smugglers,  and  one  even
 asked  another  to  get  somebody’s  house,
 a  Minister’s  house,  searched  if  he  wanted
 to  lay  his  hands  on  gold.  There  is  a
 good  deal  to  be  talked  about  the  tontacles
 of  the  economic  offenders,  the  princes  of
 the  parallel]  economy,  some  of  whom  are
 politicians.  If  ।  had  the  time,  I  would
 have  said  that  this  calls  for  an  immediate
 reform  in  the  electoral  system  to  prevent
 this  country  from  being  held  to  ransom
 by  the  princes  of  the  parallel  economy.
 ।  know,  my  friend  is  a  very  honest  man.
 His  conscience,  therefore,  must  be  bring
 him.  But  the  conscience  can  act  in  two
 ways  on  the  other  side:  one  against  disci-
 pline  and  the  other  for  discipline.  So
 1  do  not  know  which  one  he  prefers.

 Now,  productivity.  The  1851.0  year  was
 christened  as  the  Year  of  Productivity.
 But  what  is  the  situation  today?  Accord-
 ing  to  the  statistics  of  the  CSO,  the  growth
 rate  of  industrial  production  has  fallen
 from  7.9  per  cent  to  35  per  cent.  The
 incremental  capital  output  ratio,  has  gone
 up  to  6.6.  The  increase  in  power  g2nera-
 tion  has  fallen  from  11.7  per  cent  to  7.3
 per  cent.  There  are  hundred  per  cent
 powercuts  for  many  days  in  S‘ates,  A
 hundred  million  mandays  have  been  lost
 in  strikes  and  lockouts.  Will  that  not
 effect  production?  The  result  म  been
 loss  of  production  lay-off,  retrenchment
 and  loss  in  excise  duty  as  well.

 ।  must  say  a  few  words  about  your
 taxation  measures.  You  have  done  the
 job  of  darning.  Coming  from  somewhere
 in  Bengal,  somewhere  near  places  famous
 for  muslin,  ।  should  have  expected  the
 hon.  Minister  to  show  his  skill  in  the
 fine  art  of  weaving.  But  he  has  chosen  to
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 be  satisfied  with  darning  the  tattered
 fabrics  of  the  economy  and  _  window-
 dressing.  There  is  some  relief,  marginal,
 illusory  relief,  for  people  in  the  lower  in-
 come  brackets.  For  lack  of  time  I  shall
 not  refer  to  the  raising  of  the  standard
 deduction  and  the  reduction  of  five  per
 cent  in  the  tax  rate.  But  most  of  the  म-
 come,  he  is  seeking—almost  a  hundred
 per  cent  of  his  estimated  income  of
 Rs.716  crores—is  from  indirect  taxes.
 One  per  cent  of  the  people  of  India  pay
 direct  taxes.  So,  his  imposts  are  conti-
 nuously  on  the  common  man,  on  the  99
 per  cent  of  the  people  who  are  outside
 the  net  of  his  income-tax;  the  burden
 falls  on  the  common  man.

 ।  rs  welcome  some  of  his  taxation
 measures  as  far  as  the  private  sector,  the
 corporate  se@tor,  is  concerned.  He  has
 made  a  very  bold  effort  to  end  the
 ununderstandable  phenomenon  of  high-

 dividefd-zero-tax  companies.  ।  must
 compliment  him  for  that.  There  must  be
 a  pinch  of  salt  in  one’s  («1118  Therefore,
 I  shall  say  that  this  is  a  very  good
 measure  you  have  taken.  So  also  the  new
 dispensation  in  which  one  _  185.0  to  pay
 first  before  claiming  deduction.  There
 are  some  very  good  proposals  as  far  as
 the  corporate  sector  is  concerned.  But
 1  shall  not  say  that  you  have  taken  away
 with  both  hands;  you  have  taken  away
 with  one  hand  and  given  with  the  other.
 More  than  Rs.  270  crores  worth  of  loss
 to  the  exchequer  will  result  from  some  of
 the  incentives  that  you  have  provided.

 I  want  to  talk  of  the  Prime  Minister’s
 Rural  Development  Fund....

 MR.  CHAIRMAN:  Only  three  minutes
 are  left  out  of  40  minutes.

 SHRI  RAVINDRA  VARMA:  Allright.
 If  it  is  unmentionable,  I  shall  not  refer
 to  it.  I  hope  it  never  materialises....

 MR.  CHAIRMAN:
 conclude.

 Please  try  to

 SHRI  RAVINDRA  VARMA:..be-
 cause  if  it  means  that  all  contributions
 ४0  voluntary  associations  will  dry  up  and
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 they  will  be  funnelled  or  siphoned  into  a
 Prime  Minister's  Rural  Development
 Fund  which  will  be  a  monopolistic
 agency.  Then  it  will  mean  the  emascula-
 tion,  starving  choking  of  all  voluntary
 efforts  and  that  is  dangerous  to  demo-
 cracy.

 This  brings  me,  towards  the  end,  to  the
 crucial  questions  that  no  instrument  of
 policy  or  economic:  policy  can  ignore,
 the  questions  of  poverty,  unemployment,
 hunger,  illiteracy,  disease  and  bondage.
 Poverty  cannot  be  fought  with  unemploy-
 ment.  ।  will  retreat  only  before  employ~
 ment,  the  generation  of  adequate  काटी
 sing  power,  a  system  of  production  that
 ensures  adequate  production.  We  need  a
 technology  of  production  that  achieves
 these  objectives.  You  cannot  generate
 massive  opportunitities  for  |  empoyment
 through  economic  giganticism.  You  can.
 not  solve  the  problem  of  rural  unemploy-
 ment  by  promoting  an  exodus  from  rural
 areas  to  swell  the  population  of  the  slums
 in  the  metropolises.  You  cannot  genes
 rate  employment  without  promoting  self
 employment,  without  small-scale  industry,
 without  co-operatives  and  without  atten.
 ding  to  the  problems  of  bonded  labout
 and  landless  labour.  This  is  what  the
 Plans  have  failed  to  do.  This  is  what  our
 Party  tried  to  do  when  we  were  in  Gos
 vernment.  You  had  an  opportunity,  a
 golden  opportunity  that  we  gave  you  by
 reorienting  planning  to  the  generation
 of  employment  and  the  needs  of  the
 poorest  and  the  lowliest  sections  of  the
 people.  You  squandered  that  opportunity
 because  you  were  afraid  that  it  would  be
 said  that  you  were  following  in  our  foot-
 steps.

 What  does  the  Budget  ‘do  to  promote
 self  employment  or  small  scale  or  co
 operative  sector  ?  ।  must  say  to  my  hon
 friend  and  his  Government.  You  म०.
 mised  security  to  the  citizen—you  have
 created  insecurity.  You  promised  order—
 you  have  given  us  anarchy.  You  pro-
 mised  protection  to  the  minorities  and
 Harijans—your  regime  has  witnessed  the
 worst  carnages  in  our  recent  times.  You
 promised  self-reliance—you  have  opened
 the  floodgates  for  imports.  xo0  pro-
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 mised  zero  foreign  assistance—you  have
 heaped  a  himalayan  foreign  debt,  a  crush
 ing  foreign  debt  on  the  people  of  this
 country.  You  have  abandoned  all  preten:
 sions  to  socialism.  You  have  consigned
 the  concept  of  the  welfare  state  to  the
 limbo  of  the  obsolete.  You  are  content
 with  clinging  to  power  through  sanc-
 timonious  populism,  reducing  _  statecraft
 to  intrigues  and  the  ability  to  marshal  the

 support  of  the  corrupt,  economic  offen-
 ders  and  the  anti  social  elements.  You

 promised  a  government  that  works—you
 have  given  the  country  a  government  that
 wrecks—wrecks  the  economy  and
 would  fain  wreck  the  policy  of  the  coun-

 try  basetl  on  the  constitution  that  we
 have.

 These  days  everybody  in  this  country

 goes  and  witnesses  the  picture  ‘Gandhi’.
 1  have  a  suspicion  that  soon  the  Govern-
 ment  may  decide  to  ban  the  showing  of

 the  picture  ‘Gandhi’  as  they  censored  the

 sayings  of  Gandhi  and  Tagore  during  the

 emergency,  because  the  example  of  the

 old  man  Mohandas.  Karam  Chand

 Gandhi  is  indeed  a  dangerous  example.
 He  asked  the  British  to  quit,  leaving  the

 country  to  (506  and  anarchy.  1t
 friends  have  created  enough  anarchy  in

 the  country,  and  the  time  is  round  the

 corner  when  the  country  will  say,  ‘Quit
 and  leave  the  country  to  God  and  better

 mande.

 MR.  CHAIRMAN:  I  hope  you  con-

 clude  there.

 Acharya  Bhagwan  Dev

 ACHARYA  BHAGWAN  DEV:
 Sabhapati  ji..

 AN  HON.  MEMBER:  Now  the

 oo  speaks!

 आचार्य  भगवान  देव  (अजमेर)  :

 मानत व  तता पति  जी,  मानना  वित्त  मंत्री

 जी  ने  जो  बजट  प्रस्तुत  किया  हैं,  उसके

 fat मैं  उन्हें  बधाई  देना  चाहता  हुं  ।
 बिगड़ती  हुई  भ्रन्त॑राष्ट्राय  मुद्रा  स्थिति  को

 देखते  हुये  जो  सुन्दर,  श्रेष्ठ  कर  सन्तुलित

 बजट  पेश  किया  गया.  है उसके लिए  वे
 बधाई के  पात्र  हैं  ।

 4

 श्री रवीन्द्र त्ली जी को ब  पर  जो  प्नन  जि

 और  लेकिन  के  चक्कर में  पड़  गये

 किया  ?  ये  झ्राईने  में  अपना  चेहरा
 लेते ।

 श्र  रानावत  शास्त्री  :  दोनों  देखें

 के  टाइम  में  जब  यह  मेढ़क  टोला  कौर

 एक  ही  विचारधारा के  लोग  बनकर  मंच
 पर  खड़े  हुये  थे  तो  प्याज  पांच  रुपए  किलो
 थी  और  बाद  में  चीनी  14  रुपए  किलो
 इनके  टाइम  में  हुई  ।  चीनी  का  बेड़ा-

 wea  इन्होंने  किया.  ।  यदि  श्राप  सुनना
 चाहते  हैं  तो  ्  देकर  हम  दलील  करने  के

 लिए  तैयार  हैं  ।  आपकी  श्रथव्यवस्था को
 न  समझने  वाले  बुद्धि  के  ब्रह्मचारियों .ने
 चननी  का  भाव  गिराया  और  उस  की

 वजह से  गन्ने का  भाव  मिट्टी  में  मिल

 गया  और  किसान  को  पैसा  नहीं  दिया,
 उसके  लिए-दोष॑!  ड्राप-लोग  हैं  ।  54  रूपये

 किलों  चीनी  और  पांच  रुपए  किलो  याज

 प्रा पने  किया
 ।  पैट्रोल  को  पी  गये

 ।
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 प ट्रोल  और  डीजल  लोगों  को  नहीं  मिलता

 था,  लम्बी  लाइनें  लगती  थीं  ।  -आपकी
 अर्थव्यवस्था का  दिवाला.  जनता  देख  चुकी है
 श्र  इसीलिए  श्राप  अपने  घर  पर.  जाकर

 बैठ  गए,  जनता  ने  ऑ्रापकों  घर  यर  पहुंचा
 दिया

 अन्तर्राष्ट्रीय  मुद्रास्फीति  को  देखते  हुये

 सन्तुलित  बजट  रखा  गया  है  ।  श्री  रवीन्द्र

 वर्मा  ने  भी  स्वीकार  किया  है  कि  बड़ी

 कुशलता  से  कौर  बहुत  अच्छा  बजट  रखा

 गया  है  ।  लघु  उद्योग  की  उन्होंने  बात

 न

 नगत
 हन

 उद्योग

 क |  हुआ  4  ्  है

 द

 4

 के  लिए  प्रयत्न  'किये  गये  हैं  ।  ग्राम  विकास

 बैंक  योजनायें
 बनायी.  गई  कौर  उनमें

 अधिक  पैसे  रखें  गये  हैं  ।  नौजवान शहर
 की  ओर  न.  बढ़ें  इसका  ध्यान  रखा

 गया  है  जिससे  वह  गांव  में  रहकर  वहां

 पर  विकास  कर  सकें  ।  लघु  उद्योग  बंद

 करने  की  आपने बात  कही  ।  सभापति  जी,

 वह  लघु  उद्योग  बंद  होता  है  जो  बैंकों से

 'पेसा  लेकर  शराब  पीता  है,  जो.  मेहनत

 नहीं  करता  है  ।  जो  नौजवान  व्यक्ति

 मेहनत  करता  है  नह  उतना  ही  उत्पादन
 पाता  है  ।  जो  बीज  डालता  है  उसको  कई

 गुना  बीज  मिलता  है,  यह  प्रकृति  का  नियम
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 को  इन्होंने  सहयोग.  दिय।  हैं  ।  एक  तरफ

 स्मगलरों  को  बचाने  के  लिए.  वकालत

 करते  हैं  श्र  दूसरी  तरफ  उनकी  डालो-

 चना  करते  हैं  ।  आईने  में  थोड़ा  अपना

 चेहरा  देख  लें  कि  आपकी  कथनी  और

 करनी  में  कितना  अन्तर  है  ?  .  (व्यवधान)

 दो.  प्रतिशत  बिजली  का  विकास  हुमा

 है.  ।.  सीमेंट--2  और  फर्जी-

 लाइजर  9.6  प्रतिशत बढ़ा  है  ।  रेलवे,

 कच्चा  तेल,  लघु  उद्योग  के  सम्बन्ध  में
 कितना  काम  हुम्रा है है  ।  ग्रामीण  क्षेत्रों  में

 हज़ारों  की  संख्या  में  सस्ते  भाव  पर  दुकानें

 खली  हुई  हैं  ।  हर  व्यक्ति  यह  चाहता  है

 कि  उसके  क्षेत्र  का  विकास  हो,  और  दूसरी

 तरफ  कहते  हैं  कि  टैक्स  लगाये  जा  रहे

 हैं  ।  यदि  कोई  आमदनी  का  जरिया  नहीं

 होगा  तो  देश  के  अन्दर  जो  हर  मेम्बर
 चाहता  है  कि  उसके  क्षेत्र  का  विकास  हो

 ag  कभी  नहीं  हो  सकता  है
 ।

 उसके  लिए
 अ्रावश्यक  है.  करों  को  बढ़ाना  चाहिये

 ताकि  देश  का  विकास हों  ।  पेय  जल,

 सुखे  की  व्यवस्था  ठीक
 की

 जाय  यह  सब

 बिना  पैसे  किसे हो  सकता  है  ?

 एक  बात  म  घार्मिक  टेस्टों  के  बारे  में  जाननी

 चाहता  हुं।  काले  धन  की  बाते  मननीय

 रौद्र  वर्मा
 न  की,  में

 च/हन।  ह  कि  इस

 ढेश  के  अन्दर  काला
 घन

 कैसे
 लगाया  जता

 हैं  अपने  लाभ  क
 लिये  जितने  घार्मिक  ट्रस्ट

 बना  रखें हूँ  बड़े  बड़े  उधोगपतियों ने  वह  उन

 कम्पनियों  में  भी  डायरेक्टर  फिर  पार्टनर  हैं

 ओर  इंद्र
 Fel  के कं

 अन्दर  भी  कछ  न  करदे

 कर  पद  लिये  हुए  ं
 घर्मके

 नाम,
 पर  भ्रम

 का  जो  काम  कर  ररहहं  |  मैंन  पहल  भी  कम

 तार  वित्त  मंत्री  जी  यहां  बैठे  हुए  है,

 बाहर  की  बात  छोड़  दीजिए,  इसी  दिल्ली

 अन्दर  दिल्ली  के  भूतपूर्व  मैयर,  =
 *...  *

 सभापति  महोदय  :  नाम  ं  लीजिए ।
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 आचार्य  भगवान  देव  :  राज भी  कई

 ट्रस्टों  की  सम्पत्ति  पर  ,भ्र धि कार  कर  रखा
 है।  जो  लोग  खाकी  निकर  पहन  कर
 यहां भ्र  गये  हैं  उन्होंने भारत  गो.  सेवक

 समाज  के  लाखों  8०  श्रद्धा नन्द  ट्रस्ट  में
 am रखे  हैं।  भ्रायकों झ्रगर काला धन नगर  काला  धन

 निकालना है  कौर  धम  के  नाम  पर

 जो  चोर  बाजारी हो  रही  है  उसको

 मिटाना  हैं  तो  उस  श्रद्धा नन्द  ट्रस्ट,  जोर-

 बाग,  भारत  गो  सेवक  समाज,  सदर  थाना
 रोड,  दिल्ली  (०)  मुखर्जी  ट्रस्ट  पिछड़ा

 वग  सेवा  संघ,  जोरदार,  दीवान  चन्द  ट्रस्ट,

 नई  दिल्ली,  राघो  मल  आर्य  ट्रस्ट की
 सम्पत्ति के  इस  व्यक्ति  ने.  करोड़ों  रू०

 अपनी  कम्पनियों  में  रख  रखे  हैं  ।  प्राप  इसकी

 |

 करोड़ों  5०  का  काला  धन  मिल  जाएगा |
 इस  पर  आपको  नियंत्रण  करना  चाहिये,

 यह  मैं  भारत  सरकार  से  मांग  करता  हं  ।

 (व्यवधान )
 चौ०  चरण  सिह**

 * यह  भ्रथव्यवस्थ।  को  क्या
 न

 समझेंगे  .  ,**

 (Interruptions)  **

 MR.  CHAIRMAN:  Nothing  will  go
 on  record.  I  am  sorry  Mr.  Acharya
 Bhagwan  Dev.  What  are  you  doing?
 Please  look  to  the  Chair.

 झाचा पं  भगवान  देव  सभा  पति  जा,

 जो  बजट  यहां  पर  पेश  गिया  गया  हैं,
 **Not  recorded.

 MARCH  16,  1983  Genl.  Disc.  348.0

 माननीय  सदस्य  ,  रवीन्द्र  वर्मा  4

 यह  एक

 जी  को  बधायी  देन।  चाहता  हू.  कि  उन्होंन

 ata  कार्यक्रम  कोअमर  आत्मा  की

 संज्ञा दी  ।  श्रीमती  इंदिरा  गांधी  ने  इसदेश की
 श्री-व्यवस्थ।  को  ध्यान  में  रखते  हुए

 यहां  की.  गरीबी  कौर  पिछड़ेपन  को

 देखते  हुए  बीससुत्नी  कार्यक्रम  को  पेश

 किया  है  कौर  उसके  माध्यम  से  ही  इस

 देश  का  सर्वागीण  विकास  किया  जा

 सकता  है  ।

 gate  परिस्थितियों  तथा  ग्रस्त-

 राष्ट्रीय  तनावों  को  देखते  हुए  रक्षा  के

 ऊपर  जो  बजट  बढ़ाया  गया  है  उसको  भी

 मैं  अ्रत्यावश्यक समझता  हुं  तथा  ,  सरकार

 को  इसके  लिए  बधायी  देता  हुं  ।

 इसी  प्रकार  से  इस  बजट  का  ग्रीवा

 असर  मध्यम  वर्ग  के  लोगों  तथा  क्रम-

 चारियों  के  जीवन  पर-  भी  पड़ेगा  क्योंकि
 इस  बजट  के  द्वारा  उनको  बहुत  सी

 राहतें दी  गयी  हैं  ।  नशीली  चीजों  पर

 रोक  लगाने  के  लिये  हमने  जीवन  भर
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 संघर्ष  किया  है  अत:  उन  चीजों  पर  अधिक

 कर  लगाकर  जो  अंकुश  लगाने  का  काम
 किया गया  है  उसके  लिए भी  मैं  सरका
 को  बधायी देता  हूं  ।

 इन  शब्दों  के  साथ,  माननीय  वित्त

 मन्त्री  जी  ने  जो  बहुत  कुशलता,  सुयोग्यता

 कौर  सुन्दरता  के  साथ  वजट  पेश  किया

 है  उसका  मैं  हृदय  से  समर्थन  करता  हूं ।

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  PAT-
 TABHI  RAMA  RAO):  Mr.  Chairman,
 Sir,  yesterday,  day-before-yesterday  and
 this  morning,  so  far,  quite  a  good  num-
 ber  of  hon.  Members  on  both  sides  of
 the  House  have  spoken  on  the  छापते. .
 (Interruptions).

 SHRI  SOMNATH  CHATTERJEE:
 You  have  have  not  heard  me!  :

 SHRI  PATTABHI  RAMA  RAO:  What
 to  do?  You  were  late.  He  is  my  good
 friend;  I  am  always  happy  to  listen  to
 his  speech.  1ls  senior  colleague  the
 Minister  will  reply.

 SHRI  SOMNATH  CHATTERJEE:
 The  Minister  is  a  very  nice  man.

 SHRI  PATTABHI  RAMA  RAO:  5
 they  have  spoken  on  many  points.  I  will
 concentrate  and  give  reply  only  on  those
 subjects  I  deal  with,  namely,  taxation
 measures,  By  and  large,  the  proposals
 on  Customs  and  Central  Excise  levies
 have  been  welcomed  by  the  Members.

 There  has  been  general  appreciation  01
 the  concession  in  regard  to  Indirect:
 Taxes  announced  by  the  hon.  Finance
 Minister.  Criticism  wag  no  doubt  voiced
 on  some  of  the  specific  measures.  I  wil)
 touch  upon  those  criticisms  and  certain
 Points  raised:  by  them,

 15.00  hrs,

 Dr.  Kalanidhi  and  Shri  Bhakta  refer-
 ted  to  the  increase  in  import  duty  on
 Viscose  staple  fibre  and  polyester  staple
 fibre.  The  import  duty  on  these  ‘wo
 fibres  has  been  raised  to  afford  protection
 to  the  indigenous  industry,  as  the  industry

 r6e  Finance  Minister  had  not
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 was  adversely  affected  in  the  recent  past
 by  cheaper  imports  of  these  fibres,  Fur-
 ther,  this  is  part  of  a  package  of  mea.
 sures  relating  to  man-made  fibres,  blended
 yarng  and  fabrics,  announced  in  the  Bud-
 get.  In  order  to  encourage  the  use  of
 desirable  blends  of  cotton  fabrics,  oe-
 tain  concessions  have  been  given  to
 polyester-cotton  blended  yarn  and  fabrics.

 Dr.  Kalanidhi  seems  to  fear  that  he
 concessions  relating  to  baggage  may  lead
 to  increase  in  smuggling.  These  conces:
 sions  are  intended  to  help  quick  clearance
 of  genuine  passengers  through  the  o..
 toms,  Goods  jn  trade  quantities  are  not
 permitted  to  be  imported  as  baggage.
 Liberalisation  of  baggage  concession
 should  not  therefore  lead  to  increase  im
 smuggling.  In  any  case,  the  preventive
 machinery  of  the  Department  will  be
 quite  vigilant.

 Shri  Maganbhai  Barrot  referred  to  the.
 changes  in  the  rates  of  duty  on  tyres  for
 two-wheeled  vehicles  and  tractors  and’
 observed  that  the  reduction  of  statutory
 duty  from  60  per  cent  to  25  per  cent  was
 not  a  real  concession.  ।  would  like
 to  draw  the  attention  of  the  Hon.  Mem-
 ber  to  what  the  Finance  Minister  has
 stated  in  his  speech  in  this  connection.
 It  was  stated  that  the  tariff  rate  of  60
 per  cent  for  these  varieties  of  tyres  was

 proposed  to  be  reduced  to  25  per  cent
 which  was  the  level  of  the  effective  rate
 of  duty  éxisting  before  the  Budget.  10
 other  words,  the  proposal  wag  merely  to
 equate  the  tariff  rate  with  the  effective
 rate.  This  is  an  anti-avoidance  measure
 and  would  in  fact  result  in  a  gain  of  Rs.
 12  crore  of  central  excise  duty,  |  whfch
 would  otherwise  have  not  been  realised.

 claimed
 that  the  prices  of  tyres  for  automobiles
 would  go  down  as  a_  result  of  the

 measure.

 Sir,  ८.  ८.  Sultanipuri  had  urged  that

 opium  cultivation  should  be  permitted  in
 those  areas  of  Himachal  Pradesh  where
 it  was  earlier  cultivated.  The  opium
 poppy  cultivation  was  banned  in  the
 State  of  Himachal  Pradesh  मं  1954,
 There  is  at  present  a  global  over-supply
 of  opiate  raw  materials  and  steep  fall  म
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 {Shri  Pattabhi  Rama  Rao]
 their  prices  leading  to  accumulation  —  of
 Jarge  stocks  of  opium  with  us.  ४  16.0
 circumstances,  Governmen;  have  been
 forced  to  reduce  the  area  under  poppy
 cultivation  even  in  the  traditional  poppy
 growing  regions  म  Madhya  Pradesh,
 Uttar  Pradesh  and  Rajasthan  from  63,685
 hectares  in  the  crop  season  1977-78  to
 about  31,958  hectares  in  the  crop  season
 1981-82.  It  is,  therefore,  not  considered
 feasible  to  permit  revival  of  opium  culti-
 wation  in  the  State  of  Himachal  Pradesh,

 ‘Shri  Moolchand  Dass  had  stated  that
 reaae5  of  evasion  of  excise  duty  was  on
 the  increase.  Sir,  the  Department  has
 been  taking  vigorous  steps  against  evasion
 of  excise  duty,  The  result  achieved  म
 this  regard  is  an  indication  of  the  success
 of  these  measures.  ।  1982,  7108  cases
 involving  evasion  of  duty  amounting  ८०
 approximately  Rs.  59  crores  were  detec-
 ted.  In  1981,  the  number  o6  cases  detec-
 ted  was  5,257  involving  evasion  of  duty
 amounting  to  Rs.  50  "ऋण5,

 Coming  to  the  field  of  Direct  Taxes,
 1  अ  gratified  to  find  that,  by  and  large,
 the  proposals  contained  ४  the  Budget
 have  been  well  received.  Some  Members
 have  made  suggestions;  some  have  sought
 clarifications  and  yet  others  have  criticis-
 ed  some  of  the  proposals.  I  shall  deal
 with  the  more  important  of  these,

 Shri  Sunil  Maitra,  spoke  eloquently  on
 Government  exempting  the  trusts  of  the
 monopoly  houses  from  income-tax  in  ner-
 petuity.  He  got  carried  away  by  the
 eloquence  in  saying  that  the  Government
 has  exempted  from  income-tax  in  perpe-
 tuity  300  trusts  belonging  to  the  mono-
 poly  houses.  It  is  a  fact  that  a  little .

 more  than  300  trusts  have  been  granted
 exemption  from  income-tax  in  perpetuity

 “by  executive  notifications  but  of  these  300
 trusts  not  more  than  very  few  can  be
 said  to  belong  to  a  large  house.  ।  will
 give  examples  of  trusts  notified  in  mere-
 tuity  and  leave  it  to  the  House  to  judge
 whether  ;hey  belong  to  a  monopoly
 house:

 1.  Kasturba  Gandhi  National  rer00
 rial  म,  1dore.
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 2.  Mahatma  Gandhi  Samarak  Nidhi,
 Pune.

 (क

 3.  Cancer  Relief  Society,  Nagpur.

 4.  National
 Blind.

 Association  for  the

 =

 1  am  glad  to  inform  the  House  _  that,
 exemption  in  perpetuity  which  was  grant:
 ed  has  been  reviewed  already  and  notices
 have  gone  to  each  of  these  trusts  Jimif
 ing  the  validity  of  the  notification  upto
 assessment  year  1984-85.  Further,  the
 trusts  now  being  notified  are  only  for
 a  limited  period  so  that  the  Government
 can  review  the  working  of  these  trusts  al
 the  time  of  considering  their  applications
 for  renewal.

 15.08  hrs.

 [Suri  हरि,  5.  Sparro  in  the  Chair]

 Shri  Maganbhai  Barot  made  _  reference
 to  the  litigation  relating  to  the  provisions
 of  Section  801  of  the  Income  -tax  8०
 Rule  19A  of  the  Income-tax  Rules  which
 prescribes  the  manner  of  computation  of
 capital  for  the  purposes  of  Section  80}
 was  challenged  by  some  assessees  on  x०
 ground  that  it  was  outside  the  rulemakiag
 power  of  the  Board,  Some  High  Courts
 upheld  thi,  conterftion.  -To  overcomg  the
 adverse  judicial  decision,  Section  80J  was
 amended  by  the  Finance  (No.  2)  ee
 1980  with  retrospecfive  effect  from
 1-4-1972  incorporating  in  ४  Settion  she
 provisions  earlier  contained  in  the  Rule.

 1  February-April,  1982,  the  Supreme
 Court  heard  the  reference  challenging
 the  validity  of  Rule  19A  and  _  reserved
 judgement.  Cases  where  the  constitu.
 tional  validity  of  the  retrospective  aed-
 ment  of.  Section  80  was  challenged  have
 not  been  heared  by  the  Supreme  ooo4
 If  the  Supreme  Court  upholds  the  vali-
 dity  of  the  Rule  19A,  the  petitions  chal-
 lenging  the  retrospective  operation  of  the
 amendment  of  Section  800  are  likely  to
 become  infructuots.

 SHRI  ‘SSOMNATRI  CHATTERJEE:
 Section  800?  Which  Act  has  got  so  many
 sections?
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 SHRI  PATTABHI  RAMA  260:  1
 am  sorry,  Sir,  it  is  Section  80J  and  not!
 Section  800.

 Every  effort  is  being  made  to  expedite
 disposal  of  cases  by  the  High  Courts  and
 the  Supréme  Court.  Cases  involving
 common  question  of  .  18'़ा  are
 bunched  together,  The  courts  are  re-
 quested  to  hear  on  priority  basis  cases
 involving  yssues  affecting  a  large  number
 of  assesees.  Where  there  is  a  conflict
 in  the  decisions  of  High  Courts  in  res-

 “pect  of  any  particular  question  of  law,
 the  Appellate  Tribuna}  maf  draw  up  a
 statement  of  the  case  and  refer  it  direct
 to  the  Supreme  Court.  This  helps  quic-
 ker  disposal  of  controversial  issues.

 The  overall  performance  of  the  Income
 4४  Department  this  year  compares  very
 favourably  with  its  performance  in  the
 earlier  year.

 There  has  been  an  increase  in  the  dis-
 posal  of  income-tax  assessments.  The
 total  number  of  assessments  completed
 up  to  January  1983  ४  ८८.  31.32  lakhs  as
 against  Rs,  3071  lakhs  during  कट  Corres-
 ponding  period  of  the  earliar  year,  Dis-

 posal  of  cases  with  income  exceed'ng
 Rs.  1|-lakh  increased  to  36,000  up  to
 January  1983  from  29,000  during  the
 corresponding  period  of  the  last  year.
 Every  effort  is  being  made  to  recover  the
 old  arrears  of  tax.  For  example,  arrears
 of  tax  relating  (0  the  financial  year  1975-
 76  stood  at  Rs|  388.19  crores  on  31-3-1976,
 Out  of  this,  only  a  sum  of  ८८.  38.83
 ‘crores  was  outstanding  on  31-3-1981.  As
 on  30-9-1982,  47  cases  alone  accounted
 for  Rs,  29.97  crores  of  demand  stayed
 by  courts.

 The  machinery  for  collection,  colla-
 tion  and  dissemination  of  information
 for  discovering  new  assesses  and  detect-
 ing  concealment  in  the  case  of  existing
 assessees  has  been  streamlined,  survey
 operations  have  been  intensified  and,  88
 a  consequence,  71,208  income-tax  and,
 3,239  wealth  tax  notices  have  been  issu-
 ed  to  new  assessees  upto  31-1-1983.  The
 number  of  voluntary  returns  submitted
 by  new  a3aeaee  during  this  period  is:
 income-tat—2,08,775  and  Wealth  Tax—
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 6,918,  Apart  from  this,  spot  surveys  were
 conducted  covering  4,289  assessees  lead-
 ing  to  suspected  concealment  exceeding
 Rs.  1-  lakh  in  67  cases.  The  number
 of  other  cases  of  suspected  concealment
 as  a  result  of  survey  is  1,691  and  the
 total  concealment  suspected  is  Rs.  2.67
 crores.

 The  total  number  of  searches  conduct-
 ed  upto  12-3-1983  is  3,937  as  against
 4,282  during  the  whole  of  the  preceding
 year  and  3,746  during  the  year  before
 that:  The  value  of  assets  seized  upto
 12-3-1983  is  Rs.  26  crores  ag  against

 Rs.  30  crores  in  the  entire  preceding
 year  and  Rs.  19  crores  in  the  year  prior
 to  that.  The  number  of  approvals  for
 launching  prosecutions  upto  12-3-1983
 is  346  as  against  390  in  the  entire  preced-
 ing  year  and  200  in  the  year  period  to
 that,

 Sir,  after  reading  this  note,  I  would  like
 to  make  a  few  points  about  some  of  the
 friends,  who  have  mentioned  certain  things
 —which  I  have  noted  myself.

 Shri  Chintamani  Panigrahi  referred  to
 the  hoodwinking  of  various  authorities,  in-
 cluding  the  Income-Tax  Department  by  an
 industrialist  of  Orissa,  who  got  a  merger
 of  Kalinga  Tubes  with  Indian  Metals  and
 Ferro-Alloys  Ltd,  approved  by  the  court,
 with  a  view  to  getting  substantial  tax
 benefits.  You  all  know  that  he  happened
 to  be  a  Minister  also  at  the  time;  and  pro-
 bably,  he  managed  to  get  it  done  when
 he  was  there.

 I  would  like  to  assure  him—by  ‘him’
 J  mean  1.  Chintamani  Panigrahi—that
 after  the  matter  came  to  the  notice  of
 the  Income-Tax  Department  now,  suitable
 review  applications  have  been  moved  before
 the  Court  by  the  concerned  Commissioner
 of  Income-Tax  to  seek  modification  of  the
 Court’s  order.

 Yesterday,  Mr.  Sooas6  Mohan  Dev  had
 spoken  at  length  about  the  difficulties  they
 felt  in  Assam,  particularly  in  those  back-
 ward  area.  He  was  particular  about  TV

 and  Radio  being  installed  there,  so  that  they
 may  be  useful  for  people  to  get  the  news
 uptodate,  and  so  that  people  there  may

 ‘get  Indian  news  instead  of  Pakistan  news
 or  Dhaka  news.  That  is  what  he  was  ०
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 -  म  xe  are  going  to  recommend, and  I
 am  going  to  advise  the  Department  which
 is  going  to  recommend  to  the  concerned
 Department  to  look  ino  this,  and  see  what
 me4  could  be  done  as  early  as  possible.

 He  also  suggested  that  a  Central  Univer-
 sity  be  started  in  the  oaea  district.  But
 in  Cachar  district,  I  do  not  know  whether
 my  good  friend  Mr.  Sontosh  Mohan  Dev
 thinks  ऑ  University  could  be  started  ८८
 in  a  small  place  like  that.  ।  a0  afraid  it
 may  not  be  that  easy  to  start  a  University
 in  a  small  area.  Probably  it  will  serve
 the  needs  of  that  area,  if  suitable  educa-
 tional  institutions  are  started,  and  a  Centre
 of  the  University  from  some  other  place
 is  thought  of,  instead  of  having  a  Central
 University  being  started.  But  ।  would
 stress  the  need  for  having  technical  edu-
 cation  which  is  the  need  of  the  hour,  and
 see  that  proper  technical  education  is  pro-

 mlee.  We  will  recommend  to  the  Depart:
 ment  of  Education  about  this.

 Mr.  5.  ।.  Singh  has  made  a  complaint
 that  in  his  area  some  of  the  businessmen
 are  maintaining  two  sets  of  accounts,  and
 they  are  trying  to  make  good  by  main-
 taiming  two  sets  of  accounts.  ।  a  sure
 the  Department  will  go  into  it,  and  ee
 tainly  see  that  proper  remedial  measures
 are  taken,  if  this  is  happening.

 PROF.  प.  o.  RANGA  (Guntur):  It
 is  an  ancient  complaint.

 AN  HON.  MEMBER:  It  is  happening
 everywhere.

 Sक़झर1  PATTABHI  RAMA  RAO:  He
 has  mentioned  about  a  particular  area;
 that  is  what  I  am  saying.  Steps  will  be
 taken  everywhere.  Wherever  we  have  any
 knowledge  about  it,  it  will  be  done,  It  is
 the  job  ४  6e  Income-Tax  Department
 certainly  to  look  into  it.  I  am  sure  that
 the  Departmen;  will  certainly  look  into
 this.

 He  also  mentioned  that  middle-class
 people  should  not  be  burdened with  heavy
 maie  You  might  have  seen  that  in
 ०  2eaea  Budget,  it  is  not  so.  Actually,
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 the  complaint  is  from  the  corporate  sec-
 tor.  But  1  am  sure  the  corporate  sector
 has  been  dealt  with  properly,  because,  as.
 has  been  said  im  the  Finance  Minister’s
 Budget  speech,  though  the  corporate  sec-
 tor  is  giving  high  dividend  and  even  bonus
 shares,  they  are  not  able  to  contribute  to
 the  Government  exchequer.  Now,  by  the
 present  arrangement  in  the  Budget,  the
 corporate  sector  has  got  to  certainly  self
 out  something  to  the  exchequer;  and  we
 will  get  something  from  them.

 SHRI  INDRAJIT  GUPTA:  Something
 meaos  what?

 S  PATTABHI  RAMA  RAO;  Thirty
 per  cent  of  the  profit.

 SHRI  S0  NATH  CHATTERJEE:
 That  is,  after  manipulating  the  aécdunts?

 SHRI  PATTABHI  RAMA  RAO:  How
 can  it  be  said?  After  all,  Department  is
 there  to  look  into  all  that.  I  am  sure,  9e
 partment  will  certainly  lok  into  it;  and  if
 anything  is  brought  to  our  notice,  with
 the  knowledge  of  Mr.  Somnath  Chatter-
 jee,  we  will  certainly  look  into  it.  (/nter-
 ruptions)  He  is  alleging  that  we  are  sav-
 ing  them  I  hope  we  will  not.

 SHRI  SOMNATH  OHATTERJEE:
 There  were  interruptions  on  behalf  of
 some  of  my  friends  here  based  on  ignor-
 ance;  the  point  js  how  much  arrears  have
 been  accumulated  and  how  they  have
 been  accumulated.  The  Income  Tax  De-
 partment  has  always  been  there.  Laws
 are  always  there.  How  have  they  hee
 accumulated?

 SHRI  PATTABHI  RAMA  RAO:  You
 yourself  are  a  lawyer,  You  come  to  theit
 rescue  in  the  court  to  get  a  stay.

 S51  SOMNATH  CHATTERSEE:
 है  never  do  that,  for  your  ‘kind  मपा
 tion.  Please  find  out.  Do  not  bring  me
 into  this.  What  ।  d०  you  can  never  do.

 S८  PATTABHI  RAMA  ८40:  1oo
 meaning  the  lawyers.
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 SHRI  SOMNATH  CHATTERJEE:
 What  ।  हाट811  by  ‘you’  ४  all  the  Minister;
 some  of  them,  what  they  are,  you  know.

 SHRI  PATTABHI  RAMA  800:  1
 can  tell  you  that  certaimly  we  will  look
 into  the  whole  thing.  When  the  cases
 are  pending  in  the  courts  and  they  are
 giving  stays,  what  can  we  do?  We  are
 trying  our  very  best  to  see  that  the  -stays
 are  vacated  and  we  get  our  collection
 properly;  we  are  doing  our  very  best
 With  these  words,  I  command  to  the  House
 to  adopt  the  Budget  presented  by  the
 Hon’ble  Finance  Mimister.

 PROF.  MADHU  DANDAVATE:
 Since  you  were  referring  to  tax  evasion,
 will  you  clarify  whether  there  was  inter-
 ference  on  the  part  of  the  Government  to
 stop  investigation  of  tax  evasion  by  the
 Golden  Tobacco  Company?

 SHRI  PATTABHI  RAMA  RAO:  ।
 think  [  have  already  replied  to  this  ques-
 tion  earlier.

 PROF.  MADHU  DANDAVATE:  That
 is  ‘Why  it  had  attracted  a  privilege.  You
 gaye  a  wrong  ainswer.

 SHRI  PATTABHI  RAMA  RAO:  00
 position  has  every  right  to  do  what  they
 like.  That  is  not  the  point.  As  I  have  said.
 1  थ  -pérfectly  correct  in  What  I  have  ‘said.
 This  is  all  I  can  ‘say.

 SHRI  INDRAJIT  GUPTA  (Basirhat):
 Mr.  Chairman,  in  the  short  ‘time  at  my
 disposal,  I  will  not  try  to  cover  all  ‘the
 aspects  of  this  budget;  it  is  not  possible
 to  do  it.  I  want  to  -con¢entrate  on  a  few
 aspects  ‘which  in  my  opitiion  ‘perhaps  have
 शठ  ‘received  enotgh  dtténtion  ‘so  far  in
 the  débate.  We  xणe  just  tee  congra-
 tulating  ‘ourselves  o  xe  ‘very  ‘successful
 holding  of  the  Seventh  Non-aligned  re
 ferénee  in  Dethi  in  ऋe  our  ‘country  and
 the  ‘Indian  delegation  1ere  rd  9r  xe
 Prime  Mimister  had  played  ऑ  rad  part;
 ४e  had  been  chairing  ‘the  Conferenee,  ‘as
 ह  7ae  of  fact.  '(लार/तावहगिाड)  ।  अा
 ea  stating  ae6ः  mee  is  aaioe  -ठ  a
 m4.  S४e  was  “Chaiting  the  ‘Conférence.
 You  can  cheer  ee  for  ‘Chairing  the  ७0o0-
 ference.  My  point  is  that  there  some
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 very  important  documents  had  been  ad-.
 opted;  some  very  important  declarations
 had  been  made  dealing,  particularly,  ।
 would  say,  with  the  question  of  the  eco-
 nomic  struggle  which  is  going  on  in  the
 world  batween  the  developing  countries
 and  the  developed  countries;  and  most  of
 the  countries,  almost  all  the  countries
 which  were  represented  here  belong  to
 the  developing  world  and  in  greater  or
 less  degree  have  been  suffering  from  the
 unjust  and  exploitive  international  eoon0
 mic  order  which  is  being  maintained  at
 present  in  order  to  suit  the  needs  and  the
 requirements  of  a  handful  of  richer  nat-
 ions  and  developed  nations;

 Now,  I  take  it  that  our  country  which
 is  a  party  to  these  declarations  did  not
 support  the  declaration  simply  for  the
 sake  of  some  public  posture.  I  presume
 we  take  these  things  seriously.

 The  Budget  after  all,  is  a  very  important
 indication  of  the  Government’s  thinking
 and  how  the  Government  itself  proposes
 to  fashion  its  economic  and  financial  poli-
 cies  in  a  way  which  will  strengthen  that
 struggle  to  which  a  reference  has  been
 made  in  the  documents  of  the  Non-Align.
 ed  Movement,  because  mobody.  ।  think,
 has  any  illusions,  that  by  simply  beseech-
 ing,  begging  and  requesting  the  developed
 countries,  they  are  going  to  listen  to  the
 developing  countries.  They  have  not  done
 so.  They  are  not  going  to  do  it  either.  They
 are  the  bastions  of  capitalism  and  imper-

 ialism  and  therefore  the  developing  co
 tries  have  been  compelled  to  come  toge-
 ther  and  to  form  a  united  front  which
 will  exercise  some  pressure  in  the  world
 councils  and  try  to  get  this

 injustice
 rec-

 tified.

 Now,  practically,  everything  that  is  a4-
 mitted  by  our  Government  also,  for

 ‘éxamiple,  in  the  Ecoriomic  Survey  thete  is

 nothing  | “4. अ क  ‘may  say  it  is  an  old

 story,  we  know  from  year  fo  year,  डि
 also  mentioned  in  paragraph  5  of  the  New
 Delhi  Message  issued  by  the  Sumimit  of
 the  Non-Aligned  countries—if  ।  ra
 quote  a  sentence  .it  refers  10

 “  . « पिंट  fact  that  6e  world  ae0०
 mic  crisis  in  developing  countries  20a

 economies  are  specially  vulngrable,  has
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 led  to  enormous  balance  of  payments
 deficits,  mounting  debt  burdens,  worsen-
 ing  terms  of  trade,  due  to  the  steep  fall
 in  international  commodity  prices  and
 to  the  sharp  rise  in  the  prices  of  indus-
 trial  products  which  they  have  to  im-

 ro.  sca

 These  are  all  very  familiar  symptoms.  ]
 think  you  know  that  these  are  all  the
 maladies  we  have  also  been  made  _  t0
 suffer.  Al]  these  have  brought  miany  of
 these  countries  to  the  brink  of  disaster.

 Now,  I  would  have  thought  that  coming
 fresh  from  that  Conference,  the  Govern-
 ment  this  time  would  at  16851  put  forward
 some  more  bold  perspective  before  us.

 India  is  a  very  big  country,  India  ix
 not  like  many  of  the  small  countries  which
 We  were  attending  this  Conference.  I  do
 not  mean  to  decry  them  because  of  their
 size.  But  among  the  developing  counties,
 India  is  recognised  to  be  one  of  the  big-
 gest,  if  not  the  biggest,  and  perhaps  by
 standards  of  the  developing  countries  we
 are  perhaps  a  little  more  developed  also,
 due  to  various  11 01108!  reasons.

 SHRI  PATTABHI  RAMA  RAO:  |  The
 Budget  has  been  introduced  before  the
 Non-Aligned  Meeting.

 SHRI  INDRAJIT  GUPTA:  But,  after
 all  speeches  are  beimg  made  and  __  the
 changing  situation  has  to  be  taken  into
 consideration.

 SHRI  PATTABHI  RAMA  RAO;  Next
 year.

 |
 SHRI  INDRAJIT  GUPTA:  Next  year?

 Next  Budget?

 S5  SOMNATH  CHATTERJEE:
 Next  year?  Who  will  make  the  Budget
 speech  then?

 SHRI  PATTABHI  RAMA  RAO:.  The
 Finance  Minister!  (Interruptions)

 AN  HON.  MEMBER:  00e  thing  15
 certain.  You  will  certainly  be  there  to

 disten,
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 SHRI  INDRAJIT  GUPTA:  Now  every-
 body  knows  that  we  are  living  in  the
 regime  of  the  World  Bank  and  the  ।-
 ternational  Monetary  Fund.  Every  deve-
 Joping  country  knows  it.  ।  d  not  know
 why  lone  times  our  friends  on  the  oppo-
 Site  benches  get  very  sensitive  when  this
 thing  is  said.  It  is  a  hard  reality  of
 international  economic  life.  And  no  less
 a  person  than  a  very  big  and  conservative
 minded  person,  who  attended  this  Non-
 Aligned  Conference,  who  by  any  standards
 should  described  as  very  conservative
 and  having  rightist  views,  it  is  President
 Jayawardane  of  Sri  Lanka,  what  did  he
 say  in  his  speech  here  in  the  Conference?
 He  explained  to  the  delegates,  how  the
 IMF,  once  the  Sri  Lankan  Government
 had  decided  to  accept  the  conditionalities
 which  were  attached  to  the  loans  of  the
 IMF,  compelled  them  to  raise  the  prices
 of  practically  all  the  commodities  which
 their  people  had  to  buy.  This  is  on  re-
 cord.  You  must  have  got  the  text  of  5
 speech  which  is  more  than  1  have  got.  1
 have  got  only  the  newspaper  reports.  He
 was  also  quoted  as  saying  that  the  IMF
 should  have  inscribed  at  its  gates,  at  its
 ि, 11216!  “Abandon  hope,  all  ye,  who  enter
 गि, 216!  It  is  not  said  by  me.  It  is.  said
 by  President  Jayawardene.

 So,  we  have  of  course  entered  these

 portals  last  year.  We  are  all  abandoning
 hope,  or  are  full  of  hope.  I  do  not  know.
 Now  the  question  arises:  does  the  Budget
 gives  us  any  kind  of  a  glimer  of  hope
 that  a  strategy  is  being  evolved  which  will

 gradually—I  do  not  expect  any  magical
 results  0४11 ठी1--आए || >€  the  healthy
 forces  in  this  country,  the  democratic
 forces  im  the  country  to  resist  the  kind
 of  economic  exploitation  which  is  yought
 to  be  super-imposed  on  us  by  the  inter-
 national  agencies,  about  which  so  many
 countries  have  spoken  including  President
 Portilo  of  Mexico,  who  was  here  a  year
 ago  ais  our  honoured  guest  and  who  finally
 took  the  desparate  step  of  nationalising
 the  bamks  in  Mexico  because,  he  said
 that  high  interest  rates  which  are  -being
 charged  deliberately  by  ¢he  World  Bank
 and  the  शिक -  1आ  the  main  factors  res-
 ponsible  for  crippling  the  economies.  of
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 the  smaller  and  the  developing  countries.
 But  I  do  not  find  anything  here.  What  I
 find  is  that  at  a  time  when  the  developed
 countries  are  shutting  their  doors,  when
 they  are  adopting  more  and  more  protec-
 tion  1911.0  measures,  when  they  went  to  safe-
 guard  their  own  markets  from  our  coun-
 tries,  at  such  a  time,  what  have  we  done?
 We  have  opened  our  gates  by  announc-
 ing  a  liberalisation  of  imports.  We  have
 taken  to  the  path  of  liberalisation  of
 imports,  which  meams  that  you  allow  those
 countries  to  dump  their  goods  in  your
 market,  how  are  you  going  to  fight  along
 with  all  these  non-aligned  parters  of
 yours  and  how  are  you  going  to  fight
 against  the  whole  world-wide,  global  offen-
 sive  of  these  powerful  agencies?  You  can-
 not  do  it.  What  a  ridiculous  state  of
 affairs  we  have  come  to!  ।  will  give  you
 one  example.  These'tin  containers,  metal
 comtainers  which  are  used  by  the  proces-
 sed  food  industry  for  packing  different
 types  of  processed  food  we  export
 quite  a  lot  of  them  company  which
 is  well  10197.0  for  making  these

 containers  i.e.  rus.  Poysha  that  15
 the  firm  owned  by  the  Kapadias;  they  are
 not  small  people;  they  are  quite  big
 people—is  lying  closed  here  near  Delhi,
 in  Ghaziabad  for  more  than  one  year  now.
 ।  1ं3  closed,  locked  out  or  perhaps,  clo-
 sure  has  been  declared,  I  do  not  know.
 And  at  the  same  time,  the  same  identical
 variety  of  metal  container  is  being  पा-
 ported  by  us  in  crores  and  crores  from
 Taiwan  and  South  Korea.  Taiwan,  of
 course,,  is  a  country  which  we  do  not  even
 recognise;  we  do  not  have  diplomatic  re-
 lations.  Taiwan  emd  South  Korea  are
 now  selling  here  huge  quantities  of  these
 metal  containers,  which  were  formerly
 made  by  this  company,  Poysha,  here  in
 Ghaziabad.  What  is  the  use  of  ।  taiking
 about  protecting  indigenous  industry?  |
 am  no  friend  of  Kapadias.  But  certainly
 1  am  very  much  worried  about  the  wor-
 kers,  who  are  unemployed  for  the  last
 more  than  ome  year.  Repeated  representa-
 tions  have  been  made.  ।  myself  have  re-
 presented  the  mater  several  times  to  the
 Minister  of  Industry,  but  I  got  no  res-
 ponse  at  all.  ।  भ  1016.0  that.  it  has  some-
 thing  to  do  with  the  rates  of  excise  duty
 on  these  metal  containers  which  make  it
 cheaper  for  the  processed  food  exporters
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 to  import  these  containers  from  Taiwan
 and  South  Korea  rather  than  buy  _  the
 Indian  made  cemtainers,  paying  the  excise
 duty  that  is  levied  on  it.  ।  do  net  find  any
 mention  anywhere  in  the  Budget  propo-
 sals  about  the  पा १801  of  excise  duties  on
 such  metals,  which  is  leading  to  the  ria
 tion  of  indigenous  capacity  and  benefiting
 some  people,  who  are  importing  from  Tab
 wan  and  South  Korea.  This  ४  oe
 example.  I  could  give  more  examples,  but
 I  do  not  have  the  time  now.

 In  fact  the  day  when  the  Budget  pro-
 posals  were  presented,  I  described  it  as
 a  tax  collectors  scrap  book.  ।  5810 :  this
 is  no  a  Budget  at  oil;  it  is  a  tax  collec-
 tor’s  scrap  book,  pasting  some  scraps  into
 the  book,  trying  to  see  where  money  can
 be  collected  from  here  there  and  every:

 where.  As  my  hon.  friend,  Mr.  Ravindra
 Varma,  has  pointed  out  a  shortwhile  8७,
 ome  per  cent  of  the  people  in  this  country
 pay  direct  taxes  and  the  rest  of  the  te
 venue  has  to  come  from  indirect  taxes.
 The  ratio  of  indiggct  taxes  to  direct  taxes
 is  going  up  all  the  time.  That  is  part  of
 the  prescription  of  the  IMF  also  that
 direct  taxes  should  be  reduced  and  pro
 portionately  indirect  taxes  should  be  =  a0
 creased.  This  is  a  well-known  prescrip-
 tion  of  the  IMF.  Unfortunately  one  pet
 cent  of  the  people  who  are  in  a  position
 to  pay  direct  taxes,  even  among  them
 the  bigger  peop'e  ।  should  say,  are  in  @
 position  to  carry  on  a  concentrated  lobby-
 ing  in  the  political  parlours  of  New  Delhi
 after  the  budget  proposals  are  presented
 and  till  the  Finance  Bill  is  passed.  I  know
 that  they  are  here  now.  ।  know  Mr.
 ।.  रि.  8.  Tata  is  here.  ।  know  Mr  Russi
 Mody  is  here,  I  know  the  representatives
 of  the  Bengal  Chambers  of  Commerce  are
 here.  They  have  come  from  Calcutta.
 Rut  those  99  per  cent  people  on  whom
 the  whole  burden  of  the  indirect,  taxes
 and  the  levies  falls,  are  unfortunately
 not  in  a  position  to  rush  to  Delhi  and
 lobby  the  Ministers.

 SHRI  BHERAVADAN  K.  GADHAVI
 (Banaskantha):  We  are  here.

 SHRI  INDRAJIT  GUPTA:  So,  |  this
 is  the  position.  These  budget  proposa's  do
 not  ensure  that  there  will  be  amy  new
 direction  towards  the  growth  of  the
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 very  well-known  impositions  which  have
 ‘somebody  will  say  that  Plan  expenditure
 has,  been  ipcreased  substantially?  7ea  is
 true.  Plan  expenditure  has  been  increased
 in  terms  of  financial  outlay  but  experience
 is.  showing  us  every  year  and  from  one
 Five  Year  Plan  to  the  next  Five  Year
 Plan  that  im  spite  of  considerable  increase
 in  the  Plan  expenditure,  fulfilment  of  the
 targets  of  the  Plans  is  less  than  50  per  cent.
 The  rate  of  fulfilment  of  the  target  _  ं
 less  than  50  per  cent.  Why?  It  is  mainly
 due  to  three  things.  One  is  delay.  Delay  in
 the  execution  of  those  projects  and  all
 that.  They  should  tell  us  what  they  pro-
 pose  to  do  about  that.  Is  this  something
 that we  expect  must  be  there?  Must  it  be
 in-built  ir0  our  whole  system?  13  there
 any  monitoring  system?  Is  there  any
 guarantee  fo  rthe  future?  Otherwise  you
 just  show  that  compared  to  last  year,  this
 year  we  are  allotting  2,000  crores  or
 6,000  crores  of  rupees  more  for  the  Plan
 expenditure.  But  what  is  the  use  ४  the
 fulfilment  of  the  target  is  going  to  be
 less  than  50  per  cent  which  is  partly  due
 to  delays,  partly  due  to  terrific  corrup-
 tion  at  all  levels  and  partly  due  again
 to  the  higher  costs,  the  higher  increased
 costs  of  the  imported  machinery,  under
 the  whole  system  which  is  prevailimg  in  the
 world?  So,  just  by  showing  some  figures
 like  that  we  do  not  find  any  reassurance
 of  any  drive  towards  growth.  This  Budget
 is  anti-consumer.  Not  this  budget.  I  am
 wrong  in  saying  it  because  these  are  the
 new  tactics  now—in  order  to  try  to  show
 that  the  budget  proper  is  fairly  moderate,
 on  the:  eve  of  the  budget  and  on  the  eve
 of  the  Parliament  session,  you  pile  on
 your  main  burden  on  the  people  under
 other  heads.  The  pre-budget  impositions
 must  be  seen  along  with  the  budget;  other-
 wise  it  is  dis-honesty,  it  is  an  attempt  to
 deceive  the  country.  Those  things  I  do
 not  need  to  recapitulate.  What  bas  hap-
 pened  everybody  knows  about  that.  The
 main  burden  of  the  revemue  raising  pro-
 posals  had  come  long  before  the  budget
 and  even  after  that  when  the  budget  pro-
 per  has  come,  they  are  budgeting  for  a
 deficit.  At  the  end  of  1983-84,  there  will
 be  a  deficit  of  Rs.  1,555  crores.  I  just  want
 to  point  out  to  you  one  thing  that  those
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 economy.  Why  do  I  say  that?  8eeaae
 come  before  the  budget  on  postal  rates,
 railway  fares  and  freights  and  petroleum
 prices  and  all  that  ,everybody  understood
 those  because  they  were  declared  openly.
 But  two  little  points  are  worrying  me
 very  much  because  they  have  been  con-
 cealed  even  now.  One  is  that  there  was
 a  surréptitiously  raised  excise  duty  on
 different  varieties  of  coal.

 One  day  I  happened  to  notice  ४  xe
 Revised  List  of  Business  that  some
 paper  was  being  laid  is  connection  with
 that,  So,  I  opposed  it,  hoping  that  ।
 would  get  some  explanation.  The  Minis-
 ter  said  that  the  excise  duties,  both  on
 coking  and  non-coking  coal,  are  being
 increased  because  the  condition  of  the
 roads  in  the  Dhanbad  coal  area  are  very
 bad,  some  money  is  required  to  improve
 the  roads  and,  therefore,  the  excise
 duties  are  being  increased.  1181.0  ४

 okay.  But  how  much  are  you  going  to
 realise  from  the  increased  excise  duties?
 They  could  not  give  a  reply  to  that  ques-
 tion,  They  said  “we  want  01106”  or
 “we  will  tell  yop  later  on”.  xe  do
 not  know  it  till  this  day.  ri  is  an
 absolutely  dishonest,  backdoor  method  of

 imposing  a  higher  price  of  coal  on  the

 country,  without  announcing  it  anywhere,
 either  in  the  House  or  outside.

 There  is  also  another  case,  511,  pet-
 haps  you  use  a  car;  I  do  not  know  whe-
 ther  it  is  a  diesel  or  petrol  car.  Anyway,
 the  price  of  diesel  and  kerosene  were

 put  up  and  you  said  that  the  price
 of

 petrol  is  not  being  touched.  But  the

 price  of  petrol  has  been  put  up,  except
 perhaps  in  Delhi  ang  North  India,  be-
 cause  of  the  Mathura  Refinery  coming
 on  stream.  Everywhere  else  the  price
 of  petrol  has  been  put  ७.  ।  asked  the
 Ministry  of  Energy  “What  is  this?  How
 is  this.  being  done?’  1  said  “I  do  not

 know,  I  will  find  out”.  Nobody  knows

 anything;  they  are  such  innocent  angels.
 S0.  he  said:  “I  will  find  out”.  Then  he
 informed  me.  that  what  has  happened  is
 that  the  cost  of  transport  of  petrol,
 which  previously  used  to  be  absorbed
 by  the  Company,  ८८.  ४e  Indian  Oil  Cor-
 poration,  it:  has  no  wheen  decided  that

 the  cost  of  transport  should  be  passed  07
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 to  the  consumer,  which  means  adding to
 the  price of  petrol.  It  does  not  matter
 whether  it  is  5  or  7  paise  per  litre,  what-
 ever  it  is;  the  fact  is  that  it  has  been  in-
 creased.  ।  do  not  know  whether  the
 Government  approved  of  it,  whether  the
 permission  of  the  Government  was  taken
 before  the  transport  cost  was  passed  on
 to  the  consumer.  7ha  also,  ।  have
 been  told,  they  do  not  know  yet,  they
 will  find  out  and  let  me  know,  Then
 the  Minister  told  me  that  the  transpor*
 cost  which  they  expected  to  save  ४
 Rs.  114  crores  per  year.  1  this  not  80
 indirect  form  of  taxation?  Is  it  any-
 where  shown  in  the  budget  papers  or  aay
 papers?  You  will  not  find  it  anywhere.
 है 38%]

 Then  I  am  not  saying  anything  about
 the  small  scale  industries,  So  many
 friends  are  saying  it  and  going  to  say
 क.  ।  fully  support  them.  The  change
 which  is  made  in  the  clearance,  the  ceil-
 ing  limit,  which  was  brought  down  from
 ८0.  7-1|2  lakhs  to  Rs,  5  lakhs,  is  going
 to  hit  so  many  small  scale  __  10001511165.0
 very  hard  and  so  many  _  representations
 are  coming.  I  hope  you  will  re-consi-
 der  the  matter.

 Now  they  are  talking  very  often  about
 the  need  for  discipline  in  the  economy,
 and  most  of  the  lectures  are  delivered  to
 the  State  Governments,  the  most  indis-
 ciplined  of  course  being  the  Central  Go-
 vernment  itself.  Now  I  would  ask  the
 Minister  whether  jt  is  a  fact  or  not  that
 the  financial  institutions,  the  Central
 Government  financial  institutions,  which

 were  set  up  essentially  for  a  promotional
 role’  and  which  are  supposed  to  have
 some  social  responsibilities  to  perform,
 is  it  not  a  fact  that  it  is  being  found  that
 these  financial  institutions  have  been  sur-
 feptitiously  acting  as  accomplices  of  cer-
 tain  big  powerful  business  groups,  by
 Selling  to  them  whole  blocks  of  shares,
 Which  these  financial  institutions.  held  ४
 certain  companies,  selling  them  clandes-
 tinely,  without  informing  the  public,
 without  informing  the  shareholders,  sel-
 ling  them  at  a  high  premium,  and  per-
 haps  on  some  consideration  ।  a  sure,
 to  enable  thdse  big  groups  to  corner  oe-

 other  companies?  Editorials  have

 Genl.  Disc.  366

 appeared  about  this,  We  have  been  told
 now  that  the  Ministry  has  instructed  the
 financial  institutions  that  in  future  they
 are  not  to  sell  those  shares,  the  selling of
 large  blocks  of  shares  should  not  be
 done,  without  the  consent  of  the  rai3-
 try.  Would  you  tell  me  just  what

 these financial  institutions  are  for?

 I  am  reminded  of  the  famous  LIC
 deal  of  Haridas  Mundhra,  when  they
 were  pulled  up  and  hauled  up  before  the
 House,  and  the  credit  for  that  really  at
 that  time  went  to  Shri  Feroze  Gandhi,
 when  the  whole  thing  was  uncovered  as
 to  how  the  LIC  funds  were  being  diverted
 to  one--I  could  not  call  him  an  industria-
 list—some  type  of  speculator,  a  big  specu-
 lator  in  shares,  Shri  Haridas  |  Mundhra.

 Some  people’s  heads  had  to  roll  for  (181.
 Now  we  find  that  financial  institutions
 are  selling  large  blocks  of  shares  of  com-
 panies  without  any  public  announcement,
 without  telling  the  share  holders  or  any-
 body,  They  are  selling  them  to  other
 big  groups  who  want  to  control  certain
 other  companies.  This  is  a  sordid  mal-
 practice.  Had  any  private  person  been
 caught  doing  this  kind  of  a  thing,  16
 would  have  been  liable  to  heavy  punish-
 ment.  But  these  financial  institutions
 and  the  gentlemen  who  run’  them  have
 gone  scot-free,  And  you  are  lecturing
 about  discipline  in  the  economy  or  indis-
 cipline  in  the  economy  to  other  people.
 One  particular  deal  has  just  been  struck
 or  is  in  the  process  of  being  struck,  ।
 hope  they  will  tell  us  something  about  it.
 It  is  between  Mahindra  and  Mahindra  and

 the  Indian  Aluminium  00.  The  Indian
 Aluminium  Company,  of  course,  is  a
 subsidiary  or  a  branch  of  a  multi-national
 Canadian  Company.  We  know  Mahin-
 dra  and  Mahindra  very  well.  99a  ४
 this  deal?  Who  has  sanctioned  it?  What
 is  the  valuation  of  the  shares?  How
 many  shares  of  one  are  going  to  be
 exchanged  for  shares  of  another?  Who
 has  been  appointed  to  do  this  valuation?
 Have  you  approved  of  these  things?
 What  about  the  fate  of  the  share  holders?
 They  know  nothing  about  it.  So,  where
 are  we  coming  to?  We  are  coming  to

 a  very  dangerous  state  of  affairs.  That
 is  all  I  can  say.

 I  have  a  few  more  points  (0  say.
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 It  seems  that  same  companies  which

 were  referred  to  by  the  Finance  Minister,
 in  spite  of  high  profits  and  dividend,  have
 reduced  their  tax  liability  to  zero.  They
 are  paying  no  tax  at  all,  It  seems  that
 out  of  250  giant  companies  which  are

 listed  in  many  journals  and  all  that,  there
 are  at  least  60  such  companies  which
 were  showing  zero  tax  liability,  Others
 may  not  be  showing  zero  but  they  were
 showing  tax  liability  far  below  the  statu-
 tory  minimum  which  they  are  supposed
 to  pay.  Now  he  has  been  trying  to
 do  something  to  plug.  that  loophole  be-
 cause  it  has  become  too  glaring.  1  15
 0  ridiculous,  How  do  you  expect  peo-
 ple  in  the  country  to  swallow  this?  Biria
 Companies  and  Tata  Companies  are  not
 paying  a  single  pie  as  tax  whereas  the
 people  are  to  pay  tax  every  year  On  all
 sorts  of  commodities  and  things!  ot
 course,  Government  does  not  have  _  the
 honesty  to  tell  us  who  is  responsible  for
 this  state  of  affairs)  who  gave  them  in  the
 past  years  such  a  terrific  erray  of  conces-
 sions  and  facilities  which  enabled  them
 to  enjoy  this  and  enabled  intelligent  peo-
 ple  like  Shri  Palkhiwala  in  Bombay  to
 see  to  it  that  Tatas  and  other  Companies
 will  not  have  to  pay  a  single  pie  as  tax?
 Who  is  responsible  for  it?  Who  colluded
 with  them  and  enabled  them  to  do  such
 a  thing?  How  much  revenue  have  you
 lost  on  that  account?  Now  you  are
 making  this  new  proposal  which  of
 course,  I  welcome,  though  jt  does  not  go
 very  far—that  atleast  30  per  cent  of  their
 profit,  pre-concession  profit,  must  be
 taxed.  They  will  have  to  pay  tax  on
 that.  Some  economic  journals  have  cal-
 culated  that  those  60  giant  companies
 who  were  paying  no  tax  at  all,  will  now
 have  to  pay  altogether  Rs.  33.4  crores.
 I  was  wondering  why  these  people  were
 not  shouting  very  much  about  this.  I
 should  have  expected  them  to  raise  a  hue
 and  cry,  a  big  clamour.  But  we  do
 not  find  anything  like  that,  It  seems
 that  they  have  the  capacity  to  digest  this
 kind  of  thing  quite  easily.  What  are

 they  shouting  about?  They  are  shouting
 about  your  bringing  within  the  tax  net
 their  expenditure  on  travelling  guest
 houses  and  on  advertisements.  This  hurts
 them  the  most.  But  they  are  not  worry-
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 ing  about  the  business  of  paying  tax  om
 30  per  cent  of  their  profits  So,  you  have
 compensated  them  immediately  by  increa-

 sing  the  depreciation  allowance  substan-
 tially  which  will  give  companies  a  saving:
 of  Rs.  155  crores  in  a  year.

 You  have  reduced  the  bank  rates  from
 19.5  per  cent  to  18  per  cent.  This  9150
 baffles  my  imagination.  At  a  time  when
 you  are  unable  to  fight  inflation  and  when
 you  cannot  keep  your  head  above  the
 water  and  inflation  is  drowning  you,  you
 are  talking  so  much  all  these  days  about
 the  need  for  credit  squeeze  and  a  tight
 money  policy  so  that  this  inflation  can  be
 kept  in  check.  Now,  under  the  pressure  of
 tycoons  of  big  business,  you  have  reduced
 the  bank  rate  so  that  more  money  will  be
 available  to  them  because  they  claim  that
 they  have  not  got  enough  resources,  which
 is  all  a  big  bluff  and  everybody  knows
 about  it.

 MR.  CHAIRMAN:  The  hon.  Mem-
 ber’s  time  is  up.

 SHRI  INDRAJIT  GUPTA:  Just  five
 minutes  more.

 I  must  say  one  thing.  When  the  crisis
 in  the  oil  world  came,  you  remember  at
 that  time,  when  the  OPEC  was  formed  and
 the  Gulf  countries  and  the  Arab  countries
 came  together  and  started  €5081811118  the
 prices  of  oil  up  and  up  and  up  and  up,
 there  was  a  disastrous  effect  on  the  econo-
 mies  of  many  countries,  It  was  really  ap
 unprecedented  development  and  it  hurts.

 us  also.  And  every  year,  we  are  told  that .
 the  main  reason  for  thi;  tremendous  bal-
 ance  of  payment  deficit  is  the  bill  for  oil
 imports.  Not  a  word  is  said  today  about
 the  fact  that  the  oil  prices  are  collapsing.
 When  the  oil  prices  were  being  raised,  it
 was  such  a  big  issue.  Today,  before  the.
 OPEC  countries  did  anything,  the  nom
 OPEC  countries—Great  Britain.  which  is

 producing  North  528.0  oil  now,  Nigeria,
 Mexico—all  announced  substantial  cuts  io
 their  oil  -prices.  Then  came  the  OPEC
 countries  which  have  now  reduced  their
 prices  to  dollars  29  a  barrel  and  the  80
 viet  Union  which  is  the  single  largest  pro
 ducer  of:  oil  मं  6e  world  has  also  at.
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 nounced,  today,  a  cut  in  its  price.  What  is
 its  implications  for  your  import  bill  and

 your  balance  of  payment  deficit?  You  do
 not  say  a  single-word  about  it.

 SHRI  INDRAJIT  GUPTA.  You  say
 yesterday  it  came.

 SHRI  INDRAJIT  GUPTA:  You  say
 something.  You  are  taxing  people  because
 you  have  to  meet  the  deficit.  You  say  “We
 have  to  go  to  the  IMF  with  a  begging
 bow!  to  meet  the  balance  of  payment  de-
 ficit.”  But  due  to  these  factors  which  have
 come  into  play,  there  is  glut  in  011,  /  ४3
 very  good  that  we  have  also  stepped  up
 our  own  exploration  and  all  that.  1
 should  have  been  done  much  earlier.  1:
 does  not  matter.  But  now  the  substantial
 import  which  we  have  to  get  from  outside
 will  come  much  cheaper  now.  You  will
 be  saving  about  ८८.  750  crores  if  yout
 quantity  of  import  remains  the  same  as  it
 was  during  last  year  or  your  quantity  of
 import  may  go  down  also  But  there  is  not
 a  word  about  it.  Coming  to  the  OPEC
 balance  of  payment.  The  OPEC  balance
 of  payment  in  1980-81  was  a  surplus  of
 $  60.  billion  and  in  1982,  the  OPEC
 has  got  a  deficit  of  $  18  billions.  From
 a  surplus  of  5  60  billions,  they  have  gone
 to  a  deficit  of  $  18  billions.  Has  it  no
 connotation  for  its  impact  on  the  world
 economy  and  the  economies  of  the  deve-
 loping  countries  and  the  oil  consuming
 countries?  The  Minister  does  not  think
 it  necessary  to  make  even  a  mention  of
 such  a  “small  matterਂ  in  his  speech.  As  a
 matter  of.  fact,  the  erosion  of  our  foreign
 exchange  reserves  also  will  be  very  much
 slowed  down  now.  because  of  the  tre-
 mendous  fall  in  the  oil  prices.  Not  a  hint
 of  it,  at  all,  in  this  Budget.

 SHRI  PATTABHI  RAMA  RAO:  Only
 yesterday  oil  price  came  down.

 SHRI  INDRAJIT  GUPTA:  That  is  all.
 The  fall  suddenly  started  yesterday?  There
 is  no  intelligence  service  in  your  Govern-
 memt?  You  do  not  know  what  is  going  to
 happen?  (Interruptions)

 SHRI  PATTABHI  RAMA  RAO:  Unless

 it  is  finalized  there,  how  can  we  know  it?

 SHRI  INDRAJIT  GUPTA:  ‘All  right.
 In  your  reply  to  the  debate,  let  us  hear
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 something  about  it.  The  point  is,  you  are
 not  prepared  to  give  a  single  pie  as  relief
 to  the  consumer—whether  it  is  diesel  01
 kerosene  or  petrol  or  anything.  Even  if  oil
 prices  crash  in  the  world,  you  are  not  pre-
 pared  to  give  a  single  pie  of  relief  to  the
 consumer.  Neither  to  the  common  people
 who  consume  kerosene  nor  to  the  farmers
 by  whom  you  swear  night  and  day  who
 consumer  diesel.  e

 SHRI  PATTABHI  RAMA  RAO:  What
 about  development  expenditure  which  ४
 going  up.

 SHRI  INDRAJIT  GUPTA:  Yes,  Deve-
 lopment  expenditure  ं  going  up.

 AN  HON.  MEMBER:  Then  you  start
 black-marketing.

 SHRI  PATTABHI  RAMA  RAO:  No.

 SHRI  INDRAJIT  GUPTA:  Lastly  there
 is  one  other  point  which  ।  should  mention.
 1  have  not  dealt  with  so  many  points  that
 my  friends  have  dealt  with,  all  these  ques-
 tions  of  prices,  the  whole  sale  prices  and
 retail  prices.  Every  year  we  talk  about
 them,  Nothing  is  going  to  come  from  a

 scrap  book.  Out  of  the  scrap  book,  these
 basic  things  can  never  change.  They  will
 not  change!

 I  am  charging  this  Government  of  deli-
 berately  depreciating  the  value  of  the

 rupee.  It  is  being  dome  deliberately.  Only
 two  years  ago,  a_  dollar  was  equal  to
 Rs.  8.  Now  it  has  come  to  ८८.  10.  ।
 means  a  fall  of  15  per  cent  in  one  year,
 30  per  cent  in  the  last  three  years.  Now
 we  are  always  told  that  the  rupee  is  first
 of  all  linked  with  the  sterling.  Because
 sterling  is  the  currency  of  intervention
 and  rupee  floats  against  a  basket  of  cur-
 rencies  which  includes  the  dollar,  the  mark.
 the  yen  etc.  If  you  study  this  matter,  you
 will  find  that  in  previous  years,  the  ८-

 change  rate  of  the  rupee—with  the  sterling

 of  course,  it  kept  on  being  changed  -

 but  it  was  always  done  in  such  a  way
 that  the  over-all  value  in  terms  of  the

 dollar  was  kept  round  about  Rs.  7.50  to

 Rs.  8  per  dollar.  Because  you  are  linked
 with  the  sterling  and  the  sterling  is  dep-
 reciating  against  the  dollar,  it  does  nat
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 follow  that  the  rupee  must  also  go  down-
 hill  with  the  sterling  right  down  imto  the
 abyss:  It  is  a  question  of  how  our  people
 who  are  looking  to  the  finances  or  the
 currency  of  our  coyntry,  appreciate  the

 real  interests  of  our  own  economy,  8e
 viously,  we  had  some  cushion  for  com+
 pensation.  That is  to  say  that,  if  frequent
 changes  took  plgce  in  the  sterling  rupee
 ratio,  then  against  the  other  basket  of
 currencies,  we  used  to  get  some  compen-
 sation.  Now  this  whole  thing  has  been
 changed  in  the  name  of  realistic  exchange
 rates;  another  prescription  of  the  IMF,
 that  we  must  have  realistic  exchange  rates.
 Realistic  for  whom?  Realistic  to  serve
 the  interests  of  the  people  whose  currency
 is  the  dollar,  or  mark  or  yen!  Not  realis-
 tic  for  us.  And  now  at  a  time  of  inter-

 mational:  recéssion,  when  we  are  at  the
 receiving  end  of  this  exploitation,  when
 our  imports  are  not  allowed  access  to
 the  markets  of  those  richer  countries  and
 when  they  are  trying  to  dump  their  goods
 into  our  markets  and.  when  our  indigenous
 industries,  many  of  them,  are  facing  grave
 dangers—it  is  not  something  I  am  saying,
 so  many  people  have  started  saying  it,  so
 many  industrialists  in  the  country  also
 have  started  shouting  now  because  they
 are  feeling  the  pinch,  “Where  are  you
 going  how  far  are  you  going?”  Think
 over  it,  You  are  not  compelled  to  take
 all  instalments  of  IMF  loan.  There  is
 nothing  in  that  agreement  which  binds  you
 to  do  it.  It  was  stated  here  by  Mr.  Ven-
 katraman  at  the  time  of  concluding  the
 agreement  that  after  some  time  if  we  find

 that  it  is  not  working  to  our  interests,
 we  will  consider  whether  we  will  take
 further  instalments  or  not.

 1  would  like  to  conclude  by  saying  that
 in  this  critical  situation  when  oil  me5
 are  cashing,  are  you  going  to  give  us
 some  relief,  as  far  as  oil  import  bill  is
 00तीएटापाट्त?  And  when  you  have  signed  a

 very  noble  document  in  the  Seventh  Non-
 aligned  Summit  saying  that  we  have  to
 get  together  and  fight,  we  have  to  resist,
 we  have to  oppose  this  kind  of  imposing
 these  conditions  of  exploitation  on  us,  at
 least  muster  some  courage  and  say  that
 1e  are  going  to  get  out  of  the  trap  of  the

 We  have  taken’  some  money.  We

 do  not  wamt  to  take  any  more.  Let  us
 rely  on  some  other  sources.  I  have  many
 suggestions  to  make.  If  you  allow  me  to
 speak  for  another  one  hour,  I  can  tell  you
 many  things.  Let  us  have  some  seminar  to
 discuss’  these  things.  Please  do  something
 about  it.

 पुष्ट  Budget  cannot  be  supported.  It  is
 only  a  miserable  scrap  book  trying  to
 take  money  from  this  peérson’s  pocket
 and  that  persom’s  pocket,  making  a  show
 of  taking  something  from  the  capitalists
 and  with  the  other  hand  giving  them  big
 concessions  again.  Meanwhile,  the  price
 position is  going  from  bad  to  worse.  The
 common  people  are  suffering  and  the  Cen-
 tral  Government  employees  are  116.0
 this  carrot  of  a  Pay  Commission  which
 takes  from  three  to  four  years  always  to
 complete  its  labour.

 16.00  hrs.

 The  meaning  of  the  Pay  Commis-
 sion  is  that  these  employees  working
 in  the  Railways—17  lakhs  of  people  work
 in  the  Railways—Posts  and  Telegraphs
 and  the  civilian  workers  in  the  defence
 establishments  in  which  you,  Sir,  are  in-
 terested,  are  not  to  be  treated  as  indu's-
 trial  workers.  Pay  Commission  means  that
 they  are  a  category  apart,  they  are  not
 treated  as  industrial  workers,  they  have  to
 be  treated  as  departmental  employees  of
 the  Government  on  a  different  plane.  And
 they  have  been  saying  all  along  that  they
 are  not  going  to  accept  another  Pay  Com-
 mission.  They  want  that  they  should  be
 brought  on  a  par  with  public  sector.  Are
 Railways  not  in  public  sector?  But  they
 have  tried  to  keep  them  out  of  it.  Apart
 from  the  fact  that  they  have  not  paid  them
 yet  the  dearnejss  allowance  due  to  them,
 they  are  dangling  this  carrot  of  ‘Pay  Com-
 mission’  and  they  expect  them  to  keep
 quiet.

 AN  HON.  MEMBER:  The  employees
 ate  rejecting  it.

 SHRI  INDRAJIT  GUPTA:  They  are
 rejecting  it.  They  are  committed  to  reject
 it,  and  the  Government  knew  it.  Before
 making  this  anfouncement,  the  Govern-
 ment  knew  that  all  ४e  Central  Govern:
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 ment  employees’  organizations  have  said
 that  they  will  not  accept  the  Pay  Com-
 mission,  but  without  caring  for  their
 views,  wihout  any  discussion  or  consulta-
 tion  with  them,  they  announced  it  here:
 ‘Pay  Comission’,  A  great  thing  they  have
 done!

 Anyway,  this  is  what  I  have  to  say.  But
 this  Budget  has.  to  tie  can  I  say?
 We  have  not  got  the  strength  ,of  course,
 to  reject  it.  The  people  of  the  country
 have  to  reject  it.  In  any  case,  it  is  a  very’
 retrograde  type  of  Budget  which  does  not
 fit  in  either  with  the  Non-Aligned  Sum-
 mit’s  high  declarations  or  with  their’  pro-
 fessions  of  self-reliance  and  indepen-
 dence.

 SHRI  KRISHNA  CHANDRA  _  [5सही
 DER  (Durgapur):  Mr.  Chairman,  _  there
 are  only  two  Mimisters  of  State  here.
 There  is  no  Cabinet  Minister  present  in
 the  House  when  this  important  discussion
 is  going  on.  You  should  direct  the  Gov-
 ernment  that  at  least  two  Cabinet  Minis-
 ters  should  be  present  here  by  turn.

 SOME  HON.  MEMBERS:  at  least
 one,

 MR.  CHAIRMAN:  You  have  made
 your  point.

 SHRI  PATTABHI  RAMA  RAO:  7re
 Finance.  Minister  is  locked  up  in  the  Rajya
 Sabha.  The  same  discussion  is  going  on
 there  also.

 (Interruptions)

 AN  HON.  MEMBER:  7e  Defence
 Minister  is  coming.

 THE  MINISTER  OF  DEFENCE
 (SHRI  २.  VENKATARAMAN):  ।  was
 hearing  his  speech  in  my  room.

 MR.  CHAIRMAN:  Sbhrimati  Jayanti
 Patnaik.

 SHRIMATI  JAYANTI  PATNAIK
 (Cuttack):  The  Union  Budget  presented
 by  the  Finance  Minister  has  ,as  usual,  re-
 Teived  mixed  reception  in  this  House  as
 well  as  outside  since  it  is  difficult  to  त-
 tinguish  politics  and  ideology  from  eco-
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 nomics  in  such  matters  of  national  signi-
 cance.  A  pure  objective  analysis  of  the
 Budget,  however,  would  reveal  its  ingenu-
 ity,  balanced  approach  and  accomplish-
 ments  of  a  neat  performance  in  difficult
 circumptances.

 1982-83  was  indeed  a  very  difficult  year
 marked  by  a  severe  drought  and  other
 natural  calamities  im  different  parts  of  the
 country.  Drought  not  only  lowers  the
 purchasing  power  of  the  farmers  but  also
 affects  power  generation  and  has  an  ad-
 verse  effect  on  external  payment.  It  also
 calls  for  an  increase  of  relief  expenditure
 and  at  the  same  time  reduces  the  resource

 base.  But  the  country  has  come  through  it
 without  too  much  damage  to  the  produc-
 tive  structure  and  achieved  a  remarkable
 success  in  comtaining  price  inflation.  The
 Government  has  been  able  to  maintain
 the  tempo  of  investment.  The  emphasis  of
 monetary  policy  was  on  the  need  for  res-
 traint  while  at  the  same  time  it  sought  to
 meet  productive  requirement  for  credit.

 16.05  hrs.

 [3सारा  क,  1.  Mousin  म  the  Chair].

 Action  was  taken  to  build  up  stocks  and
 improve  the  availability  of  foodgrains
 through  timely  imports.

 As  agaimst  an  increase  of  5.5  per  cent
 in  agricultural  production  during  1981-82,
 it  is  likely  to  decline  by  about  3  per  cent.
 in  1982-83  owing  to  the  set  back  in  Kharif
 crop.  The  prospects  of  Rabi  also  are  bound
 to  be.  affected.  The  Government  had  to
 provide  a  record  amount  by  way  of  assis-
 tance  for  natural  calamities  during  the
 year  and  also  the  (30४टाधादा।  has  to  sce
 to  the  basic  soundness  of  agricultural
 strategy  of  extending  the-  irrigated  areas,
 encouraging  the  use  of  fertiliser  and  high
 yielding  varities,  widening  the  credit  net-
 work  and  ensuring  a  fair,  remunerative
 and  productive  price  for  the  major  crops
 which  are  being  maintaimed  all  these  years.

 The  Finance  Minister  has  kept  in  view
 the  geo-political  situation  and  the  increas-
 ing  burden  cast  upon  the  country  because
 of  the  threat  to  the  national  security  and
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 at  the  same  time  he  has  said  the  country
 cannot  afford  slackening  of  the  develop-
 ment  efforts  because  in  the  ultimate  ana-
 lysis,  the  nation’s  security  rests  on  the
 nation’s  economic  strength,

 According  to  the  revised  estimates  for
 1982-83,  an  additional  amount  of  Rs.  603
 crores  has  been  provided  for  the  central
 plan  to  protect  long-term  development
 from  the  strains  imposed  on  the  economy.
 The  Finance  Minister  has  anticipated  that
 the  non-plan  expenditure  will  also  ७e
 higher  in  the  current  year  due  to  various

 reasons,  including  additional,  assistance,
 provided  to  the  States  and  Union  Terri-
 tories  affected  by  natural  calamities.

 The  total  plan  outlay  of  the  centre,
 States  and  Union  Territories  for  1983-84
 will  be  Rs.  25,495  crores,  an  increase  of
 21.5  per  cent  over  the  finally  approved
 outlay  of  Rs.  20,989  crores  in  1982-83.
 The  thrust  in  the  Budget  is  on  the  Prime
 Minister’s  20-point  programme  which  is

 specially  designed  _to  bring  immediate  be-
 nefits  to  the  economically  weaker  sections
 of  the  society.

 The  next  year’s  programme  gives  top
 priority  to  agricultural  development  with
 the  central  sector  outlay  of  Rs.  608
 crores.  Two  major  programmes,  viz.,  the
 oil  seeds  development  programme  snd  the
 dry  land  farming  programme  will  be
 taken  up  for  implementation.  For  NREP,
 IRDP  and  other  such  schemes,  a  provision
 of  Rs.  480  crores  has  been  made  to  create
 about  350  million  mandays  of  work  and
 enable  3  million  rural  families  to  cross
 the  poverty  line.

 The.  outlay  for  energy  has  been  consi-
 derably  increased.  The  allocation  for  pet:
 roleum,  power  and  coal  will  be  Rs.  5014
 crores  which  is  more  than  36  per  cent  of
 the  total  cemtral  plan  outlay.  The  plan
 outlay  for  railways  is  Rs.  1342  crores  and
 the  revenue  earning  traffic  to  be  carried
 by  the  Railways  in  1983-84  has  been  pla-
 ced  ऑ  241  million  tonnes.  For  |  science
 and  technology  and  CSIR  Rs.  72  crores

 hag  been  allocated.  This  will  include  ९0-
 tablishment  of  75,000  bio-gas  units  and
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 100  comunity  bio-gas  units.  To  ~-  ree
 the  country’s,  defence  requirements,  a
 Provision  of.  Rs.  5,971  crores  has  been

 made.  For  food  and  fertiliser  subsidies, Rs.  900  crores.  and  Rs,  700  crores  have
 been  provided  respectively.  ४  provision of  Rs.  550  crores  has  also  been  made
 for  cash  compensatory  support  and  mar-
 ket  development  assistance  for  exports.

 The  budgetary  ‘deficit  in  the  current
 year  is  now  eStimated  at  ८८.  1,935  crores.
 The  larger  deficit  over  budget  estimate  in
 the  current  year  has  to  be  viewed  against the  background  of  weak  demand  म  oe-
 tain  sectors  of  the  economy.  That  has  not

 had  a  destablising  effect  on  the  economy
 which  has  been  demonstrated  by  the  price behaviour  in  recent  months,

 The  total  receipts  for  1983-84  are  esti-
 mated  at  ८८.  32.586  crores.  The  total’  ex-
 penditure  is  placed  at  Rs.  34,836  crores.
 The  overall!  budgetary  gap  at  the  existing
 rates  of  taxation  will  thus  be  Rs.  2,250
 crores.  The  Finemce  Minister  has  done  a
 commendable  job  by  taking  the  proposed
 tax  measures  which  are  estimated  to  yield
 a  net  additional  revenue  of  Rs.  615  crores
 and  a  net  yield  from  the  new  bond  to:
 the  tune  of  Rs.  80  crores;  the  budgetary
 deficit  would  thus  get  reduced  to  Rs.  1,555
 crores,  This  is  a  large  exercise  in  resource
 mobilisation,  but,  everyone  must  admit
 that  it  has  been  done  very  cleverly  in  a
 non-inflationary  manner  with  a  number  of
 desirable  objectives.

 These  objectives  are:

 (i)  the  strengthening  of  production;
 (ii)  controlling  of  inflation;
 (iii)  encouraging  savings;
 (iv)  promoting  investment;
 (४)  plugging  loopholes  and_produc-

 ing  beneficial  effects  on  exports,  imports
 and  capital  flows.

 The  Finance  Minister  has  sought  to
 achieve  these  objectives  by  suitable  chan-
 ges  in  corporate  and  personal  taxation
 as  well  a  changes  in  customs  and  excise
 duties.  He  has  also  taken  recourse  to  a
 wide  variety  of  structural  changes.  1  con-
 gratulate  him  on  presenting  a  purposeful
 budget.



 377  Genl.  Bud.,  1983-84—  PHALGUNA  25,  1904  (SAKA)

 A  remarkable  feature  of  the  year  was  the
 comtinued  stability  in  the  price  situation  in
 spite  of  widespread  drought  and  some  set-
 back  in  industrial  production.  The  rate  of
 inflation  was  only  2.8  per  cent  in  Janu-
 ary,  1983  compared  with  6.4  per  cent  dur-

 ing  the  same  period  last  year.  The  थ-
 nual  rate  of  increase  in  consumer  price
 index  was  also  8  per  cent  as  against  12.7
 per  cent  in  December,  1981.  Due  to  aug-
 mentation  of  foodstock  through  timely  im-
 ports,  the  availability  pf  essential  com-
 modities  remained  comfortable.  But,  in  cer-
 tain  parts  of  the  country  like  Orissa—my
 State-however,  the  price  of  rice  has  con-
 tinued  to  soar  up  due  to  a  severe  drought
 followed  by  the  devastating.  cyclone  and
 unprecedented  flood.  The  State  Govern-

 ment  has  been  pleading  for  extra  allocation
 from  the  Central  Pool  but  the  actual
 allocation  is  far  below  the  demand.  85
 drought  conditions:  would  continue  to  get
 aggravated  in  the  coming  lean  months,  I
 would  request  the  Government  to  augment
 the  allocation  to  run  the  public  distribu-
 tion  system  smoothly  and  to  help  _  the
 State  Government  to  get  food  stocks  to
 match  the  large  scale  labour  intensive
 work  programme  being  undertaken  in  the
 drought  affected  areas.

 8, . 85  1  have  already  said,  1982-83  has
 been  a  very  difficult  year.  While  the
 G.N.P.  increased  by  5.2  per  cent  in  1981-
 82,  it  is  expected  to  increase  by  only  2

 per  cent  during  1982-83.  Industria!  pro-
 duction  which  increased  by  8.6  per  cent  in
 1981-  82  ४  likely  to  increase  by  only  4.5
 per  cen!  during  1982-83.

 Sir,  however,  in  some  critical  areas
 progress  has  been  encouraging.  7e  pro-
 duction  of  crude  oil,  cement,  fertilisers
 and  power  has  been  encouraging  due  to
 Goyernment’s  intensive  efforts.  Inspite  of
 the  difficult  external  factors,  growth  क
 exports  has  been  encouraging.  However,
 the  balance  of  payment  position  remains
 critical.

 ught,  to  maintain  the  imports  of  raw-
 materials  and  capital  goods  to  priority
 sector.  But  Government  would  not  like
 that  its  liberal  import  policy  should  be
 taken  _advantage  of  by  exporters’  abroad
 facing  difficult  market

 conditions  by  sell-

 Despite  this,  Government  has  so- ।
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 ing  unduly  and  cheaply  in  Indian  market
 to  the  detriment  of  the  Indian  industry.

 75e  proposals  enumerated  by  the  Fin-
 ance  Minister  not  only  help  revenue  col-
 lection  but  also  support.  our  balance  of
 payment  and  industrial  expansion.  The
 proposals  will  yield  revenue  of  Rs.  409
 crores  in  full  year  in  Central  excise  du-
 ties  and  Rs.  397.96  crores  in  customs
 duties.  The  concessions  and  reliefs  अ-
 ount  to  Rs.  83.58  crores  in  the  Central
 excise  side  and  Rs.  493  crores  on  the
 customs  side.  The  net  yield  is  Rs.  325.42
 crores  from  Central  excise  duties  and  Rs.
 393  crores  from  customs  duties.  Sir,  in
 these  circumstances  a  judicious  budget  is
 vital  for  the  country  and  the  Finance
 Minister  has  certainly  done  a  commend-
 able  job  in  these  adverse  conditions.

 Sir,  26  per  cent  step  up  has  been  pro-
 posed  in  Plan  expenditure  against  10  per
 cent  increase  in  non-plan  expenditure.
 ri  is  good  performance  which  ४  5
 conformity  with  the  Prime  Minister’s  con-
 cern  for  economising  on  unproductive  ex-
 penditure.  It  is  a  matter  of  great  Con-
 cern  that  nearly  8,000  cases  relating  fo
 customs  and  excise  duties  are  pending  in
 several  courts  and  as  much  as  Rs.  1900

 crores  are  locked  up  in  these  cases,  ThiS
 is  really  भ  astounding  figure  and  ।
 would  urge  the  Finance  Minister  to  find
 speedier  way  of  recovering  public  money.
 In  a  democratic  society  the  legal  freedom
 of  tax  evaderg  needs  to  be  curbed  dras-
 tically  in  public  interest.

 Sir,  there  are  some  aspects  of  the  bud-
 get  propsoals  which  deserve  commenda-

 tion  for  the  purposeful  thrust  and  ingenui-
 ty.  The  efforts  to  step  up  savings  for
 which  new  concessions  have  been  anno-
 unced  for  both  non-corporate  investors
 and  non-resident  Indians  will,  of  course,
 help  foreign  exchange  flow  and  __  पा /ट51-

 ment  in  India.  The  depositors  scheme  of
 the  Industrial  Development  Bank  of  India
 is  a  mark  of  ingenuity.  Production  link-
 ed  with  excise  duty  concession  will  help
 production.  The  tax  concessions  on  incre-
 mental  turnover  will  be  a  powerful  incen-
 tive  to  expand  the  exports,  Reduction  in
 the  ceiling  on  the  interest  rate  charged
 by  banks  on  commercial  loans  to  selected
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 growth-oriented  sectors  is  a  welcome  3tep. Rélief  to  tax-payers  at  lower  Slabs  of
 income  would  bring  reliéf  to  many.  The
 decision  to  dis-allow  20  per  cent  of  ४
 penses  in  respect  of  advertisements  aa
 business  travel  by  companies  will  be  a
 step  to  avoid  waste.  ४  special  welcome
 feature  ४  tax  exemption  on  capital  gains of  sale  of  lang  and  machinery  to  the
 extent  they  are  re-invested.  This  will

 help  industries  to  shift  from  city  centres
 to  less  congested  areas.

 The  large  measure  of  taxation  is  inevi-
 table  considering  the  burden  of  Rs  1743
 crores  of  State  overdrafts,  relief  assistance
 of  nearly  Rs  700  crores  and  the  promised additional  Central  assistance  of  Rs  1650
 crores  in  the  last  2  years  of  the  sixth
 plan.  I  agree  with  the  Finance  Minister
 that  the  impact  will  be  largely  non-infla-
 tionary  considering  the  sectors  selected
 for  the  tax  impact.

 Sir,  the  main  thrust  of  the  new  budget is  on  development  of  core  sectors,  provi- sion  of  basic  necessities  especially  in  rural
 areas  and  enhancement  of  agricultural
 production.

 The  outlay  of  Rg  300  crores  as  grants to  States  on  the  basis  of  performance  is
 an  innovative  measute.  This  is  a  new
 chapter  in  the  Fiscal  history  of  India,  so
 that  the  States  could  undertake  their  pro-
 grammes  and  projects  with  efficiéncy,

 Here,  I  must  point  gut  that  it  ४  8
 matter  of  gratification  that  the  20-point
 Programme  has  received  an  increase  of
 26.8  per  cent  in  allocation.

 Emphasis  has  been  placed  on  the  de-
 velopment  of  the  scheduled  castes  and
 scheduled  tribes,  provision  of  drinking water  to  problem  Villages  and  integrated
 child  development  programme.

 Production  of  petroleum  ang  power  has
 received  gue  “emphasis.  “Unifortuhately  6e
 Steél  sector  8a  not  been  fined  adequa-
 (होए,  ‘Such  importaint  ‘national  projects  like
 the  ‘Nilachal  1भ  ‘Nigam  ih  oaa  has
 not  7ee  fined.  ।  mee  that  enough
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 resources.  would  be  allocated  for  this  pro-
 ject  in  the  course  of  the  year.

 Lastly,  jt  is  an  undisputed  fact  that
 the  country  cannot  progress  without  im-
 plementation  of  family  welfare  program- mes.  The  States  have  lagged  behind
 national  level  in  case  of  achievement  ot
 literacy,  in  case  of  expanded  health  ser-
 भाटी  case  of  average  income  levels.
 The  sufferings  ७  people  increases  enor
 mously  in  times  of  natural  calamities;
 such  States  should  be  encouraged  म  all
 development  works.

 ।  would  commeng  the  decision  of  ‘the
 Finance  Minister  to  set  up  the  4th  Pay
 Commission  and  the  determination  of  ‘the
 Finance  Minister  to  plug  the  loopholés
 in  the  tax  law  and  to  initiate  stringént
 administrative  dnd  legal  measures  to  deal
 with  evasion  and  avoidance  of  tax.

 With  these  remarks,  I  fully  support  ‘the
 Budget  proposals.  Thank  you.

 SHRI  BRAJAMOHAN  MOHANTY
 (Puri):  Mr.  Chairman,  Sir,  at  the  outset
 I  suport  the  Budget  proposals.

 I  congratulate  the  Government  and  the
 Finance  Minister  for  the  delicate  balance
 that  he  has  arrived  at,  for  the  delicate
 task  which  he  has  done.  Everybody
 knows  how  difficult  the  job  is.

 More  particularly  we  must  look  to  ie
 international  economic  setting.  What  is
 the  situation  there?  Even  in  affluent
 countries,  they  are  facing  huge  problem
 of  unemployment.  In  the  United  States
 it  is  more  than  10  per  cent  of  unemploy-
 ment.  There  is  rise  of  consumer  prices;
 there  ं  rise  of  wholesale  prices;  there

 is
 recession;  there  is  monetary  crisis  anid
 economic  problems  which  the

 western
 countries  and  the  affluent

 countries  are
 facing;  also  the  IMF  itself  is  in  difficul-
 ties  About  the  terms  of  पाम्  10810.0  every-
 body  is  aware  I  would  like  to  quote  our
 hon  ‘Prime  Minister’s  speech  in  the  Non-
 aligned  Meet.  It  appeared  क  te

 Times
 of  1aa.  tt  says:  The  Prime

 Minister who  always  uses  words  with  caution’  aa
 this.  3  said:  ‘It  is  trying  to  take ८
 pound  of  flesh  from  countries  to

 which
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 they  are  extending  assistance’.  30  that
 reflects  the  mind  of  the  Government  of
 India.  That  reflects  te  mind  ‘ढ  India  as
 a  ‘whole.  But  te  problem  is  different.
 There  are  compulsive  ‘situations.  Do  you
 know  what  is  ‘happening  in  China?  In
 the  Twelfth  aooaea  held  in  China  recent-

 ly,  2t.  Deng  had  observed  “whether  the
 cat  is  ‘black  or  white,  if  it  catches  the
 rat,  it  is  all  right”.  Why  are  they  borrow-
 ing?  ‘Why  are  they  ‘inviting  international
 capital  and  why  ‘are  they  ‘inviting  inter-
 national  technology?  ‘You  will  know  that
 the  ideologies  that  mad  been  there  are  now
 very  much  compromised..  The  ideological
 convictions  which  Mao  had  set,  is  not
 there.  Today  it  is  not  there  and  it  did
 not  work  because  of  the  pressure  of  inter-
 national  technology.  They  ‘want  to  go  if
 for  a  massive  progi#imme  of  modernisa-
 tion  But  wherefrom  will  they  8e  the
 technology?  West  Germany  has  ‘he
 monopoly  in  so  far  as  the  technology  15
 concerned.  They  say  that  the  technology
 is  their  resources.  But  they  say  that  they
 cannot  part  with  it.  They  can  part  with
 it  on  conditions.  That  is  the  ‘problem.
 Now,  why  people  ‘borrow  from  the
 LM.F.?  A  number  of  times,  ।.....
 1oa  has  been  debated  and  the  Govern-

 ment  of  India  has  taken  a  stand  that  the
 sooner  we  get  rid  of  this,  the  sooner  we
 2ie  in  a  position  to  pay  back  the  loan,
 the  better  it  will  be  for  us  and  we  wil)!

 be  in  a  position  to  move  forward.  Nobody
 is  happy  about  that,  You  know  that  thé
 Communist  countries  are  loitering  in  the
 varandah  of  the  ।...  oee  and  the
 International  Monetary  Institutions.  What
 is  ovr  expericnce  in  Poland?  What  ia
 our  experience  in  Brazil  and  Mexico?  We
 could  not  forget  that  and  we  have  to  ac-
 cept  the  compulsions  and  that  is  what
 they  call  it  in  caa  as  pragmatism’.  That

 is  why  I  congratulate  the  Finance  1iai
 ter  who  has  introduced  a  pragmatic
 budget.  The  ideology  ,o  which  we  are
 committed,  does  not  reflect  100  per  cent
 in  our  actions,  The  ideology  to  which  we
 are  committed  is  to  establish  the  socialist
 society  an  egalitarian  society  in  this
 country.  Everybody  is  conscious  of  the
 abject  poverty  rampant  in  some  remote

 areas.  One-third  of  the  population  of
 oa  country  go  io  bed  without  nutritious
 food.  In  our  country,  36  per  cent  of  the
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 population  are  ‘literate,  4  spite  of  good
 educational  _focilitics  #vailable  in  ri
 The  higher  ‘educational  figure  achieved  म
 our  country are  8  times  more  than  those
 of  China.  This  country  m0aae3  mea
 technology,  this  country  20aaeae  the  ;most
 modern  technical  knowhow.  ‘But  :the  fact
 remains  that  only  36  per  cent  ‘of  te
 population  are  literates.  You  ican  well
 imagine  that  the  -budget  set  apart  for  aa-
 cation  by  both  the  ‘Union  Government  -and
 the  State  Governments  all  over  the  coun-
 try  do  ‘not  ‘touch  the  rest  64  per  cent  of
 -८  ‘population  of  our  country  are  not
 affected  by  it.  This  is  the  situation.  The
 percentage  of  literacy  among  the  women:
 folk  amongst  Adivasis  and  the  Scheduled
 Castes  is  more.  In  spit  of  all  efforts
 taken  by  the  Government,  they  have  nol
 advanced.  Of  course,  some  individuals
 of  these  communites  have  come  up,  but
 by  and  large  they  remain  backward.

 My  submission  is  that  the  budget  is  a
 Financial  document  which  reflects  the  आ-
 come  and  expenditure  of  the  nation  for
 the  year.  But  it  is  not  a  document  which
 will  answer  the  total  problem  of  the
 country.  We  meed  radical  changes,  total
 changes  in  social  structure  and  economic
 structure  and  that  can  be  done  by  (
 political  will  of  the  mation.  That  politi-
 cal  will  has  to  be  built  up.  We  have  mot

 been  able  to  build  up  the  political  भ.

 Sir,  there  has  been  concentration  of
 wealth  in  the  hands  of  a  few  individuals.
 About  33  per  cent  of  the  national  wealth
 is  concentrated  in  5  per  cent  of  the  fami-
 lies,  There  is  also  concentration  of  wealth  |
 in  some  specified  areas  and  there  are  some
 areas  which  remain  backward.  There  216
 regional  disparities.  7ee  is  disparity  in
 incomes.  7ण  generates  discontent
 among  the  people!  This  feeling  of  त-
 contentment  that  is  being  generated  b*-
 cause  of  the  regional  dispartities  is  on  ‘ac-

 count  of  the  fact  that  the  people,  who
 have  been  deprived  of  the  opportunity,.

 want  their  legitimate  share  in  the  benefits
 generated  by  our  developmental  activities.

 This  is  a  reality, S  I  know that  the
 Budget  cannot  answer  these  bigger  म
 her0.  This  can  be  answered if  a  poll-
 tical  will  ig  built  up  for  a  radical  social
 change  affecting  the  present  aae0  of
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 ownership.  I  may  tell  you,  Sir,  that  the
 situation  is  ripe  for  such  a  change.  The
 other  day  Shri  Sunil  Maitra  said  that
 irrigated  land  is  being  owned  by  four  to

 ‘five  per  cent  of  the  people  and  the  rest
 sare  without  Jand.  His  advice  was  to  take
 away  the  land  and  re-distribute  it.  But
 what  is  the  reality,  Sir?  You  know  some
 of  the  land  reforms  measures  which
 ‘were  protected  under  the  IX  Schedule  of
 the  Indian  Constitution  have  been  with,
 drawn  by  a  decision  of  the  Supreme
 Court.  They  are  now  open  to—judicial
 scrutiny.  ।  would  like  to  know  the  ans-

 wer  (0  that,  Sir.

 SHRI  SOMNATH  CHATTERJEE:  You
 are  not  giving  your  Presidential  assent
 to  the  West  Bengal  Land  Reforms  Bill.
 ।  1ं5  pending  here  for  more  than  a  year.
 And  what  are  you  talking  now?  Now  तै
 is  pending  for  18  months.

 SHRI  BRAJAMOHAN  MOHANTY:  I
 cannot  answer  for  the  Government,

 SHRI  SOMNATH  CHATTERJEE:  i!
 is  good  that  you  come  out  of  #.

 SHRI  BRAJAMOHAN  MOHANTY:
 There  is  no  question  of  coming  out.  My
 views  are  consistent  whether  ।  come  out
 or  not,  क  ।

 SHRI  BRAJAMOHAN  MOHANTY:
 You  are  not  allowing  the  assent  and  that
 way  you  are  not  allowing  the  State  Gov-
 ernments  to  implement  the  Land  Reforms

 ,  €छां5181101,
 You  plead  for  that.  You  re-

 quest  the  Government  to  do  it

 SHRI  BRAJAMOHAN  MOHANTY:
 You  put  the  guestion  to  the  Government
 and  get  the  answer

 Now,  I  come  to  another  problem.  My
 friend  and  everybody  knows  that  regional
 disparity  is  going  up.  Even  the  finances
 are  being  transferred  from  the  backward
 areas  to  the  advanced  areas  And  if  you
 examine  le  industrial  licences  that  you
 have  issued  you  will  find  the  same  trend.
 So,  my  submission  to  you  would  be  that
 you  should  take  note  of  it  and  correct

 the  situation.
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 Sir,  the  8th  Finance  Commission  has
 been  set  up.  1e  Seventh  Finance  oo
 missiop  was  somewhat  favourable  to  the
 backward  areas.  Everybody  knows  that
 there  is  a  note  of  dissent  in  the  Seventh
 Commission.  That  is  a  document  which
 also  helps  a  little  bit  to  the  undeveloped
 or  backward  areas.  This  time  my  _  sub-
 mission  would  be  that  the  Eighth  Finance
 Commission  must  take  into  consideration
 the  regional  imbalances  and  the  sooner
 it  corrects  the  imbalances  the  better  it
 will  be  for  the  country  and  for  the  ८ढ-
 tical  health  of  the  nation  as  a  whole,  So,
 my  submission  to  the  x०0.  Finance
 Minister  is  that  he  must  take  note  of  it.

 Sir,  the  Seventh  Finance  Commission
 suggested  writing  off.  of  some  loans  to  the
 518165, '  The  Sixth  Finance  Commission
 also  recommended  the  same  thing.  But,
 Sir,  my  submission  would  be  that  all  the
 loans  in  respect  of  the  natural  calamities
 given  to  all  the  States  of  India  must  be
 written  off  and  the  Union  Government
 must  take  full  responsibility  for  it.  Of
 course  the  question  of  writing  off  loans
 given  for  developmental  purposes.  is
 different  and  you  can  examine  it  separa-
 tely  but  for  natural  calamities  any  assist-
 ance  given  by  the  Centre  must  be  written
 off  more  particularly  so  far  as  the
 backward  States  are  concerned.

 Sir,  ।  congratulate  the  Finance  Minister
 for  his  attempt  to  put  some  restrictions
 on  luxurious  spendings  in  the  Corporate
 Sector.  But,  Sir,  what  is  the  harm  to  tax
 the  gross  profit  instead  of  ‘net  profit’?
 If  he  taxes  the  gross  profit,  I  think  much
 of  the  mischief  that  is  being  done  will
 ८0.

 Then,  Sir,  my  submission  is  about  the
 women’s  education.  Sir,  the  national  av-
 erage  of  education  is  36  per  cent  and  the
 women  are  far  behind.  Some  _  5060181.0
 protective  measures  for  advancement  of
 the  women  must  be  considered.

 Another  aspect  that  needs  to  be  taken
 care  of  by  the  Finance  Minister  relates  to
 the  provision  of  jobs  specially  for  the
 women.  In  this  connection,  I  would  like
 you  to  refer  to  page  30,  last  paragraph  of
 the  Economic  Review,  where  it  has  been
 stated  that  the  monthly  replacement  of
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 the  jobs  has  been  lowered  down.  It  has
 been  mentioned  specifically.  What  is  our
 strategy  to  overcome  the  situation?  We
 require  seven  million  jobs  annually  to
 meet  the  unemployment  problem,  which
 is  growing  day  by  day.  Why  has  our
 replacement  been  reduced  in  organised
 sector?  That  point  must  be  taken  into
 consideration.  Serious  efforts  should  be
 made  to  generate  the  employment  poten-
 tial  in  the  country  in  various  ways.  I
 am  conscious  that  there  have  been  a
 number  of  programmes  all  over  the  co-
 ms  to  generate  the  employment  poten-
 181.0  in  various  sectors,  but  I  am  afraid,
 that  does  not  answer  the  problem.

 There  is  another  aspect  about  the  reser-
 vation  of  jobs.  Yesterday  we  noticed  in

 the  press  that  rai3  in  Kerala  are  de-
 manding  reservation  for  them  in  Kerala,
 Muslims  are  demanding  reservations  some-
 where,  and  the  Hindus  are  demanding  re-
 servations  मं  Punjab.  But  why  reservation

 on  the  basis  of  caste  and  religion?  Why
 not  on  the  basis  of  economic  backward-
 ness?  That  needs  the  political  will  of
 the  nation  That  is  the  only  rational  and
 logical  answer  to  this  problem.  I  appeal
 to  everybody;  let  there  be  a  national  de-
 bate  over  it.  The  reservation  should  not
 be  on  the  basis  of  caste  or  religion;  it
 must  be  on  the  basis  of  economic  back-

 wardness,

 With  these  words,  ।  conclude  my
 speech  and  thank  you  very  much.

 MR.  CHAIRMAN:  Only  11  minutes
 are  available  to  your  group.

 SHRI  CHITTA  BASU  (Barasat):  1t.
 Chairman,  gir,  with  limited  time  at  my
 disposal,  naturally  it  would  not  be  possible
 for  me  to  touch  all  the  aspects  of  the
 budget  proposals  which  we  are  discussing.
 1  would,  therefore,  only  concentrate  on
 Certain  aspects,  which  as  far  as  ।  टाटा +
 ber,  have  not  been  touched  by  many  hon.

 Members,
 }

 x  we  take  a  general  view  of  the  budget
 eertai  conclusions  become  ir-

 resistible,  and  those  are,  this  budget  is  a

 budget  which  is  anti-people, this  is  a  budget which:  hits  the  common  people  of  owt
 moar6e ०  aeree  this’  .  ।  mda4
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 which  ignores  the  genuine  needs  of  the
 States;  this  ig  a  budget  which  imposes
 heavier  burdens  than  iं  the  earlier  1aa3
 upon  the  common  man;  this  is  a  budget
 which  will  further  swell  the  runaway
 inflation  in  our  country,  and  this  is  है:

 budget  which  is  nothing  but  a  new  charter
 of  concessions  to  the  multi-nationals  and
 big  industrial  houses,  rni,  in  sum,  is
 the  general  reaction  of  the  people.

 SHRI  PATTABHI  RAMA.  RAO;  Which

 people  are  you  talking  of?  You  are  talk-

 ing  of  yourself  and  nobody  else.

 SHRI  CHITTA  BASU:  90e  it  really
 help  the  people?  93  I  have  said,  it  goes
 against  the  interests  of  the  people  at
 large.  You  would  understand  this  point

 only  if  you  see  these  disheartening  figures
 which  we  get  from  the  Budget  proposals.
 You  would  appreciate  that  the  proportioa
 of  indirect  taxes  compared  to  direct  taxes,
 has  increased;  ६.८.  the  proportion  of  indi-

 rect  taxes  has  increased  manifold.  1  will

 give  an  example.  As  much  as  Rs  489

 crores  or  82  per  cent  of  the  total  revenues

 proposals  come  from  indirect  taxes.  Does

 म  1101.0  affect  the  people?  Does  it  not

 affect  the  common  mass  of  the  people?
 This  is  one  of  the  traits  of  your  Budget.

 As  a  matter  of  fact,  you  would  find

 that  the  present  proposals  indicate  a  fall
 in  direct  taxes  to  the  tune  of  Rs.  2.42.

 crores,  when  there  has  been  an  increase
 in  the  indirect  taxes  by  more  than  85  per
 cent,  That  is  your  budget  proposal.

 I  think  you  would  remember  that  the

 share  of  direct  taxes  in  the  Budget  was

 37  per  cent  of  the  total  tax  collected  प
 1950-51.  Where  have  we  come  to,  to-day?

 The  present  budget  proposal  indicate
 that  the  proportion  of  direct  taxes  has
 come  down  to  16  per  cent  only.  Whom
 does  jit  support?  Whom  does  it  help?
 Does  it  help  the  common  people?  50.

 my  first  point  is  that  this  Budget  directly
 hits  the  common  man  the  severest.

 ।  have  also  mentioned  that  this  Budget
 has  ignored  the  needs  of  the  States.  This
 is  अ  ro  aspect,  Many  Members
 from  that  side  have  also  mentioned  parti-
 cularly  about  the  needs  of  their  own
 9ae  1  us  examine  what  has  been
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 the  policy  of  this:  Budget  with  regard  to
 the  allocation  of  funds  from  the  Centre
 to  the  States.  Naturally,  it  is  a  valid
 point.  I  would  only  give  you  1  or  2
 examples.  This  Budget  raises  the  sur-
 charge  on  incometax  from  10  per  cent  t0
 12.5  per  cent.  1  is  known,  it  is  agreed
 that  the  increase  in  the  surcharge  on  in-
 come  tax  does  not  go  to  the  State  Gov-
 ernments.  7e  very  intention  has  been
 to  deprive  the  State  Governments  of  a
 particular  share  to  which  they  are  entit-
 led—which  they  derive  from  income-tax.
 So,  the  surcharge  has  been  increased,  just
 with  the  intention  of  depriving  the  States
 of  their  rights.  I  do  not  mention  about
 West  Bengal  Government  alone.  Don't
 have  that  opinion.  7e  State  Govern-
 ment’s  needs  have  been  ignored  by  this

 Budget.

 The  biggest  increase  in  revenue-earning
 is  in  areas  of  Customs  duties  which,
 again,  is  not  shared  with  State  Govern-
 ments.

 Coming  to  the  final  position,  you
 would  find  that  the  total  resources  trans-
 ferred  from  the  Centre  to  the  States  and
 Union  Territories  have,  in  fact,  gone

 down  from  Rs.  12,822  crores  in  1982-83
 to  1८.  12,392  crores  i.e.  a  decline  of  more
 than  Rs  400  crores.  It  is  on  an  average—

 ।  घी  1.0  calculating  it.  So,  when  the
 needs  of  the  States  are  increasing,  when
 they  have  non-elastic  sources  of  income
 and  clastic  needs,  the  policy  of  the  Gov-
 ernment  has  been,  as  reflected  in  the
 Budget,  to  ignore  the  needs  of  the  States.
 I  know  you  will  have  to  face  it,  Again,
 there  have  been  heavier  burdens.  I  have
 compared  certain  figures  relating  to  the
 past  ‘few  years.  25e  net  tax  revenue
 which  the  Finance  Minister  has  proposed
 to  collect  in  1983-84  is  a  big  sum,  viz
 Rs.  716  crores,

 1  will  come  to  other  things  later  on.
 Even  this  is  higher  than  in  the  previous
 year  by  an  amount  of  Rs.  183  crores;  it
 is  higher.  than  that  of  1980-81;  it  is  higher
 than  that  of  1981-82.  Therefore,  there
 has  been  a  steady  increase  in  the  imposi-
 tion  of  burden  ०  e  people  compared
 with  the  past  years.  Therefore,  this  bud-
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 get  reflects  a  heavier  bulletin  compared  to
 earlier  years.  Along  with  it,  it  1  to.  be
 viewed,  as  many  members  have  men-
 tioned,  as  pre-budget  impost  and_  post-
 budget  impost,  which  comes  to  Rs.  2,500
 crores.  Apart  from  this,  this  is  व  addi-
 {ional  burden.  I  am  not  bringing  _  te
 philosophy  of  the  ruling  party;  their  philo-
 sophy  is  known  to  us.  ।  know  that  they
 would  not  change  their  philosophy  be-

 cause  the  have  to  serve  their  own
 masters.  I  do  not  expect  that  they
 will  change  their  basisc  policy.  But
 what  I  want  to  drive  at  is  that,
 that  even  having  that  particular  philoso-
 phy  of  their  own,  this  budget  imposes  2
 heavier  burden  than  the  eariler  ones.

 Then  the  question  of  deficit  comes  in.

 Officially,  it  has  been  said  that  the  deficit
 would  be  ८८.  1,555  crores.  But  what
 would  be  the  actual?  If  the  past  figures
 are  any  guide,—it  would  not  be  an  a

 aggeration—certainly  this  deficit  is  not
 going  to  be  maintained;  it  will  increase
 by  a  large  amount.  What  is  our  past
 experience?  In  1980-81,  the  estimated
 deficit  was  Rs.  1,417  crores  but  the  actual
 was  Rs.  1,904  crores;  in  1981-82,  the
 estimated  deficit  was  Rs.  1,539  crores,  but
 the  actual  was  Rs.  1,666  crores;  प  1982-83
 the  estimated  deficit  was  Rs.  1,356  crores
 but  the  revised  estimate  was  Rs,  1,935
 crorres.  If  you  take  into  account  these
 figures,  then  you  would  come  to  this
 conclusion  that  within  four  years  more
 than  Rs.  7000  crores  of  paper  money  has
 been  injected  in  the  market;  and  this  has
 been  injected  at  a  time  when  there  has
 been  a  decline  in  production  both  agri-
 culture  and  industry.  In  this  situation  of
 declining  production  further  |  injection  of
 paper  money  means  further  increase  of
 inflation,  further  bringing  up  the  price
 line.  Therefore,  this  budget  does  not  only
 bring  instabilty  of  price,  but  it  will  not
 curb  inflation,  it  will  increase  inflation,
 it  will  raise  or  boost  the  price.

 ।  think  the  hon.  Finance  Minister  has
 taken  pride  नि  saying  that  they  have
 taken  certain  ‘steps  against  the  big  or
 giant  industrial  houses  by  providing  for
 30  per  cent  tax  of  the  gross  profits  which
 were:  not  being  ‘paid:  tn०  government,
 although  they  earned  enormous  profit.  This
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 is  &  80o4  measure,  a  welcome  measure;
 there  is  no  doubt  about  it,  but  what  is  the
 reason  for  not  taking  the  entire  profit?
 Why  not  30  per  cent?  1  it  not a  con-
 cession?  They  have  deprived  the  excheq-
 uer  of  the  legitmate  share  of  revenue  and
 you  have  not  got  the  courage  to  collect
 the  entire  dues  but  only  remained  satisfied
 by  claiming  30  per  cent  of  it.

 SHRI  PATTABHI  RAMA  RAO:  A
 beginning  has  been  made  this  year.

 MR.  CHAIRMAN:
 your  time  already.

 You  have  taken

 SHRI  CHITTA  BASU:  My  last  point,
 if  you  allow  me  only.  Sir,  this  is  a  new
 charter.  This  is  a  charter  of  new  conces-

 “sions  to  the  multi-national  industrial
 houses.  I  will  mention  some  of  them.  The
 general  rate  of  depreciation  has  been
 raised  from  10  per  cent  to  15  per  cent.
 Tax  on  interest  has  been  reduced.  80
 mises  to  continue  the  excise  duty  relief
 in  the  name  of  promoting  production,
 have  been  made;  introduction  of  incentiv-
 es  for  excise  clearance,  etc.,  etc.,  and  so
 on  and  so  forth.

 AN  HON.  MEMBER:  :  Real  State-
 ownedਂ  economy.

 SHRI  CHITTA  BASU:  Therefore,
 there  are  many  concessions  and  this  is  a
 Budget  which  can  be  termed  as  a  charter
 of  new  concessions  to  ‘the  big  industria-
 lists,

 ।  would  only  deal  with  one  point
 mote  and  conclude.  The  hon.  |  Member
 just  preceding  me,  Mr.  Mohanty  was

 thentioning  about  a  remark  made  01

 opinion  expressed  by  the  Prime  Minister
 ४e  our  country  regarding  the  IMF.  It  is

 good  that  she  explicitly  made  it  clear
 that  IMF  conditionalities  are  politically
 motivated,  which  our  friends  were  not

 willing  to  accept  earlier.  Then,  she  has

 been  all  the  more  can  did  when  she  says,
 “that  they  claim  their  pound  of  flesh.  Now,

 if  this  is  the  position  of  the  Government,
 then  where  is  it  reflected’  म  te  Budget

 _  Proposals?

 SHRI  SOMNATH  CHATTERJEE:
 ‘Earlier,  they  denied,
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 SHRI  CHITTA  BASU:  8aie  they
 denied.  16  us  accept  it.  The  Prime
 Minister  makes  थ  sareee  in  a  Press
 Conference,  not  in  the  House,  After  all,
 it  is  the  Prime  Minister’s  speech,  whether
 she  makes  it  here  or  outside,  let  us  take
 it.  Is  it  reflected  in  these  Budget  propo-
 Sals?  It  is  not.  On  the  contrary,  if  you
 allow  me  to  say  3  will  not  take
 much  1  claim  that  I  will  prove  that
 the  Budget  documents  are  going  in  the  con-
 trary  way,  and  if  they  have  got  the  eoo-
 rage  they  can  say,  that  no  further  instal.
 ments  will  be  acceptable  to  the  Govern-
 ment,  and  say,  “We  will  rely  on  our  own
 futureਂ  and  there  should  be  adequate
 arrangement  for  creating  _  self-reliance.
 Therefore,  this  is  a  Budget  which  conti-
 nues  to  follow  the  dictates  of  the  1111-20]
 national  "Monetary  Fund,  despite  the  fact
 that  the  Prime  Minister  made  certain  re
 marks  which  I  have  mentioned  earlier.
 If  they  have  got  the  courage,  they
 should  announce  it  now.  They  should
 say  it  and  that  policy  should  be  reflected
 in  the  Budget  proposals.

 MR.  CHAIRMAN:  Please  ~  conclude
 now.

 SHRI  (पाग  BASU:
 very  much,

 SHRI  ८.८.  BHOLE  (Bombay  South
 Central):  I  rise  to  support  the  Budget
 proposals  of  our  hon’ble  Finance  Minis-
 ter.  It  is  very  difficult  for  us  to  agree
 with  the  other  side  when  they  say,—if  it  is
 reasonable  we  will  agree,  if  it  is  प-
 reasonable  how  can  we  agree?—that  this
 Budget  is  meant  only  for  giving  conces+
 sions  to  the  monopoly  capitalists.

 Thank  you

 Do  they  know  that  he  has  imposed  a
 tax  on  Monopoly  and  big  Business  of
 30  per  cent  on  their  income?  That  means,
 30  per  cent  of  the  gross  profit  is  taxed,
 which  up  till  now  they  were  not  showing
 any  profits  at  all.  ।  ४  mot  meant  for  a
 small  man,  for  a  small  scale  industrialist;
 it  is  meant  for  ४  industrialists  who
 were  concealing  their  income  till  now,
 This  one  example  itself  will  show  what
 the  trend  of  this  Budget  is.  This  Budget,
 according  to  me,  is  meant  more  for  the
 poor  man,  for  the  agriculturist  and  also
 for  the  worker.  If  we  look  into  the  pro-
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 roas  the  irrigation  potential  has  been
 increased  in  this  Budget  by  2.35  million
 hectares  and  the  agricultural  programme
 outlay  is  increased  by  19  per  cent.  We
 have  also  done  uptil  now  fairly  well  in
 so  far  as  the  industrial  production  is  con-
 cerned  and  also  to  a  certain  extent  in  the

 “agricultural  production.  re  industrial
 production  had  increaséd  by  8.6  per  cent
 ४  1981-82,  by  4.5  per  cent  in  1982-83
 and  we  think  that  with  all  the  induce-
 ments  in  this  Budget,  we  will  be  able  to
 do  better  in  1983-84.  The  power  gener-
 ation  has  also  increased  by  7.2  per  cent.
 We  have  also  increased  considerably  the
 production  of  petroleum  products  as  well
 as  fertilisers.  The  saving  habits  have
 been  encouraged.  The  States  and  Cen-
 tral  Plan  outlays  have  been  increased
 considerably.  The  National  Rural  Emp-
 loyment  Programme  as  well  as  the  Integ-
 rated  Rural  Development  Programme
 have  been  given  Rs.  480  crores  in  1983-
 84.  The  Budget  is  also  taking  care  of
 the  rural  water  supply.  We  know  that  a
 large  number  of  villages  in  our  country
 are  without  clean  water  or  probably  no
 water  at  all.  The  Budget  gives  for  the
 rural  water  supply  ८८.  200  crores,  And
 to  this  is  to  be  added  Rs.  319  crores,
 which  is  a  contribution  of  the  States.
 This,  according  to  the  propsal,  will  give
 water  supply  to  48,000  more  villages.  In-
 80885.0  the  urban  citizen  is  concerned,
 some  relief  is  given  to  the  lowest  slab  in
 income-tax,  viz.  Rs  15,000  to  Rs.  20,000
 income.  The  sugar  duty  is  reduced.
 There  is  an  exemption  given  to  necessary
 articles  that  are  used  in  the  kitchen  by
 the  housewives.  In  this  way,  my  hon.
 friend,  the  Finance  Minster,  has  tried  his
 best  to  balance  the  Budget  as  far  as
 possible  and  also  to  give  assistance  to
 the  persons,  who  most  needed.  He  has
 also  increased  the  direct  taxes  as  well  as
 indirect  taxes  and  the  net  additional  re-
 venue  is  ८८.  615.31  crores  in  so  far  as
 the  Central  share  is  concerned  and  Rs.
 174  crores  in  so  far  as  the  States’  share
 is  concerned.

 17.00.  hrs.

 The  deficit  in  the  budget  ४  o6
 Rs.  1,555  crores.  Although  the  big  sums
 in  the  budget,  according  to  me,  are  for  the
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 middle  classes,  for  the  rural  area  and  for
 the  urban  area,  yet  our  experience  a
 now  shows  that  the  achievements  and
 benefits  are  not  in  proportion  to  the

 ‘money  that  is  spent  by  us.  The  reason,
 according  to  me,  is  that  the  implementa-
 tion  machinery,  the  procedures  that  are
 followed  for  the  last  thirty  years,  are  still
 of  colonial  methods.  The  bureaucrats
 who  are  responsible  mostly  to  imple-
 ment  these  welfare  programmes,  80001-
 ding  to  me,  are  not  getting  themselves  as
 involved  as  we  would  like  them  to  प-
 involve  themselves.  The  implementation
 procedures  also  suffer  from  the  infirmities
 and  in-efficiencies  that  it  has  to  pass  many
 points  at  several  levels.  In  so  far  as  the
 State  is  concerned,  I  think  in  the  district
 the  clerk  is  given  more  powers.  He
 makes  a  note,  he  does  the  noting  he

 writes  the  brief  and  manytimes  puts
 hurdles;  the  papers  then  go  to  other  points
 and  then  to  next  point  at  other  levels.  In
 this  way  at  every  point  the  papers  are
 halted.  There  are  opportunities  for  at
 every  point  when  if  mischief  has  to  be
 done,  can  be  done.  Therefore,  according’
 to  me  this  machinery  and  the  procedures
 should  be  completely  overhauled.  ।  व
 aware  of  so  many  Reforms  and  Reports
 on  the  procedure  that  has  to  be  followed;
 this  is  for  the  purpose  of  seeing  that  all
 the  money  that  is  spent  goes  into  the  po-
 ckets  of  the  beneficiaries;  but  those  _  re-
 forms  are  not  implemented  and  we  ।  8e0
 that  the  mchinery  is  still  what  it  was  be-
 fore.  I  would,  therefore,  urge  upon  _  the
 Government  to  overhaul  the  bureaucratic
 procedures  and  try  to  see  that  the  money
 thta  we  are  spending  for  the  agriculturists,
 for  the  rural  people,  for  the  urban  people
 goes  into  their  pockets  and  gives  them  full
 benefit.  There  is  another  thing  which  I
 would  like  to  bring  to  the  notice  of  the
 hon.  Minister.  We  have  a  very  old  habit
 of  telling  the  House  and  telling  everybody
 that  we  have  spent  thousand  crores  for
 this  project,  400  crores  for  that  project,
 so  many  crores  for  the  Special  component
 plan  for  the  Scheduled  Castes  and  Sche-
 duled  Tribes,  for  the  Tribal  Development
 21a0.  So  mapy-  crores  of  rupees  are

 spent.  I  think,  Sir,  this  practice  must
 now  stop.  We  must  give  answers  fot  in
 the  amount  of  money  that  is  spent  but  in
 the  number  of  villages,  in  the  number  of
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 must  give  answers  not  in  the  amount  of
 money  that  is  spent  but  in  the  number  of
 villages,  in  the  number  of  families  that
 are  benefited  by  these  projects  and  by
 these  programmes.  After  going  all  over-
 the  country  and  examining  the  projects
 and  programmes  that  are  being  undertaken
 by  the  Governments,  both  Central  and
 State,  I  notice  that  they  are  not  working
 properly.  The  reason  is  that  there  are
 leakages  all  over  the  pipeline,  from  one
 end  to  the  other.  The  reason  is  that  the
 implementation  machinery,  the  १०-
 cedures  that  are  followed,  are  still  of  the
 old  English  colonial  method.  We  all  talk
 of  doing  away  with  English,  doing  this
 or  that  which  is  foreign  but  procedures
 still  followed  are  of  the  old  English  type.
 That  is  why  छाट  are  suffering  and
 all  the  money  that  has  been  spent  for  the
 projects  do  not  go  into  the  pockets  of  the
 men  for  whom  they  are  meant,  or  the
 villages  or  localities  for  which  they  are
 meant.  Therefore,  it  is  better  if  our  Gov-
 ernment  start  getting  data  about  the  num-
 ber  of  families  or  number  of  people  who
 are  benefited,  rather  than  being  satisfied
 that  so  many  crores  of  rupees  are  spent.
 I  thought  I  must  bring  this  pointedly  to
 the  notice  of  the  Government.

 There  is  very  little  emphasis  on  the
 direct  creation  of  employment.  1  spite
 of  all  the  programimes  and  projects,  the
 employment  मं  agriculture  is  more  .or
 less  the  same.  The  GDP  fell  from  58  per
 tent  in  1950-51  to  40.4  per  cent  in  1981.
 Of  course,  we  have  not  been  able  to  suc-
 ced  in  implementing  the  family  welfare
 programmes.  We  have  to  make  an  effort
 in  all  these  directions.

 Then  I  come  to  some  of  the  demands
 of  Maharashtra.  There  is  a  declaration
 by  the  Government  of  India  of  87  dis-
 tricts  as  “No  industry  Districts”.  Unfor-
 tunately,  Maharastra  has  not  the  good
 fortune  of  having  any  “No  industry  Dis-
 trict”,  The  reason  is  that  the  district  is
 treated  as  a  unit,  where  medium  and
 big  industries  are  there.  We  would  like
 the  Centre  to  consider  our  proposal  that
 the  tehsil  should  be  taken  as  the  unit  and
 not  district.

 Genl,  9e.  204

 There  are  some  thermal  projects  १०-
 pesals  lying  with  the  Government_of  India
 for  clearance.  They  must  consider  them
 on  a  priority  basis,  specially  the  mraa  Gas
 Turbine  Extension  as  well  as  the  Khaper-
 keda  Extension.  ।  would  request  the
 Government  to  clear  these  proposals  so
 that  we  could  have  these  energy  stations
 in  our  State.  Sir,  I  support  the  Budget.

 श्री  राम  प्यारे  पत्रिका  (रानीगंज):
 सभापति  जी,  मैं  बड़ा  आभारी  हं  कि
 आपने  मुझे इस  महत्वपूर्ण  बजट  पर

 बोलने  का  मौका  दिया  ह  ।

 मान्यवर, मैं  दो  तीन  रोज से  इस

 बहस  को  सुन  रहा  हूं  श्र  मैं  तो  यहां

 पर  अपने  वित्त  मंत्री  जी  को  हादिंक  बधाई

 देना  चाहता  हूं  कि  उन्होंने  बहुत  ही  साम-

 ठीक  कौर  संतुलित  बजट  प्रस्तुत  किया  है
 खासकर इस  पृष्ठभमि में  जब  कि  श्रमिकों

 मालूम  ह.  कि  लगभग  2  करोड़  हेक्टेयर

 कृषि  योग्य  भूमि  सूखे  से  प्रभावित  2  भर
 इस  कारण 31  करोड़  2  लाख  आदमी

 प्रभावित हुए  हूं  ।  इस  तरह  से  बाप
 देखे ंकि  68  करोड़  की  आबादी  में  से

 31  करोड़  2  लाख  आदमियों  पर  असर

 पड़ा  है।  तूफान  से,  गोलों  से,  फोग  से
 भी  हमारे देश  में  दृषि  को  नुकसान  gat

 है  ऐसे  समय में  जबकि.  संकट  की
 घड़ी  है,  ऐसा  संतुलित  बजट  प्रेम

 करना

 एक  महत्व  की  बात  रखता  है  ।

 मैं  यह  भी  कह  देना  चाहता हूं  कि
 पिछले  तीन  वर्षों  से  मैं  लगातार  यह

 सुनता आ  रहा  हूं  कि  जब  भी  वित्त

 मंत्री  जी  ने  बजट  प्रस्तुत  किया है,  चाहे

 कम्युनिस्ट  पार्टी के  लोग  हों.  चाहे  जन-
 संघ  वाले  हों  या  सी०पी०एम०  वालें  हों,

 सभी  लोगों  ने  एक  स्व  से  यह  कहा है  कि

 इससे  इन्सुलेशन  बढ़ेगा  लेकिन इन  पिछले

 तीन  वर्षों  में  कोई  खास  इन्सुलेशन  नहीं
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 बढा  ।.  बिन्दु  को  आधार  मान  कर
 आप  चलें,  तो  पिछले  साल  का  ही

 झाप  देख  लें,  ।  उस  समय  जबकि  एवज
 थोक  मूल्य  5.7  परसेन्ट  बड़े  थे,  इस
 साल  वे  केवल  3  परसेन्ट  ही बढ़ ेहैं  कौर

 फुटकर  मूल्यों  को  नगर  श्राप  देखें  तो  इस
 साल  जहा ंवे  8  परसेन्ट  बड़े  हैं,  पिछले
 साल  12  परसेन्ट  बड़े थे  ।  इसलिए
 सुवैदा  यह  कहना  कि  बजट  से  इन्सुलेशन

 बहुत.  ज्यादा  बड़ेगा,  यह  बिल्कुल  निरा-

 धार है  और  सत्य  से  परे  है।

 आप  यह  भी  देखे  की  जो  वस्तु-स्थित

 है,  उस  को  बताने  की  वित्त  मंत्री  जी  ने
 कोशिश  की  है  कौर  कोई  ब।त  इसमें
 बढ़ा-चढ़ा  कर  नहीं  कही  गयी  है  ।।  अभी

 कई  लोगों  ने  कहा  कि  हमारा  जो  कृषि
 उत्पादन  है,  उसका  हास  होने  जा  रहा
 है  ।  इसको  मंत्री  जी.  ने  छिपाया

 नहीं  है  ।  इंडस्ट्रियल  प्रोडक्शन में  भी  गिरा-
 वट  होने  जा  रही है  लेकिन  इनके  पीछे
 कारण  क्या हैं.  इनको  श्राप  देखिये।  इतना
 बड़ा  सूखा  पड़ा.  है,  बोलो और  तूफान

 से  काफी  क्षेत्र  प्रभावित  हुमा है  तो
 स्वाभाविक  रूप  से  कृषि  के  उत्पादन  में

 गिरावट  हो  सकती  है  लेकिन  रबी  की
 फसल  में  बढ़ोतरी  होगी  एसा  हमारा
 भ्रनुमान  है  ।  तो  ऐसा  कहना  कि  इस
 बजट  से  इन्सुलेशन  बड़ेगा,  मैं  समझता
 हैं  यह  ठीक  नहीं  हैं  और  ईमानदारी

 की  बात  नहीं  है  ।.  (ब्यवध(त) .  .
 चटर्जी  साहब  श्राप  तो.  ईमानदारी  की
 बात

 बोलते  हैं  लेकिन  कभी  कभी  गड़बड़
 भी  करने लगते  हैं।  ईमानदारी से  are
 को  इस  चीज  को  देखना  चाहिए  |

 माध्यम!  एक  ही  सेक्टर  की  बात  नहीं  है
 हमारे

 थो  की  सैक्टर  है.  चाहे.  वह
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 बिजली  हो  चाहे  पेट्रोलियम  हों

 चाहे  ट्रांसपोर्ट की.  बात  हो.  हम  इन सब

 में  काफी  आगे  बढ़े  हैं।  इन  सब  क्षेत्रों में

 हमारा  उत्पादन  बडा  हैं  लेकिन  इंडस्ट्रियल
 उत्पादन में  थोड़ा  फर्क  जरुर  कराया  हैं  ।

 उसमें  थोड़ी  सी  गिरावट  भाई  है  कौर उस

 के  दो  मुख्य  कारण  हैं  लेकिन  श्राप,  लोग

 तमाम  इस  बात  को  तूल  दिये  जाते  हैं
 मैं  यह  कहना  चाहता  ह  कि  हमारे

 इंडस्ट्रियल  प्रोडक्शन  में  थोड़ी  गिरावट  आई

 है  लकिन  हमारा  जो  राष्ट्रीय  लक्ष्य  था

 5  प्रतिशत.  उत्पादन  बनाने  का  उसमें

 थोड़ी  कमी  जरूर  हैं  लेकिन  हो  सकता  हैं
 कि  हम  उस  को  पूरा  कर  लें  क्यों  कि

 रबी  की  प्रोजेक्ट्स  हमें  अच्छी  दिखाई  दे  रही

 हैं।  .  बावजूद  तमाम  कठिनाइयों  के

 हम  करीब  करीब  उस  लक्ष्य  को  प्राप्त

 करने  की  कौर  चल  रहे  हैं  ।  श्रालोचना

 तो  होनी  चाहिये  लेकिन  सही  आलोचन!

 करना  ठीक  होता ह  निसार  आलोचना

 करना  सत्य  से.  परे  आलोचना  करना

 और  हवा  में  श्रालोचना  करना...  मैं

 समझता हं  गलत  बात  है  ।  मैं  इस

 बात  को  स्पष्ट  कर  TT  चाहता  हुं  और

 श्राप  यह  देखें  कि  हमारे  वित्त  मंत्री  जी

 की  कृपा  दृष्टि  क्या  है  विरोधी दल  के

 लोग  हमेशा  यह  श्रावाज  उठाते  हैं  कि

 यह  गवर्नमेंट  मल्टी  नेशनल  को  कौर  कार

 पोरेट  सेक्टर  को  त  बहाना देती  हैं  ।
 मैं  माननीय  मंत्री  वित्त  मंत्री  जी  को  इस

 बात.  के  लिये  बधाई  देता  हूं  कि  पहली

 बार  इन्होंने उनके  प्री-कन्सेशन  प्रोफिट पर
 30  प्रतिशत  टक्स  लगाया  है  और

 इसकी  आलोचना  भी  कभी बसु  साहब
 कर  रहे  थे  ।  अगर  कोई  अच्छा  काम

 शुरू  करते  हैं  तो  उसकी  भी  आलोचना

 ही  जाती हैं  ।

 मैं  यह  भी  कहता  चाहता  हं  कि

 इस  बार  जो  टक्सेशन  की  नीति  हमारे
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 वित्त  मंत्री  जी  ने  शभ्रपनाई  हैं  उस  से

 निश्चित  तौर  पर  कामन  लोगों  को  कौर

 गरीब  लोगों  को  फायदा  हुआ  हैं  ।

 अब  जहां  तक.  विकास  कार्यों  की

 बात है  हर  क्षेत्र  में  चाहे  वह  कृषि  का

 क्षेत्र  हो  र  चाहे  दूसरा  क्षेत्र  हो  सरकार

 नें  पूंजी  को  बढ़ाया  है।  क्या  यह  सेही

 बात  नहीं  हैकि  26  पर  सेन्ट  डेवलप्मेंट  के

 कामों  3  पूंजी  को  बढ़ाया  हैं  ।.  जहां

 एग्रीकल्चर  में  हमने  19  पर  सेन्ट  बढ़ाया

 हैਂ  वहां  उद्योगो ंमें  26  पर  सेन्ट  बढ़ाया

 है  और  जहां  तक  पब्लिक  सेक्टर  .  का

 सवाल  है  उसमें  उत्तरोत्तर  सुधार  हो

 रहा है।  बावजूद  इन  सब  कठिनाइयों के
 हम ने  21  पर  सेन्ट से  भी  ज्यादा  पूंजी
 का  इन्वेस्टमेंट  किया  है ।

 मान्यवर,  इन्टरनेशनल  सिचुएशन  को

 अगर  श्राप  देखें  तो  जहां  बहुत  से  डेवलप्ड

 weary  अपने  इंवेस्टमेंट  को  कम  कर  रहे

 हैं,  वहां  केवल  भारतवर्ष  में  कुशल

 नेतृत्व  के  कारण  हमारी  एकोनमी  आगे

 बढ़  रही  है।  आपने  यह  भी  देखा  हैकि

 हमने.  इन्वेस्टमेंट  को  बढ़ाया  है  बावजूद
 तमाम  कठिन  इयों  के  और  इस  बात  को

 भुलाया  नहीं जा  सकता  |
 मैं  इसके  साथ-साथ  यह  भी  कहना

 चाहता  हूं  कि  जहां  तक  फारेन  ट्रेड  की

 बात  हैं.  वाबजूद  तमाम  कठिनाइयों  के

 श्र  इन्टरनेशनल  मार्केट  खराब  होने
 के  हमारा.  निशांत....  बढ़ा  हैं  ।

 जहां  पहले  वर्ष  हमने  17  परसेन्ट  निर्वात
 किया  था,  वहां  इस  वर्ष  हमने  18  परसेंट
 निर्यात  किया  है  ।  इसलिए  मैं  चाहता

 हूं  कि  बजट  की  जो  मोटी-मोटी  बातें हैं

 के  सामने  पानी  चाहिए ं।

 बजट  के  बारे  में  कहा  जाता  हैं  कि
 इस  में  डीसी  है।  अगर  श्राप  पूरे  बजट

 को  देखें  तो  योंग  कवल  1,555  करोड़

 रुपए  का  डफिसिट है।  हमने बजट  में  जो
 डक्स  लगाये  है  वे  गरीब  और

 कामन  ,

 आदमियों  पर  नहीं  लगाय  हैं  बल्कि  go

 चुने  हुए  त  वों  पर  लगायें  हूँ  जिसको  बहुत
 से  लोगों  ने  पसन्द  किय?  हैं  और  कई  लोगों
 ने  इसके  लिये  धन्यवाद भी  दिय  है।

 वर्मा  जी  ने  भी  उसकी  तारीफ  की  है।
 वर्मा  जी  ने  यह  कहा  कि  बीस

 सुन्नी  कार्यक्रम  कांग्रेस  का  अपना  कार्यक्रम

 है।  ठोक  है,  यह  हमारा  कार्यक्रम है
 क्योंकि  हम  दरिद्रों  कौर  पुकार  सेक्शन
 श्राफ  सोसायटी।  को  उपर  उठाना  चाहते  हैं।
 इस  के  लिये  मंत्री  जी  ने  दस  हजार
 करोड़  रुपये  की  व्यवस्था  की  है  जिसके  लिये
 उनकों  बड़ी  बड़ी  बधाई |  इसमें  कौर  भी

 राशि  बढ़ायी  जानी  चाहिये  ।  इसके  भ्रन्तर्गत
 कई  प्रोग्राम  है।  जसे  कि  आई०  चार

 डी०  प्रोग्राम  है,  स्पेशल  संव  कम्पोनेंट्स
 सब  ट्राइबल  प्लान  है  ।  इनको  पूरा  करने

 की  तरफ  हमें  बराबर  जागरुक  रहना

 चहिए  ।  इन  कार्यक्रमों  को  सारी  स्टेट

 गवर्नमेंट्स  पूर  नहीं  कर  रही  हैं  ।  खा९

 कर  कछ  स्टेट  गव नम टस  जो.  कि  हमार

 काबू  स  बाहर  है  ।  वेस्ट  बंगाल  गवर्नमेंट  ६  नक

 इम्प्लीमेंटेशन  का  वाम  नहीं  करह  है।
 इसके.  इम्प्लीमेंटेशन  के  लिए  कोई

 हमें  ऐसी  मशीनरी  बन  नी  चहिये  जो

 कि  इर  काम  को  देखें  ।  इसके  लिये  हमें

 पूरी  तौर  से  जागरूक  होना  चाहिये  ।

 मैं  आपको  एक  उदाहरण  दूं  ।  सारे

 देश  में  हमने  23  लाख  हैक्टेयर  भूमि  पर

 सिंचाई  क  सुविधायें  बढ़ाई  है  जबकि  वेस्ट

 बगाल में  5  परसेंट  पर  ही  सिचाई की

 सुविधा  बढ़ी  है।  केरल  में  तो  यह  नेगली-
 जेबिल  है।  इनकी  हालत  यह  हैं।

 (ब्पचधात)
 मैं  यह  कह  रहा  था  कि  आज  इनकी

 हालत  यह  है।  इसलिये  में  निश्चित  रूप

 से  चाहूंगा  कि  देश  की  जो  योजनायें  है
 यह  उनका  इम्प्लीमेंटेशन  ठीक  से  होना

 चाहिये  ।  प्रधान  मंत्री  ने  सता  में  खाने

 के  बाद  एक  ऐस।  कार्यक्रम  देश  को  दिया

 है  जिससे  किस  देश  के  दरिद्र  वर्ग  का
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 बहुत  भला  होगा  और  इस  से.  इन्हें

 घबराहट  हो  रही  हैं।  इस  कार्यक्रम  को

 बाप  सख्ती  से  पालन  करें।

 मैं  यह  भी  निवेदन  करना  चाहता

 हू  कि  श्राप  इन  कार्य  कमों  के  लिये  जो

 पैसा  दें,  वह  पैसा  ठीक  से  खर्च  होना

 चाहिये  ।  उसको  सेंटर  को  देखना  चाहिये
 और  यह  सुनिश्चित  करना  चाहिये  कि

 हर  दृष्टि  से  वह  | अ छा  उन्हीं  कार्यक्रमों

 प८  खं...  हो  रहा  या  नही ं।

 झपने  पिछड़ेपन  के  लिये  कुछ  झ्राधार

 निश्चित  किये  है  ।  प्लानिंग  कमोशन  ने

 इसके  लिये  6  आधार  रखे  हैं।  एक  हल्ली

 एरियाज,  दूसरे  डेजर्ट  एरिया,  तीसरे  ट्राइबल
 एरिया,  चौथे  फूलडवाला  एरिया,  पांचवें
 सूखा  वाला  एरिया,  छठे  कोस्टा  सेला इन

 वाला  एरिया  ।  मान्यवर  इनमें  से  चार

 आ्राधार  हमारे  उत्तर  प्रदेश  में,  मजूद  है  ।

 इसको  देखते  हुए  कौर  उत्तर  प्रदेश  की  12

 करोड़  की  आबादी को  देखते  हुए  उत्तर-

 प्रदेश  आपसे  विशेष  सहायता  की  -  श्रपेंक्षा

 रखत।  है।  इसको  देखते  हुए  पिछले  दिनों

 हमको  धार  शि  नहीं  मिल  पाई  है।  नतीजा

 यह  है  कि  प्लानिंग  शुरु  होने से  पहले
 जो  प्रदेश  अरन्य  प्रदेशो ंसे  प्रागे  था  वह  आज
 पिछड़  गया  है  ।  उत्तर  प्रदेश  में  पिछले

 वर्ष  सुखे  का  व्यापक  प्रकोप  था  ।  स्टेट

 गवर्नमेंट  ने  164  करोड़  रुपये  की  मांग

 की  थी,  लेकिन  वहां  एक  पैसा  भी  नहीं

 दिया  'गया  है।  मुझे  खुशी  है  कि  सूखे  से

 बचने  के  लिये  बजट  में  100  करोड

 रुपये  का  प्रावधान  किया  गया  है।  मेरा

 अनुरोध  हैकि  उत्तरप्रदेश को  पैसा  मिलना
 चाहिये  ।  वहां  पर  राशन  की  दुकानें  चलाई
 जा  रही  है।  भुखमरी  की  स्थिति  उत्पन्न

 होती  जा  रही  है  ।  खासकर  मिर्जापुर

 में  स्थिति  बहुत  खराब  है  ।  वहां  पर

 विकास  के  लिये  राज्य  सरकार  ने  बहुत

 से  सुभाष  यहां  दिये  हैं।  बिजली  उत्पादन  के

 Genl.  Disc,  400

 बारे  मैं  भी  कई  सुझाव  दिये  हैं  और

 बिजली  के  लिये  आपने  5000  करोड़  रुपये

 का  प्रावधान  भी.  किया है  |  यह  बहुत

 अच्छा है।  इसके  बारे  में  मैं  यह.  बताना

 चाहता  हूं  कि  सारे  हिन्दूस्तान  में  विद्या
 मंडलों  की  हालत  बहुत  खराब  है।  इसके

 तीन  कारण  21  पहला  तो  यह  है  कि

 इलेक्ट्रिसिटी  बोर्ड के  पस  धनराशि  नहीं

 है  दूसरा  सुदर  प्रबंध  नहीं  है  भ्रनुश'सेन

 हीनता  से  ग्रसित  है  और  केन्द्र  सरकार  ने

 रूरल  इलेक्ट्रिफकेशन  के  लिये  दवाब  डाला

 है  जिससे  बोर्ड  को  विभिन्न  सेशन  देने

 पड़ते  है।  उसकी  पूति  के  लिये.  राज्य

 सरकार  उनको  पैसा  नहीं  देती  है।  50

 करोड़  रुपये  की  स्पेशल  व्यवस्था  की  गई

 है  ।  उत्तरप्रदेश  विद्युत्  मण्डल  की  हालत

 बहुत  खराब  है  ;।  सारे  देश  में  'विद्या
 लोड  फैक्टर  49  प्रतिशत  है  जबकि  उत्तर-
 प्रदेश  में  382 2  अर्थात्  39  प्रतिशत

 के  आसपास  है  ।  इसलिये  मेरा  निवेदन

 है  कि  उत्तरप्रदेश  विद्या  मॉडल  की  तरफ

 ध्यान  दिया  जाना  चाहिए |

 केन्द्र  सरकार  ने  कुछ  योजनायें  मंजूर
 की  हैं।  मिर्जापुर में  जनता  राज  में  कम् हर

 पुल  का  शिलान्यास  कर  दिया  गया  था।

 उस  वक्त  एडमिनिस्ट्रेटिव  सदन  नहीं  ली

 गई  थो  इसलिये उस  पर  काम  नहीं  हो

 सका  ।  यह  पुल  बनना  बहुत  शझ्रावश्यक  है  ।

 मेरा  निवेदन  है  कि  कन्हर  पुल  बनना

 चाहिये |  मिर्जापुर  में  10  हजार  मेगावाट  का

 कप्लेक्स  बन  रहा  है।  लेकिन  वहां  पर

 इंफ्रास्ट्रक्चर  क्रिएट  नहीं  हुआ  है  ।  श्री

 गनी  खा  चौधरी जब  कोयला  मंत्री  थी

 उस  वक्त  तीनों  मुख्यमंत्रियों ने  मिलकर

 एक  .योजना  बनाई  थी  कि  इंफ्रास्ट्रक्चर
 क्रिएट  करने  के  लिये  अनपरा  रसोई

 सड़क  बन.  ई  जाये  ।  उत्तरप्रदेश सरकार  ने

 प्रस्ताव  भेजा  है।  पोरवाल  रसोई  मार्ग

 इलाहाबाद  को  लखनऊ  से  मिला.  देगा

 -और  इससे  इंफ्रास्ट्रक्चर  क्रिएट  हो  जाएगा |
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 वहाँ  की  उन्नति  के  लिये  यह  कार्य  बहुत

 जरूरी  है।  इसके  लव!  मोहनपुर  में

 जंहां  कि  निशुल्क  भूमि  है  वहां  पर  साे
 6  हजार  मेगावाट का  पावर  स्टेशन  भी

 बनना  चाहिये  |

 रीजनल  इंबेलेंसेंस के  बारे  मैं  कभी

 माननीय  मंत्री  जी  बोले  रेहे  थे  ।  इसको

 दूरे  करने  के  लिये  जो  चार  सिद्धांत  माने
 गये हैं  इनकी  मानकर पैसा  देना  पड़ेगा।

 उत्तरप्रदेश की  इस  वक्त  यह  हालत  है  कि
 कर्मचारियों  .  को  भत्ता  देने  तक

 के  लिये.  var  नहीं  है  ।  मैं

 मनता  हू.  कि.  आपकी.  भी.  कुछ
 लिंमिटेशन्स  हैं  ।  कछ  लोग  स्टेटस  को

 अधिक  पावर  देने  की  Tat  करते  हैं  श्र

 कुछ  नहीं  करते  है।  मेर;  कहना  यह  है  कि

 संविधान  के  अनुसार  निर्माण  करने  की

 जिम्मेदारी केन्द्र  की  है  उसकी  पुरा  किया

 जाना  चाहिये  |

 हरिजन  श्रादिवासिंयों  के  लिये  बजट

 में  धनराशि  बढ़ाई  गई  है  इसका मैं  स्वागत

 करता  हू  ।  1976  में  हरिजन  चांदी-

 वासियों  की  लिस्ट  रेश नला इज  करने  के

 लिये  एक  बिल  पेश  हश्र  थ।  लेकिन  किसी

 कारण  वश  वह  वापस  हो  गयਂ  ।  वह
 बिल  सदन  में  जाना  चाहिये  ।  उत्तरप्रदेश

 सरकार  ने  13  जातियों  को  रिकार्ड  किया

 है  लेकिन  एक  जाति  बीमार  छुट  गई  है  ।

 एक  जाति  है  जिसको  झ्रांध्रप्रदेश  में  गया-

 पुत्र  कलकत्ता!  में  केवट  कौर  मांझी  मल्लाह
 शादी  नामों  से  उसको  पुकारते हैं  ।  यह

 जाति  भी  छूट  गई  है  ।  इनकी  संध्या

 करोड़ों  में  है।  ये  जातियों  श्रार्थिक  afer

 से  पीछे  रह  गई  हैं।  इनको  कप्तान  बढ़ने  का

 अवसर  नहीं  मिल  है।  शेडयूल  काइट्स  '

 भर  शेड्यूल  ट्राइब्स  श्रमेंडमेंट  बिल  जो

 वापिस  हो  गया  था,  उसको  पुन:  लाया  जाय  |

 मुझें  पता  चला  है  कि  बहत  सी

 राज्य  सरकारें  जिसमें  तिपुरा  ओर  बेस्ट

 बंगाल  की  सरकार  भी  शामिल  है,  सहयोग
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 नहीं  दे  रही  ।  शेयूल्ड है ह  काइट्स  और

 शेड्यूल्ड  ट्रांस  की  लिस्ट  जो  सेंट्रल  गवरमेंट
 ने  राज्यो  के  पास  भेजी  है,  बह  नम  से

 कम  झमेंडमेंट  करेंगे  वापिस  भेजें  चाहिए  ।

 इतना  सहयोग  तो  इनकी  तरफ  से  होना

 ही  चाहिये  1,  ...  (व्यवधान )

 एक  बात  मैं  कौर  कहना  चाहता  हूं
 कि  हमारा  जो  फाइनेंशियल  हैन्ड  बुक  है,

 यह  बहुत  पुरानी  है  इसलिये  इसमें  १५१८८  न

 होना  जरूरी  |  एक  जमाना  था  जब  जी०

 एम०  को  अधिकार  था  कि  वह  स्टेशनरी

 खरीदेगा  ।  तीस  वर्ष  के  बाद  भी  वहँ  है

 इसलिये  इ,समें  परिवहन  होना  चाह्ते  ।

 हमें  नयें  सिरे  से  देश  की.  श्रथंव्यवस्थ।

 को  सुधारने  के  लिये  परिवहन  करन

 पड़ेगा  |  कभी  श्री  इन्द्रजीत  गुप्त  बोल  रहे
 थे।  मैं  उनका  चादर  करता  हुं।  उन्  नंने

 काफी  कुछ  कहा  है।  मं  कहना  चाहता हूं
 कि  यह  बजट  हमारे  लक्ष्यों  की  कौर सं  केत

 करता  हं।  मैं  मंत्री  जी  को  पुन:  धन्यवाद

 चाहता  ह॑  चूंकि  इस  बार  उन्होंने  वयवितक

 और  निगमित  दोनों  रत्नों  में  बहुत  बचत

 करने  का  प्रयास  किया  है।  मैं  जटिल  में

 नहीं  जाना  चाहता  |  उन्होंने  इंवेस्टमेंट  के

 लिये  जो  राशि  उपलब्ध  की  है,  यह  राज

 की  कठिन  पर् स्थिति  में  बहुत  ही  veo

 मंत्री  जी  की  पनी  दृष्टि  ने  किसी

 सैक्टर  को  नहीं  छोड़  है,  वहे  वह  हरिजन

 हो  या  देहात  का  बने  वाला  हो,  चाहे

 शिल्पकार  हो  ।  इसलिये  पुन:  धन्यवाद

 देना  चाहता  ह,  कि  इन्हंने  बहूत  तही
 अच्छा  बजट  पेश  किया  है  ।

 (ब्यवध/न )

 मुझे  मालूम  है  ये  लोग  टाटा  और

 बिल।  के  खिलाफ  बोलते  है ं।

 But  those  people  were  very  much  pleased
 with  the  CPM.  I  do  not  know  what  भम
 the  reason.
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 [ai  राम  प्यारे  पनिक |

 इन  चन्द  शब्दों  के  साथ  में  माननीय
 मंत्री  जी  को  पुन:  धन्यवाद  देता  हूं  और

 चाहता  हू.  कि  हमारे  विरोधी  दल  के  लोग

 थोड़ा  सा  पढ़कर  बोलें,  निराधार  नही ं।

 थ्री.  छोतूभाई  गामित  (माण्डवी)
 सभापति  जी,  हमारे  चित्त  मंत्री  जी  ने

 1983-84  का  जो  बजट  पेश  किंया  है,

 उसका  मैं  स्वागत  करता  हू.  ।  मैंने  इस

 बजट  का  अध्ययन  किय!  है  ।  हमारी  छठी

 पंचवर्षीय  योजना  में  जो  गरीबी  '  शौर

 बेकारी  को  दूर  करने  का  ध्येय  है,  उसको

 पूर्ण  करने  वाला  यह  बजट  है  ।  इसमें

 ग्रामीण  विकास  की  ae  भी  ध्यान  दिया

 गय  है।  हमारे  देश  में  70  प्रतिशत  लोग

 देहात  में  रहते  है।  जब  तक  देहात  का

 विकास  नहीं  होगा.  तब  तक  इस  देश  का

 विकास  नहीं  हो  सकता  ।  हमारे  वित्त  मंत्री

 जी  ने  ग्रामीण लक्ष्य  को  ध्यान में रखते में  रखते

 हुए  बजट  में  पूरा  प्रावधान  रखा  है।  हमारी
 प्रधान  मंत्री  जी  ने  आर्थिक  और  सामाजिक

 विकास  करने  के  लिये  जो  नया  20  सूत्री
 कार्यक्रम  दिया  है,  इसके  लिए  इन्होंने  इस

 कार्यक्रम को  कमल  में  लाने  के  लिय  10

 emt  का  प्रावधान  किया  है  ।  ग्रामीण

 विकास  को  बढ़ावा  मि  लेगा।  कृषि  विकास

 के  लिये  800.0  करोड़  रुपया  'रख।  है  ।

 इससे  कृषि  उत्पादन  बढ़ेगा  और  सिचाई  की

 व्यवस्था  होगी  ।  देहातों  में  जो  किसान  रहते

 हैं  उनमे ंसे  70  प्रतिशत छोटे  और  सीमान्त

 किसान  हैं  उनके  विकास  के  लिये  वित्त  मंत्री
 जी  ने  125  करोड़  रु)  का  प्रावधान  किया
 हैं,  इससे  उनकी  आमदनी  बढ़ेगी  कौर  विकास

 होगा  |

 देहातों में  जो  लोग  बेकार हैं  उनकी  बेकारी

 दूर  करने  के  लिये  एन०  आर०  ई०  पी०  कार्य-

 क्रम  में  480  करोड़  रू०  का  प्रोविजन  किया

 है  जिससे.  35  लाख  लोगों  को.  रोजगार
 मिलेगा  ।  जो  मेहनतकश  लोग  हैं  और  काम
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 नहीं  मिलता  है  उनको  इस  प्रोग्राम  से  काम

 मिलेगा  कौर  देहात  का  विकास  होगा  |  इससे

 रोजगार  भी  बढ़ेगा.  ।  हमारे  देश  में  6  लाख  के
 करीब  गांव हैं

 ।
 उनमें  जहां  पीने

 का
 पानी  की

 सुविधा  नहीं  है  वहां  इस  सुविधा  को.

 पहुंचाने के  लिए  200  करोड़ रुपये  का
 प्रोविजन  किया  है  जिससे  लोगों  को  पीने

 को  पानी  मिल  सकेगा  ।  इसके  लिए  मंत्री

 जी  बधाई  के  पात्र  हैं  ।  खादी  और  ग्रामो-

 am  के  लिए  भी  549  करोड़ रुपये  को
 प्रोविजन  किया  है,  रूरल  इलेक्ट्रिफिकेशन

 के  लिये  भी  परोवीजन  है  ।  इन  बातों से

 स्पष्ट है  कि  इस  वर्ष  का.  बजट  ग्रामीण

 विकास  की  शरार  झुका  gar  है,  इससे

 ग्रामीण  विकास  की  गति  बढ़ेगी  दौर  इसके

 लिए  मैं  वित्त  मंत्री  को  बधाई.  देता

 हूं  ।

 हमारे  देश  में  प्रा दि वासियों  wie  हरि-
 जनों  की  21  प्रतिशत  आबादी  है.  ।

 प्रधान  मंत्रो  के  हाथ  में  उनका  हित  और

 भविष्य  सुरक्षित  है  ।  फिर  भी  में  कहना

 चाहता  हं  कि  आजादी  के  बाद  श्रीदेवी-

 सीटो ंके  लिए  बहुत  सी  योजनायें  बनी  हैं,
 कौर  बन  रही  हैं  फिर  भी  हम  देखते  हैं

 कि  श्रादिवासी जो  जंगलों  में  रहते  हैं  वे
 अर्धनग्न  कौर  ag  भूखे  रहत ेहैं  ।  इसलिए
 उनके  विकास  के  लिए  बजट  में  जो

 176  करोड़  रुपए  रखा  है  इस  राशि  को

 शर  बढ़ाया.  जाय.  ताकि  आदिवासियों

 को  लाभ  मिले.  और  उनका  जीवन  विक-

 सित हो  ।

 राष्ट्रीयकृत बैंकों  से  आदिवासियों  और
 हरिजनों को  जो  ऋण  सरलता से  मिलना

 चाहिये  वह  नहीं  मिलता है  ।  इसलिए  मेरा

 निवेदन है  कि  श्राप  राष्ट्रीयकृत  बैंक्स  को

 एस  श्रादेश दें  जिससे  दहशत  में  रहने
 वाले  आदिवासी,  हरिजन  और  छोटे  तथा

 सीमान्त  किसानों  को  आसानी  से  ऋण  मिल
 सक े।
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 इसी  तरह  से  हम  देखते  हैं  कि  वित्त
 मंत्रालय  के  शरीन  जो  कार्यालय  हैं.  जैसे

 एल०  कराई  सी०,  बैंक्स  इत्यादि  इनमें

 अभी  तंक  भी  आदिवासियों और  हरिजनों

 का  रिजर्वेशन  पूरा  नहीं  हुआ  है  ।  हमने

 एस०  सी०,  एस०  टी०  कमेटी  में,  विभिन्न

 बैंकों ने  जो  हमारा  कोटा  भरा  है,  उसके
 सम्बन्ध में  स्टडी  की  है  कौर  हमने  यह

 देखा  है  कि  बहुत  सारे  स्थान  अभी  तक

 नहीं  भरे  गये  हैं  ।  हमारी  प्रार्थना  है  कि
 वित्त  मंत्रालय  के  श्रन्तंगंत  जितनी  भी

 संस्थायें  और  विभाग  हैं  जैसे  राष्ट्रीयकृत

 बैंकों  या  एल०  भाई  सी०  हैं,  वहां पर  हरि-

 जन  आदिवासियों  का  पूरा  कोटा  तुरन्त
 भरने  के  लिए  निर्देश  दिये  जाने  चाहिये

 ताकि  हरिजन  आदिवासियों  का  भला  हो

 सक े।

 इसके  अतिरिक्त  मैं  हज़रात के  कुछ
 प्रश्नों  की  श्रोर भी मंत्री भी  मंत्री  जी का.  ध्यान

 दिलाना...  चाहुंगा.  ।  श्राप  जानते  हैं

 TATA  एक  ऐसा  राज्य  है  जहां पर  दो-

 तीन  साल  में  कोई  न.  कोई  प्राकृतिक

 आपदा  शबराती  रहती  है  जिससे  कि  वहां  पर

 बड़ा  नुकसान  होता  है  ।  इस  साल  वहां  पर
 कम  तथा  नियमित वर्षा  होने से  जो

 अकाल  पड़ा,  उसका  12  हजार  से  अधिक

 गांवों  पर  पसर  पड़ा  है  ।  इससे  खेती  में

 बहुत  नुकसान हुमा  है  ।  इसके  लिए

 गुजरात  सरकार  ने  भारत  सरकार  से  दो
 सी  करोड़  की  सहायता  मांगी  है  ।  इसके

 अलावा  नवम्बर,  1982  में  वहां  पर  जो

 'समुद्री  तूफान  पाया  था,  सौराष्ट्र  के  एरिया

 में  शरीर  दूसरी जगहों  पर,  उससे  बड़ा

 भारी  नुकसान  पहुंचा  था  ।  13  हजार

 गांवों  पर  उसका  प्रसर  पड़ा  था.  Wiz

 1200  करोड़  का  नुकसान  हुआथा था.  |

 इस  सम्बन्ध  में  भी  गुजरात  सरकार  ने

 भारत  सरकार  से  सहायता  मांगी  है  ।

 मैंने  इसी  सम्बन्ध में  यहां  पर.  एक

 क्वेश्चन  किया  था  जिसके  उत्तर  में  पता
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 चला  कि  इस  साल  गुजरात  में  जो.  प्राप्त-
 तिक  आपदा  आई  है  उसके  लिए  भारत

 'सरकार  की  जर  से  केवल  41  करोड़

 की  सहायता  दी  गई  है  ।  इस  साल  वहां
 पर  जो  करीब  1500  करोड़  रुपये  का

 नुकसान  हुआ  है  उसको  देखते  हुये  यह

 सहायता  बहुत  ही  कम  है
 ।

 इस  कुदरती
 आपदा  के  आने  से  गुजरात  का  विकास  रुक
 गया.  है  ।  इसलिए  मेरी  प्रार्थना  है  कि
 भारत  सरकार  गुजरात  को  जहां  तक

 अधिकसेधिका से  भ्रमित  सम्भव हो  सके,  उतनी

 सहायता देने  की  कृपा  करे  ।

 इती  प्रकार  से  गुजरात  में  जो  निंदा

 सिंचाई  योजना  है  उससे  गुजरात,  महाराष्ट्र,
 मध्य  प्रदेश  शरीर  राजस्थान  लाभान्वित

 होने  वाले  हैं  ।  इसके  अतिरिक्त  हमारी.
 नेशनल  इकानामी  पर  भी  इसका  असर

 पड़ेगा  ।  लेकिन  दुःख  की  बात  .  हैं  कि

 उसका  काम  बहुत  धीमे  चल  रहा  है  ।

 इस  बजट  में  जो  निंदा  सिंचाई  योज॑ना

 के  लिए  कोई  प्रावधान  नहीं  किया.  गया

 है  ।  पता  नहीं  कितने  सालों  के  बाद  यह

 योजना  पुरी  हो  सकेगी  ।  मेरी  प्रार्थना  है
 क  भिारत  सरकार  की  ओर  से  निंदा

 ata  सिंचाई  योजना  के  लिए  ज्यादा  से

 ज्यादा  धन  दिया  जाना  चाहिये ताकि  उसका
 ara  निश्चित  समय  में  पूरा  हो  सके  और
 इस  प्रकार  से  गुजरात,  मध्य  प्रदेश,

 महाराष्ट्र,  राजस्थान  प्रदेशों  की  इकोनोमी
 के  साथ-साथ  राष्ट्रीय  एकॉनोमी  को  भी

 उससे  लाभ  मिले  ।  माननीय  वित्त  मंत्री

 जी  को  इसके  बारे  में  अवश्य  विचार

 करना  चाहिये  ।

 इसी  प्रकार  की  एक  कौर  भी  योजना
 है  जिसका  कि  राष्ट्रीय  इकोनामी  पर  अस १

 पड़ने  वाला  है  ।  हजीरा  जहाज-बाड़ा के
 सम्बन्ध  में  टैक्निकल  एक्सपर्ट  कमेटी  ने

 अपनी  रिपोर्ट  भी  दे  दी  है  लेकिन  मेरे
 क्वैश्चन के  उत्तर  में  यह  बतलाया  गया
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 कि  घन  का  प्रावधान  न  होने  की  वजह  से

 काम  शुरू नहीं  हो  सकना है  ।  इस.  प्रोजेक्ट

 को  भी  राष्ट्रीय  इकोनामी  पर  अरसर  पड़ेगा  ।

 उनकी  राष्ट्रीय  इकानामी  पर  पडने  -बाला

 है,  रोजगार  पर  पड़ने  वाला  है  ।  इसलिए

 मरा  .आपसे  निवेदन है  कि  श्राप  को
 इस  ओर  भी  अधिक  ध्यान.  दना  चाहिये  ।

 अंत  में,  मैं  आपसे  यह  कहना  चाहता

 हूं  कि  हमारे  जो  शआ्रादिवासी  लोग  हैं

 छोटे  किसान  लोग  है,  इन  लोगों  को  लोन

 नहीं  मिलता  है  ।  ग्रामीणों  को  -  छोटे-छोटे

 धन्धे  करने  के  लिये  धन  नहीं  मिलता  है  ।

 इसलिये मेँ  माननीय  वित्त  मंत्री  जी  से
 निवेदन  करता  हुं  कि  ब्योरा,  श्राटवाड़ांग,

 धर्मपुरा  कौर  छोटा  उदयपुर  आदि  क्षेत्रों

 में  ग्रामीण  बैंक  की  शाखा  खोलने  पर

 बिचार  करें  ।  वैसे  वित्त  मंत्री  महोदय ने
 पहले बहुत  ग्रामीण  बैंकों की  शाखायें  खोली

 हैं।  वित्त  मंत्री  महोदय  ने  ग्रामीण  लोगों

 के  विकास के  लिये,  विकास के  लक्ष्यों

 की  प्राप्त  करने  क  लिये  यह  बजट  बनाया

 है  और  इसके  साथ  बचत  को  बढ़ावा  देने

 क  लिये  यह  बजट  बनाया है  |

 सभापति  महोदय,  मैं  आपको  धन्यवाद

 देता  हूं  कि  ज्ञापन मुझे  बोलने  क  लिय

 समय  दिया  परौर  मैं  इस  बजट  का  समधन

 करता  हूं  ।

 *SHRIMATI  KESHARBAI  ॥  5प्यार-
 SAGAR  (Bhir):  Mr.  Chairman,  Sir,  I
 rise  to  support  the  budget  presented  o3
 hon,  Finance  Minister  for  the  year  1983-
 84.  ।  congratulate  him  for  _  skillfully
 framing  the  budget.  With  broad  perspec-
 tive  in  view,  he  has  presented  a  balanced
 budget.

 70  per  cent  of  our  population  is  com-
 prised  of  farmers  out  of  which  50  per

 MARCH  16,  1983
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 cent  are  small  and  काम्य  farmers.  It
 ।ैं  neccessary  to  formulate  schemes  for
 their  upliftment...  1re  budgetary  alloca-
 tion  for  the  various  agricultural  schemes
 has  been  increased  by  19  per  cent  in
 comparison  to  the  last  year’s  budget.  In
 my  view,  it  should  be  increased  upto  25
 per  cent  so  that  many  schemes  planned
 for  the  welfare  of  small  and  marginal
 farmers  will  materialise.  36  per  cent  of
 the  amount  of  Plan  allocation  is  eara-
 ked  for  developmen  of  energy  resources.
 This  will  enable  us  to  achieve  progress
 in  the  field  of  energy.  Rs.  2400  crores  are
 allocated  for  irrigation  schemes  and  re-
 lief  to  the  drought  affected  areas.  But  the
 amount  is  meagre  considering  the  extent
 of  drought,  I  request  that  it  should  be
 further  increased.

 There  was  severe  drought  in  some
 States  in  the  country  while  in  some  areas
 the  crops  were  damaged  due  to  excessive
 rainfall.  It  effected  agricultural  produc-
 tion.  In  ‘order  to  give  rélief  to  the  far-
 mers,  many  developmental  schemes

 particularly  irrigation  schemes  should  be
 implemented.  The  fall  in  production  had
 an  adverse’  effect  on’  prices.  However,
 growth  in  industrial  sector  incredsed  by
 4.5  per  cent.

 Small  industries  should  be  -promoted
 in  rural  areas  presently  industries  are  con-
 centrated  only  in  urban.  areas.  There  are
 no  industries’  in  rural  areas  which  ha3  led
 to  ever-increasing  unemployment  मं  ?-
 lages.

 Bank  rates  have  been  reduced  but  the
 banks  should  give  loans  to  the  farmers,
 educated  unemployed  youth  and  weaker
 sections  of  society.  The  educated  unem-
 ployed  persons  are  turning  towards  cities
 in  search  of  jobs.  Bank  should  give  them
 100  per  cent  loan  to  start  mew  occupa-
 tions  or  small  industries.

 The  new  20-point  programme  launched
 by  the  Prime  Minister  Shrimati  Indira
 Gandhi  should  be  vigorously  implemen-
 ted.  It  will  help  in  starting  new  industries
 in  therural  side  and  remove  unemploy-
 ment  to  large  extent.  Poor  men  aspire  to
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 meet the  basic  needs  of  life,  namely—
 food,  clothing  and  shelter.  They do  not
 want  any  comforts  or  luxuries,  There-
 fore,  attempts  should  be  made  to  ree
 their  basic  necessities.

 Pressure  cookers  have  been  exempted
 from  excise  duty.  This  will  give  relief  to
 the  women,  as  pressure  moe3  will  be
 cheaper.  ।  congratulate  the  Finance
 Minister  on  behalf  of  women  of  this
 country  for  giving  this  concession.  Simi-
 larly,  concession  is  given  मं  ड  te  excise
 duty  on  tractors,  tyres  and  motor  cycles.
 This  will  give  relief  to  the  farmers.

 The  Government  has  appointed  Pay
 Commission.  This  step  will  give  relief  to
 the  Central  Government  employees,  and
 encourage  them  to  perform  their  duties
 efficiently.

 The  excise  duty  in  respect  of  cement  is
 increased.  This  will  step  up  price  of
 cement.  Farmers  will  find  it  difficult  to
 purchase  cement  at  enhanced  price  which
 they  need  for  construction  of  wells  and
 houses.  I  request  the  hon.  Minister  to
 exempt  coment  from  excise  duty.

 The  Government  has  adopted  dual
 price  policy  of  kerosene  oil,  as  व  result
 of  which  kerosene  oil  has  become  cost-
 lier.  Kerosene  oil  is  used  mainly  by  tho
 poor.  Therefore,  dual  price  policy  should
 be  given  up  and  kerosene  oil  should  be
 made  available  at  the  earlier  price.

 The  quota  of  foodgrains  to  the  ration
 card  holders  should  be  the  same  for  the
 rural  and  urban  areas  so  that  people  in
 rural  areas  do  not  face  difficulty  in  get-
 ting  the  allocated  quota  of  ration.  Far-
 mers  should  be  given  remunerative  price
 for  their  yield.  I  propose  that  the  follows
 ing  prices  should  be  fixed:—

 Jawar=zRs,  175.  a  quintal

 फाटा-टाली5.  250  a  quintal

 Cotton=Rs,  600  a  quintal

 Sugarcane—Rs.  250  a  tonne

 Insurance  schemes  are  available  for

 big  machinery,  trucks,  and  cars  but  there
 is  no  insurance  scheme  available  to  far-
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 mers  for  making  good  their  loss  ४  a-
 cultural  production  due  to  drought  or
 excessive  rainfall.  If  the  farmers
 loss  due  to  the  natural  calamities,  they have  to  starve.  For  these  poor  farmers
 crop  insurance  scheme  should  be  40
 diately  introduced.

 The  State  of  Maharashtra  faced  थ  Se
 vere  drought  during  this  year.  70  ex-
 tent  of  drought  in  Marathwada  and  8०4
 district  was  maximum.  This  has  led  to  a
 serious  crisis  in  the  State.  I  request  that
 more  funds  should  be  allocated  to  o0o
 permanent  schemes  for  relief  to  the
 drought  affected  areas.

 The  problem  of  drinking  water  ७  ais0
 critical,  in  my  constituency.  Women  have
 to  fetch  drinking  water  from  4  to  5  kilo
 metres.  Permanent  scheme  should  be  for-
 mulated  to  solve  the  problem  of  drink-
 ing  water  in  the  State.  More  funds  should
 be  allocated  to  Maharashtra  State  to  find
 permanent  solution  to  the  problem.

 Beed  is  the  most  industrially  backward
 district  in  Marhtawada  because  it  lacks
 means  of  communication  and  transport.
 People  have  to  travel  a  distance  of  150
 Kms.  to  reach  the  nearest  railway  sta.
 tion.  While  speaking  on  the  railway  bud-
 get,  I  had  ephasised  that  Ahmednagar-
 Beed-Parali  line  should  be  surveyed  and
 included  in  the  6th  Five  Year  Plan.

 The  population  of  Marathwada  is  85
 lakhs.  But  in  the  last  35  years  not  a
 single  new  railway  line  was  laid  nor
 track  conversion  undertaken.  ।  request
 that  an  amount  of  Rs.  20  crores  should
 be  earmarked  for  conversion  of  Man-
 mad-Aurangabad-Parali-Adilabad  Section.

 7th  Non-Aligned  Conference  was  held
 in  Delhi  which  has  added  to  prestige  and

 glory  of  this  country.  Shrimati  Indira
 Gandhi  who  was  the  oa  of  this
 meet  was  hailed  by  all  th  Heads  of
 States  assembled  here.  I  feel  that  Srr-

 mati  Indira  Gandhi  is  a  divine  force  and

 the  most  illustrious  personality.  ।  would
 like  to  describe  her  leadership  by  com-

 paring  it  to  an  Ovi  Stanza
 in  my  mother

 tongue—Marathi.
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 ू  आशा,  Kesharbai  Kshirsagar]
 ।  1di  is  a  divine  personality  taking

 care  of  the  country.

 ९!
 Concentrating  on  20-Point  programme

 for  the  upliftment  of  the  poor,  down-
 trodden  and  farmers.

 With  these  words  I  support  the  leader-
 ship  of  Shrimati  Indira  Gandhi  and  lend

 -  ‘full  support  to  the  budget  presented
 by  hon.  Finance  Minister.  I  thank  you,
 Sir,  for  giving  me  an  opportunity  to
 ‘speak  on  the  budget.

 ‘eit  उसम  भाई  एच ०  पटेल  (बल सार):
 सभापति  जी,  वित्त  मंत्री जी  ने  जो

 बजट  पेश  किया  है,  मैं  उसका  स्वागत

 करता  हूं  ।  आजादी  के  36  वर्ष  के  बाद

 भी  हमे  समाज  के  सब  से  गरीब  व्यक्ति
 तक,  विकास  का.  लाभ  नहीं  पहुंचा सके

 हैं।  उसके  लिए  हमें  कठिन  मेहनत  करनी

 होगी
 ।

 मुझे  कहते  हुए  खेद  होता है  कि
 हमारी  इतना  कोशिशों के  बावजूद  आज  भारत

 की  जनता  की  50% से से  ज्यादा  आबादी

 गरीबी  रेखा  को  नोचे  जी  रहो  है।  हम
 गरीब  जनता  को  उसको  अत्यावश्यक

 'चीजें  जैसे  कि  पानी  का  पानी,  रहने  के

 ‘लिये  मकान,  पहनने  के  कपड़े  तथा  खाने  कों

 अन्न  भी  हम  नहीं  दे  सक  हैं  ।  मान्यवर,

 यह  स्थिति  हमारे  लिये.  सबसे.  बड़ा

 कलंक  है  ।  हमें  उसे  मिटाना  होगा  ।  इस

 के.  लिए  समाजवादी मंजिल  पर  पहुंचने
 '

 के  लिए हमें  क्रांतिकारी व  प्रभावशाली

 कदम  उठाने  होंगे  ।  प्रगर  हम  ऐसा  नहीं

 कर  सकेंगे  तो  भविष्य  हमें  कभी  भी  माफ

 ;  नहीं  करेगा
 ।

 गरीबों  के  लिए  प्रत्येक  बजट
 में  .  करोड़ों  रुपये  की  रकम  का  प्रावधान

 *  किया  जाता  है।  फिर  भी  गरीबों  को  उसका
 'लाभ  नहीं  मिल  पाता  ।  हमें  उसके  कारण

 ।  खोजने  होंगे  ।  इस  दिशा  में  प्रच्छे  परिणाम

 हमें  मिल  सकें,  इसलिए  प्रशासन  कों  स्पष्ट

 -ेग  .  देकर  कुछ  ठोस,  कदम  उठाने  होंगे।
 का  original  speech  was  मिलियन  ‘ं  Gujarati.
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 फिर  भी  उसको  टीक  ढंग  से  लागू  नहीं  किया

 जा  रहा  है.
 जिसके  कारण  कहीं-कहीं

 हमें.  जनता  में  संतोष  दिखाई  देता  है  ।

 इस  कार्यक्रम को  प्रभावशाली  ढंग  से  लागू

 नूर

 ह

 लिय  यों

 प

 92.0 देश  देने  चाहिये
 |

 हमारे  देश  में
 9026

 ती
 लका  गरदा  स  नीचे हन्दीय

 ह  आदा  दा  कही  गाग

 व्यक्ति  तक  नहीं  पहुंचा सके  हैं।  ऐसे  छोटे-
 छोटे  कार्यक्रमों से  कुछ  नहीं  होगा  ।  मेरे

 विचार  से  इस  समस्या को  गंभीरता से

 देख  कर  कुछ  प्रभावशाली  कार्यक्रम  द्वारा

 ही  हल  कर  सकेंगे।  हम  देखते  हैं  कि  देश
 की  गरीब  तथा  आदिवासी  जनता  में  गरीबी

 के  कारण.  शभ्रसंतोष  की  भाग  जल  उठी  है  ।

 इस  भाग  को  नगर  हम  समय.  पर  नहीं

 बुझायेगा,  इन  लोगों  की.  समस्याय्रों  को

 हम  जल्दी  से  हल  नहीं  कर  सकेंगे,  तो  a

 मानता  हूं  कि  कराने  वाली  पीढ़ी  हमें  माफ
 नहीं करेंगी  ।

 मान्यवर,  मैं  यहां  पर  इस  बात  की

 याद  दिलाना  चाहता  हूं  कि  इस  देश  में

 जहां  कहीं  भी  छोटी  या  बड़ी  सिचाई  परि-



 413  Genl.  Bud.,  1983-84—  PHALGUNA  25,  1904  (SAKA)

 राज्यों  की  कौर  से  पुरी  सुविधाएं  नहीं  दी

 जातीं  ।  इस  पर  मेरा  एक  सुझाव  है  कि

 जिन  लोगों
 की

 भूमि  इन  सिंचाई  योजनाओं

 में  लेली  गयी  हैं,  उन  लोगों  को  जमीन  के

 मान्यवर,  एक  बात  मैं  कौर  कहूंगा

 हमारे  देश  के  गरीब  तथा  श्रादिवासी

 लोगों  में  से  कुछ  लोग  उद्योगों  से  संबधित

 तकनीकी  ज्ञान  रखते  हैं  ।  इसी  ज्ञान  के

 बल  पर  ये  लोग  विदेशों  में  जैसे  कि  इराक
 ईरान,  अबूधाबी  शादी  दशों  में  अपने

 रोजगार के  लिये.  जाते  है।  वहां  जाने  के

 लिए वे  कई  कंपनियों तथा  एजेंटों  की

 जो  उ  4.0
 रोजगार  दिलाते  है,  सहायता  लेते

 oy

 4

 है  +  Sy

 ी

 और
 एज़

 ट

 इन  गरीब  लोगों  का  बहुत  शोषण  करते  हैं।

 वहां  जाने  के  बाद  भी  उसकी  कोई  सुरक्षा

 नहीं  है।  इस  पर  मेरा  सुझाव  है  कि  इस

 प्रकार  के  लोगों  को  विदेशों  में  रोजगार
 तथा  सुरक्षा प्रदान  करने  के  लिये  राज्य

 सरकारों  को  जिम्मदारी  ओपन  ऊपर  लेनी

 चाहिये  ।  मैने  इस  संबंध  में  विदेश  मंत्री

 को  पत्न  लिखा  था  ।  उन्होंने  मुझे  बताया
 कि  शाराइकी  बात  सही  है,  सरकार  ने  इस

 के  संबंध  में  एक  विधेयक  तैयार  किया  है,

 इन  गरीबों  का  शोषण  बंद  हो  सके  ।  मेरी

 दृष्टि  से  यह  सब  से  बड़ा  काम  है  ।

 हमारी  सेना  में  गुजरात  का  प्रतिनिधित्व

 बहुत  कम  है  ।  गुजरातਂ  के  आदिवासी

 तथा  अन्य  लोग  सेना  के  लिये  बहुत  योग्य
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 है,  इन  लोगों  का  लाभ  सेना  को  मिल  सके

 इंस  दृष्टि  से  सेना  में  भरती  का.  एक

 कार्यालय  गुजरात  में  खोला  जाय  |  गुज-

 रात  के  लोगों  को  सेना  में  लेने  का  एक

 मान्यवर,  हम  ने  देश  के  विकास  के

 लिए  36  वर्षों  तक  बहुत  मेहनत  की  फिर
 भी  राज  बहुत  से  लोगों  में  भ्र संतोष  व्याप्त
 है।  यह  हमारे  लिये  खेद  की  बात  होनी

 चाहिये  ।  आज  हमारी  प्रधान  मंत्री  गरीब

 लोगों  की  उन्नति  के  लिये  जी  तोड़  मेहनत

 करती  है,  उन  का  उदाहरण  लेकर  हमें
 भी  देश  की  इस  गरीब  जनता  के  विकास
 के  लिय  जुट  जाना  चाहिये ।  केन्द्रीय

 मंत्रीगण  राज्यों  के  मंत्री,  संसद  सदस्य  तथा

 विधायक  नगर  श्रपनी  शीरानी  शक्ति  कौर

 उत्तरदायित्व को  देखकर  देश  के  विकास  के

 काम  में  लग  जायेंगे  तो  अवश्य  सफलता

 मिलेगी  ।  हमारा  इस  से  रामराज्य  का

 स्वप्न  साकार  होगा ।

 मान्यवर,  मैं  एक  कौर  बात  कहूंगा ।
 हमारी  श्रथेंव्यवस्था  पर  तस्करी  बहुत  बुरी ~
 तरह  से  हावी  है  ।  गुजरात  समेत  पूरे

 देश  के  समुद्र  तट  पर  इस  प्रकार  की

 तस्करी  फली  फूली  है।  भ्राश्चर्य  तो  यह  है
 fe  इस  तस्करी  में  सरकारी  अधिकारी
 भी  शामिल  है  ।  सरकार  ने  इस  बात  को
 गम्भीरता से  लेना  चाहिये  तथा.  दोषी

 व्यक्तियों  के  ऊपर  कडे  से  कड़े  कदम  उठाने

 चाहिये  जिस  से  देश  को  इस  बुराई  से  बचा
 सकें  ।  राज  केन्द्र  से  लेकर  नीच  तक  इस

 प्रकार  का  भष्टाचार फैला  हुआ  है  ।

 CHAIRMAN:  You  are  going  to  con-
 clude  in  one  or  two  minutes.

 श्री  उत्तम  भाई  एच०  पटेल  :मान्यवर,

 आज  हमार  पास  असंख्य  कर्मचारी  है,
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 [श्री  उत्तम  भाई  एच०  पटेल]  मंत्री  अपने  उत्तरदायित्व को  देखते.  हुए

 “फ़िर  भी  हमारे  काम  में  जितनी:  सफलता
 सख्त  कदम.  उठायेंगे  ।  धन्यवाद  ।

 कर्मचारी,  अ्पना  कर्तव्य  ठीक  ढंग  से  नहीं  18.00  hrs.

 निभा  उनके

 पी
 ~

 श्राशा
 7re  104  Sabha  then  adjourned  till  eleven कार्य

 गाही
 ।  मैं

 करता  o  the  Clock  on  Thusrday,  March,  17,
 चाहिये

 ह  कि  विभिन्न  विभागों  और  मंत्रालयों  के  1983|Phalguna  26,  1904  (Saka).


